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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH,

Second Floor,

Compercial Complex,
Indiranagar,
Bangalore-38.

Dated:] T JAN1994
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Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,

Ist Main Road, Ist Floor,Gandhinagar,Bangalore=-9.

Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor,Kochi-682017.

Sri.P.Shivan Pillai,Advocate,Graws House,Monestary Road,
Karikkamuri, Kochi-=-682011.

Sri.Vijaynarayan,3-C ELDORADO,112,Nungambakkam High Road,
Madras-=600 034.

Chairman,Railway Board,Rail Bhavan,New Delhi.

The Secretary,Ministry of Railway,Rail Bhaven,New Delhi.
The Beneral Manager,Southern Railways,Park Town,Madras=-3.
The Chief Personnel Officer,Southern Railways,Park Town,

"~

Madras-2C.
The Divisional Railway Manager,Southern Railways,Mysore.

The Senior Divisional Personnel Officer,Southern Rsilways,
Palghat,Kerela. :

The Divisional Personnel Officer,Southern Railways,
Madurai Division,Madurai.

The Divisional Superintendent,Southern Railways,
Divisional Office,Palghat,Kereala.

The Divisional Reilway Manager,Southern Railway,Bangalore.

Sri.K.R.D.Karanth,Advocate, 32,Mangalanagar,Sankey Road Cross,
Bangalore-5&4.

Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs,
R.V.Road,Opp:Bangalore Hospital,Bengalore-4.
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SUBJECT:~ Forwarding of copiés|of the Orders passed by
the Central Administrative Tribunal,Bangalore.

=X=X X=X~

Please find enclosed’herewith a copy of the ORDEX

Eassed by this Tribunal in the above mentioned applications

on

léth'Day of December,l9939{f0r further necessary action.
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DEPJTY REGISTRAX(J)
JUDICiAL BRANCHES,




_ CENTRAL ADMINISTRATIVE TR IBUNAL
| "BANGALORE BENCH

A.NOS. 395 t0.403/91,57/90,416/90, 320/92
97'7"371/92 and 44 to 80/93

THURSDAY, THIS THE 16TH DAY DF’DECENBER, 1993

SHRI JUSTICE V.S.MALIMATH vee. CHAIRMAN(D)
SHRI JUSTICE P.K.SHYAMSUNDAR eese VICE CHARIRMAN(J)
CSHRI V. RAMPKR ISHNEN ve.s MEMBER(R)

1. Sri C.RvRangadhamaish,
S/0 Sri Rangeish,
aged about 68 years,
Retired Guard-A Specisal,
Chikkabidre,
Chikkanarayekanahalli Taluk.

2, Sr1 K.V.Sreekantiah,
§/0 Sri K.V.Subremanyaizh,
aged sbout 69 years,
Retired Guard-k Specizl,
Ch—?O,Sth Ma in,Saraswathipurem,
Mysore 9,

3. Sri M.N.NaT syana Setty,
$/0 Sri K.Muniswamaish,
Retired Guard-A SpeC1al
2003/2, Rajkamal Street
Mysore - 1

4, . Sri B,J.Nagerajaiah,
S/0 Sri Jeyspale Nayenar,
Retired Guerd-P Special,
158, Shankaraneger,
J.B.Kaval, Bengelore-560 022

5. Sri K.Seshedri, $/0 Sri Krishna,
Bhatta, aged about 69 years,
Retired Guard-A Special,

92, Lakshmipuram, Rrsikere.

6. Srl N Channabasavaian,
©$/0 Sra‘Madappa aged-about 69 years
Retired Guard-f Special, :
964, 9th Main Roed, 6th Cross, .
Prekashnag?r Bangclore - 21

"z_.j Sri K,V,S;lnlvasachar,
© . 5/0 Sti-F.Venkataremacher,
jh,\I 2ged apout 69 yeers,

..Retiréd Guard-F Speciel, -
69 111 Parallel Roed,

: Jayen?gar Extension, .
lav/ﬁhimoga “own - 577 201 veses Applicants

Contd./-
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8., Sri Shivasuemy, $/o0 Sri Te
Burgachalam Pillei, eged
ebout 69 years, Retired
Oriver-k Speclel, 44, II

- Main, Medas Block, New
Babhoo Bezar, Mysore-21

A

9, Srk-J.NtharOah, S$/o Srl oW
~ Pharosh, Retired Driver-p
Speciel, 2355, I Main, II
Créss, KeGeKoppal, Chamarcia-~
-p&ram, Mysore, , '
| Applicaents 1 to 9 in
0.f¢Nos,395 to 403/91
10, Sri R.JeMahadevan,
5/o R<Jayarem,
agéd akout 67 ysars,
Guard 'hk! Speclal (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Srizempurem, :
Bangalore ~ 560 021 ' Rpplicant 40 in 0.A,
i o B No,57/90 o
/ -
1. Sri R,Shivelsh
" Retired Buerd 'A? Special,
and residing et No,1153,
'Sri Ranga', II Main Road,
S.NiColony, Yeshwanthpur,
‘Beangalore -~ 560 022, , Applicent 11 in 0.A,
- No.416/90 :

12. Sri!Papanna,
S/o Nethavadu,
agep about 63 years,
Oriver Passenger MR448,
Southern Reiluay,
Bangzalpre City(Retired)
No.5/18, Beckside of
Muniswara Temple,
Bhuvenesuefinagar, Magadi Road,
Bengalore - 23,

13. Sri‘Ghouse Mohideen
- §/o kzeen Mohideen,
aged about 63 years,
Driver Pessenger MR 238,
&pouthern Railway,Bangalore City, .
Sgeﬁired) C/o Noor Mohamed,
0.73/D, Reiluay Quarters,
YesuWanthspur, Bangalore ~ 22.

14. Sri DB.John Feter,
$/o Dorafsuamy,
aged about 58 years,
Briver Goods MR 612,
Soutkern Railway,
Yesuwenthapur (Retired)
No,62, III Cross, I Stage,

K{yﬂklipuram, Bangalore - 21, « o cAPPLICANTS

LN ] .Cont". /'i
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17,

1%,

19,
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Sri Nanickam, 4
$/0 Laksmenapps,

. .eged .about 60 years,

Driver Passenger MR 414,
Southern Railuvay, hrsikere, :?
(Retired), "No.286/h, ‘#th Cross,
Banqalore - 560 l21,-

Narayana

8/o Nyafﬁavadu,_

aged arkout 72 years,

Shunter MR 278,

Bangelorse City, Southewn Pailucy,
(Retired) No,53 C/o Nauwez Store;,
12th Cross Magadi Roed, >

- Bangalore -~ 23,

Sri M.S,Suseinathen,
8/o Marisvamy,

eged akout 62 years,
Drivet Passenger MR 475,
Southern Railuez Yalghanka,
(Retired)C/o M.h.Joseph,
45/Rk 01d Railway Quarters,
Yeswanthapur, Bangalcrs - 22,

®ri Siddaiah, S/o Siddeieh Gouds,
aged 62 ygars, Diesel fhssistant
MR 523, Southern Railuay
Bangalore City, (Retired)

No.58, I Cross, 3rd Mein Road,
Ramac%andrapuram, Bangalore -~ 21,

Sri Kedirvelu C Re,y

5/o C.S.Remalingam,.

aged about 58 years,

Goods Briver MR 824,

Southern Railway, Harihar,
(Retired), No.32/2, I Main Road,
I Cross, Uklipuram,

Bangalore - 21,

Sri Gulam Dastegir,

-.15/0 Md.Ghouse,

2.

égamabout 69 -years,
Shumter MR 597, Southern Railuay,
Yeswanfhapur (Retired) No,3,
Star\Building, Dhargea Mohalla,
DoorVaninegpr; Gxd Mecras Road,
Bangalore - 560 l16.

Sri Ahdul baheed J :
s/o Md.Haneef, aged 67 years,

\\u“ Shuntér MR 539, Southern Reiluay,
f.ﬁ*Bangalore Cantcnmenﬁ(Retired)

No.18%  eth Cross, L-B S
"Shestrlnager, Indiranegar,
Bangsalore - 38

W/

« + <APPLICANTS,

...Cont‘;/-
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22, Sri D, John
S/o NhDavid 211181,
aged sbout 66 years,
kssistant ‘Guerd/EMT 1303
Southern Railuag Bangal ore
{Retired), C/o arpenter Sujrameany,
12th Cross, Megedi Road,
Bangalore = 23. o

23, Sri Shelk Fekruddaen Fﬁsmof
: 8/0 Mohemmed Khasim Sex!
aged about 63 ears,
Ralluay Guard A-ER 5272,
Southern Railuwey, Arsikerey
(Retired), Mandipet,
Arsikere = 573 103,
" Haséan District,

24, Srfd KiGuKrishpamurthy,
§/0 KyGundeppsa,
aged 2bout 60 years,
Guard YA $pl, EE 994,
Southern, Ralluay, Rreikere,
V(Retired), No.84, Yérrampa Block,
Laxmipur, Rrsikere « 573 103,

25, Sri DJ.EJRnthony, '
8/0 Enmeslappa, aged shout 63
gears, ksst, Guard EE 1317,
Outhel""] RB......LUP ‘Saxl 610 g] bity'
(Retired), Now 208, EUS, Sth Main,
Kergeri Satelllte Toun,
Bangalore = iU.

2%y Sri NoV+hnanda Rao,
. 8/0 NyVenkowa Rao,
"aged about59 years,
‘Firemen R = MR 549
Southern R311Uav, éhimoga Toun,
(Retired),No,12%, TT Cross,
¢ . Behind 5»’»Offine, Ashoknagar,

Shimoga Toun‘

27 Sri M;Nani .

$/o Mottal, aged ebout
§2- ysers, ghunfpr MR -€72,
‘Southern Railua
Beiyappanahalli{Refivef),
Rameswamypalya, MeS.Nogar,
Kemmenehalll Main Road,

. Bangalore - 33

2%, Sri M.Usxman, S$/c Murugesh,
: aged sbout 65 year s,
Driver Goods MR 410,
‘Southern Railuway, '
Yesuatithepur (Ratires),
'_gozzz I Cross, Bhasyamnagar, _
rirempuram, Bangalore 21 + oo APPLICANTS

q\f . <sContd,./=
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32,

33.

34,

35,
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Srt Romeigh, - -

S/o Venkataremeneppe,

eged sbout 63 years,

Driver Passenger MR 721,
Southern Reiluway, Shimoga Toun,

Retired, No.209/41, Reckemma

Building, Main Road,
Yesuanthapur, .Bangalore-~22,

Sri Syed khbas,

S/o Syed Dastagir,

aged aebout 69 yeers,

Southerh Railway, Bangaelosre City,
(Retired), No,41, I Cross,

Il Main, batharayanapura;

(Neer Sybramye Maasjid),
Bangelotre -~ 26;

Sri Akdul Rehim,
S/o Md,Bakshi,

aged about 62 yesrs,

Shunter MR 349, Southern Ralluay,
Bangeiore City (Retired),
No.22/-, 11-A Cross,

. Hoshalll Muin Road,

Patherayahapura -
Bahgalore - 26,

Sri K.M.Pavooni,

S/o KJV.Matheu,

aged about 66 vears,

Driver Goodge MR 701,

Southern Railuay, Yesuanthepur,
(Retired), No.5%7, 7th Cross,
KeN.Extension, Yesuanthepur,
Bangalore -~ 22,

Sri 8,Gangadharaiah,

S/0 B.Siddeian,

sged about 62 years; °

Guard R<Spl, ©MT 428,
Southern Railvay, Arsikere,’

. (Retired), Nc.Vasantha Nilaya,
~ near Sedena Talkies, Behind

Fump House, Arsikere,

Sri‘G.Rgmaawemy,

5/0 ] "‘Gdivihdaraju ’

aged about ¢4 years,
Mail Guard EMT 747,
Southern Reailugy, Bangalare City,
Retired), Nc,264fhg Rellvny Qtrs’
G)yo8eythern Railugy, Bangelore-23.

Sri R.Kumaren, S/o CT.Ambu,

Eged about 59 years, Mail Guerd

.1768, S.,Railuay, Bangelore ZTity,
(Retirec¢), No.1C4, 6th flein, -

II Cross, Shankarnagsr, Yesuanthsour P.0.

{Y/Bangelore - 22,

<« +APPLIGANTS
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39,

40,

41,

42,

Sri M,Negaraj, S

* §/o Mupisuemy Naidu, -

aeged -akaut 60 years, - '
Driver Goods MR 436, :

Southern Railway, Bangelore City,

(Retired), No.6B, Kothsndaremapuram,
Vaiyalikaval, 12~A Cross, -
Bangalore - 3, .

Sri G,Gopel,

$/o Gangen,

Rged elout ¢8 yeace,

Briver Goo¢s MR 593, _
Southern Reiluay, Yeswsnthepur,
(Retired), C/o G.Chakvevarthy,
No.42/D, Railuey Qtrs,
Baiyappanzhalll,

Bangalcre - 38,

Sri Khudus,

S/o Hussain Sal

aged asbout 6F years,

Driver Fassz2ngsr MR 112,

Southern Railuay, Bangslcre City,
(Retires), Nu.4&3, 1Gth Cross,
Mathikere Main Road, ' :
Yesuwanthapur, Z2argalore-22.

Sri Meyanna,
$/o0 Mayanna Sowda,
aged abkout 71 years,

- Shunter MR 254,

Southern Reiluay, Bangelore City,
(Retired), No,40, 7th Cross,
Gayathrinagar, S-irampuram,
Bangalore~21,

Sri Gurusiddeian, S,

$/o0 Siddapna, '

aged. about 68 ‘euvrs,

Driver Passenger MR 393,
Southern Railuay, Shimoga Toun,
(Retired), Attr Guddekaval
Hosur Jevagal Fost, Arsikere
Taluk, Hassan District,.

Sri Mohamed Hussain,

S/o Mohaned Budensab,

aged about 6€ yesrs,
Shunter MR e¢1, -

Southern Reilwav, Hariher,
(Retired), Emeravethi Poct,
Herihar Taluk, Harihar,

Sri T,Duggan,

§/o0 R.E.Duggan, |
aged about 65 years,
Driver Passenger MR 37,

‘(/"Southern Railway, Bangalore . City

ovmcontdo/--
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‘residing at $tMunikaleppe Garden,
¢ Ramaswamy Paleyam, - ' :
Khemmanehalll Mein Rded,
2nd Cross, Bangalore-33,

43, Sri John- Ross, S/o Noeh,
aged sbout 62 years,
Oriver Passenger MR 359, ,
Southern Railuey, Bahgalore City, o .
{Retired), No.BED, HMT lav~ut,
behind Choudesweri Temple,
Mathikere, Sengalore-54.

44, Sri E,Hussey, S/o Willlais Hussey,
eged aebout 64 yeers,
Driver Passenger, MR 193,
Southern Reiluey, Bengalore City,
(Retired), No,5, 7th Cross,
Suhadarpaiya, Yeswanthepur,
Bahgelore-22,

45, Sri 8,Jayaram Singh,

"~ 8/o Narayan Singh,
aged about 63 years,
Oriver Passenger MR €11,
Southern Reiluay; Shimoge Town,
(Retired), No,1831, III Cross, :
Rathan 8ingh Lane, Mendi Mohalla,

. Mysorse = 570 021.

46, Sri Mcruthi Rec,

- 8/0 Neelakanta Rao,

- aged sbout 64 years,

. Driver Passenger MR 422,
‘Southern Railway, Bangelore City,
(Retired;), No,23, I Main Road,
Gundu Muneeswara“Temple ‘Strest,
Matedhahalli, Bangelore-32, .

47, Sri Mohamed Basha,
5/0 Abdulla Seb, A
-aged sbout 67 yeers, - .
Shunter MR 423, Southern Railuay,
Harihar, (Retired), No.351, ‘
?”W'lgl Cross, Gendhinagar, '
oo O Hatdhar,
f”ﬁfﬁ?"ff@fé§§a |
£ A8, StiKisten, S/o Govindan,
VSN aged ebout 59 years, .

7, . SoutBerh Railuey, Bangalore City, S~
;3“.1-1 (Ret}feq), No 6/2, Sunderam Reddy,
y . ' Buildidg, Backside of Ménohsra Mille,

St

N € Qag@d}@Road,%Bangalore,- 23,

"‘;‘?‘\ “ T 3 (:.‘/";9,’
49, 8ri"M.Mitrappa, $/o Muthappa
" aged about 72 years, '
Driver Goods, Southern Railuey,
, - Yesuwanthapur, (Retirad) o v+ RPPLICANTS
»- ‘ - ..Contd‘/ﬂ



51,

52,

53,

54,

to'a (]

C/o Cneterine M,

Ghanajyothi High School, )
No.61/1, IV-N Block, | C
Rajajinager, .

Bangalore - 10,

Sri Rengaleh,

S/o Rangaswamy, :

aged about 6B years, ‘-

Driver Passenger MR 16C,

Southern Raziluway, Bangalore Juity,
(Retired)z No.27, Chic Beecwer

Road Cross, Shivejinagar;:
Bangalore-51,

Sri Ethirajan, $/o R,Chamundi,
aged about 65 years,

Southern Reiluway, Mysars
(Retired), Driver Pessenger,
MR 378, No.1389, III Crcss,
Kaki Road, Mandi VYoietla,
Mysore-21,

Sri AXevier, S/o S.tnthony,
aged about G2 ye=rs,

Driver Passenger 'R 683,
Southern Railuey, Arsikere,
(Retired),Nc,52/2/, Behind
St.Marrys Church, Arsike:e«103.

Sri Linga, $/c Karbasappe,
aged about 67 yeers, :
Shunter MR 253,

Southern Railuey, Harihear,
(Retired),C/o Kurvaethi Linge,.

‘Bmrgvathi Post, Harihar.

'Sri Revanappa, :

S/o Siddeppa, aged about Sz'years,
Fireman First ML 1129, ’

Southern Railvay, riavinha:z,

55,

S6.

(Rejired), C/o Revanappa,
Challageri, Mellikarjuna Extension,

Amravathi Post, Hariha-,

Sri k,Ethieraj, _

S/o kbbaiah Sunder Ra!,

aged about 73 years,

Driver Mail MR 5, _
Southern Railvey, Bangalore City,
(Retired), C/o t,Sridner,

No.343, Relluay Ctrs. (MG)
Bangalore - 23. o

amt,Kamale Bal Plroji Rac Kaule,
B/0 late PlrojilRuogsrhonen,

aged about .5lyears,

Driose: Padsenger R 433,
Southern Railuay, Arsikere,

. No,223, C1d Rms Roed, Arsikere, o v APPLICANTS"

X COntdo/-
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‘ 57. Smt.R-himabi
o ’

R 0 2

W,/s Late C.Fazalur Rehaman, , : ~
aged about 45 years, ' «
Shunter MR 592, '
Southern Reiany, Yeswantihepur,
No.11, 4th Cross, Behind Yeramma
Kalyan Mantap, Mohankumer Nagar, 3
Yeswenthapur, Bangalcrs-22, '
53, Smt,Sharadamma,

W/o lete S Ganeshan,-

aged abtcuti 52 years, Shuntsp Mn%;t,

Southern Railway, Yesuw-nthapur, -

No.5, I Lross, Mohawrums“ntuar,

Yesuanthapur, Bangalove-22,

59, Smt,Sufie Khatun,

. %/0 lete Anuar,
aged about 53 years,

Dissel Asst. MR

Southern Railuay, Bangalore City,
C/o M.krumal, No.407 2/e, KN Exun.,
5th Cross, YESUa"thaerq
Bangalo“e~22

€0, Smt. Kenakamma.
W/o late A,Subramany,
aged ehout 4% years,
DieaslRsst, MR 521,
Southern Reiluay, Baﬁgalore City,
No.®44/C, I floor, MG Rly,Cclcny,
Bangalore~23.

61 -Sri Shanthakumar,
S8/0 late Knandaraju,
aged about 25 years,
Driver Passenger, MR 358,
Southern Railuay, Frsikere
 Bmbedkar nagar, Holpnarsipur,
Hasan Dist,

62. Smt.BDevamma,
—r=lllo late B.M.Venkatesh,
rn,.@@;%xabout 47 years,
'/f*'@ieseI fisst, MR, 1266,
Southern Railuay, Bangalore City,
No. 91/8 Railuay Qtrs.,
Near)Running Room,

Bangalore-23.
>

) 1F
Sﬁg. SthGggalakshmi
NUC m7o 1a+e R.Srirangappa,
'*\\MNQ@QBG about 53 years, -
Driver goods, MR 474,
Southern Railway, No, 13
" 7th Cross, 6th Block, ,
Rajejinegar, Banoalore - 10. : «»a RRPLICANTS, .

v ) ’ ..Con"td.../—




64.

65.

66,

67e

68, |

69,

..

M,

..q‘ 10 . é
smtoHEIEn
W/o leate ﬁ.F.Tristrem,.
aged about 50 years,

Site No,17, Petel Hanumaieh's Flat,"
Jalahalli Post, Bangelore=13:

Sri D,Ramamurthy, e¢ PRpplicents in S1.No.12

- 8/o Doraisvamy, , to 66 in O+k.No,320/92

Driver Goods MR- 735,

aged about 60 years, ‘

Yesuanthapur, Nos375, 7t Cio
III Mein Rond. Cokui Stage-1i,
Mattikere "Leyout & Poe*,
Bangalore-=54,

s,

Sri Abdul Rahim Khan,
aged about 60 yeers,

- Briver Goods MR 514,

No.43, Kavika lLayoot,
Mysore Rcad, Bengaicre-Z€.

Sri Sethu Reo,5

S/o late S.N.grikantaiah,

aged akout €3 years, )

Driver Goods "R 783,

S,Railuay, Bengalcre \
(Retiredg, No,1362, 5th Main.Road,
IInd Stuge, F-Bicck,
Rajajinegar, Bangalore-560 010,

Sri ®.f.Henderson,

' §/0 late F..Henderson,

aged about 60 years, ',

' Briver Goods MR §O03, S,Railuay,

Bengalore (Retired), No,31,
Pampanager, Yesuantéapur,
Bangalore-~22, "

Sri Bheemaieh,
S/o Chennaiah,
aged ebout 68 years,

‘Driver Passenger MR 80,
| S.RaiIUag; Mysore Division,
’

(Retired R.R,Colony, near
New Reiluey €aolcry, =
Shimoga Toun.

Sri Shiva, S/o Venkataswamy,
aged~about 64 years, .
Shunter MR 307, S,Reiluay
Mysore Division, (Retifed)
No,172, R.A.Colony, nesn
New Railway Colony,
Shimoga Town = 57Y 201,

Sri Mohamad kbbas,

S/o Khelander Khasim,

aged about 62 ycars, :

Oriver Maeil, MR 426, . 2ao RPPLICARNTS
: . ‘“.COntd./—




l". 11 Ol
.. S.Reiluay, Rrsikere Division,
o (Retired Gopel Singh Quarters.

‘BeHe Road ﬁrsikere.

72, Sri E, Natarajan,
S/o Ekamba.r am=-K,
- mged about 62 years,
Oriver Mail MR 429, » N
S.Railvay, hrsikere Divisiun,
(Retired No.291, Kumerar
Nilsyem, Hassan Road,
Frsikere - 573 103,

73, - Sri Suhramany ‘
$/o Uthandi, eged about 58 years
Driver Passengur, S.Rellusy,
krsikers Division(Retired),
C/o hnthcny, 15/R, Q311Uav qurfars,
krsikere.» . ,

74. Sri R,Purushothem
S/o0 B8, Ramachandra Neidu,
aged about 63 ysers,
Driver Passengar MR 745,

- 3.Railuay, hralkore Bivision,
(?etired /o R.Shaskar,
No.128/8B, HUDCD Colony,

, BHadravathi - 577 301,

75. Sri M, Feter
S/O \] Antho n)r,
agcd about 64 years,
Driver Mail, MR,139,
S,Reiluay, Rrsikere Division,
?etired§ I Cross, Hessan Roed,
Unpér Line Rrsikere,

76, Sri Kenakaraj,
$/o V.ﬁnthony, Major,
Driver Pessenger MR 10€,
S.,Railuay, Arsikers ivislon,'
.(RetiredgC/o R.Anthony,
Crane Briver, No.4, Railuay QUarters,.
Arsikere,

T2gz=8rd Bheemsen,
'ﬁ M.S/D H.Mahadev,
,'””aged about 62 years,
.Briver Pessenger MR,.E59,
'S.HallUn , hrsikere Divisiun,
" (Retired), Muthilamme Temple Road,
5th Cross Road, Near Water Tank,
Shenthlnagar, Doddaballepur,

\\ 713, Szi.R Lhkshminarayena,
'S0, LsBeRangappa,
“YrTigged ebout 68 years, MR :
Retired Drlver, tP*/mz e'e0 o APPLICANTS,
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No. J.zﬁ, Rttimeramma Tumple Street, - .
Coftonpet BangaLOfe-—SS. ®

79, sti N, Channappa,

z S/o Neresimhelah,
aged about 66 years, : :
Dri»er Goods MR 571, ) .

ailuey, Arsikers Disznon '
’(?etiredg Adihalli v41iace,
infront of Reiluay Statlir,
Sulekree Post, Arq*kero Ttk

80, <bi K.Subramaniyem,
S/o Kattemari, )
. aged akout 59 years,
' Shunter MR 801,
© S.Rallva Ar~ikera Djyicicen,
(Retired§ III Croes,
.Upperline, Hassan noeo.
Brsikere-573 103,

81. Sri Jani, 8/o0 A,Khader,
aged about 62 years,
Driver Mail MR IOZ S.Reiluey,
Ersikere Division{ fetir red),
Thollur P.O., Thlrdthalll,
Rrsikere,

82, Sri M. Uelayudam,

' S/o Muthan,
aged ebout 61 yesrs,
Shunter MR 507, S.Refluzym
krsikere Division (Retireo),
No,2/2, Sriramapuram, III Cross,
Hassan Road, Arsikere,

83, = Sri G, Indre Singh
S/o B.Gopal Singh,
eged about 66 yeears,
Briver Mail MR,101, S.Railuvay,
krsikere Division,
No.194/R, Railuav Quarters,
Frsikere.

B84. Sri N,Krishnaiesh, S/c k.Muniye, : .
aged about 66 years, ' _
Briver Passenger MR 408,
Southern Railuay, frsikern Div1°10ﬁ ‘
(?efired) t/o N.\.dqnoh
No.49/k, Reiluey Quarterq,
Ar81kere.

85, Sri Kempa, S/o Muniyanpa,
aged about 63 yearq
Shunter MR 248, .lﬂaian
Birur Bivisicn, (Re tiredg A
Bellary Camp, Necr Plague-Rmme Temple, ‘ -

“/»Birur. . - ’ e+ o ARPPLICANTS
. -.Contd./"
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6€, Sri Kenchi, S/o-Varedaini,
sged about 64 yeers,
Driver Pgssenger MR 108,
" -7 S,Reilwvay, hrsikere Dlvieion,
(Retired No.221, 9th Cross,
Right Side Hessen Road,
krsikere,
87, Sri P,Nareyanasuamy,
5/0 Ponnusuamy, aged sbuit 05 yea
Driver Passenger MR 439,
S,Railusy, Herihar Divid.or,
,_(Retired , Hessan Read, Uaswn Line,
Frsikere, '

l')

88, Sri C,Sueminathan, $/c Uhirtepnes,
. aged about 58 years,
- Shunter MR 804, S;Reiluay,
fArsikere Div1Qion (rex ier\
~Hassan Road, Dour lLine,
L Arsikere,

- 89, Sri Rame, $/0 Bellary Natayaneppa,
- aged ebout 66 years,
Driver Pessenger, Mi 148;
S,Railuey, Chlckjejur Divisicn,
(Retjged),. Bellery Camp,
Near Plaguc &mme Temple, Birur,

90, Sri Fazel Ali Belg,
-8/0 Mirzen Baig,
-aged ebout 66 years,
Driver Passenger MRt 382,
‘8,Railvay, Shimoga Bivision,
Retired¥ Tank Mohallse,
6th Cross, Shimege Town -~ 577 2014

91, Sri ‘Bheema Neik,
S/o Hanuma Naik,
- aged about 68 years,
Driver Pgssanger Fik 363,
S5.Reiluay, HKrsikere Div181on,
(Retired C/o ®td, P.Basavanna Gomda,
Badavana Averagere P.C.,
Davanagere-3,

o 'fvrﬂ bu, S/o Venkatappe,
728V 'ﬁ”bed about 51 years,

f,ﬂ”r Shuhter MR 630, S,Rallvsay,

: Rrs&kere Division,(?cti b“)
.+.“C/o Govindaswanmy, hx.*wn101pa¢
. - President, K.M.Road, Kadiir,
R ‘Chickamagallur Districk,

Sni tg/rdunethan, $/o Thangavelu,
( about 67 years,
—~—Briver Passenger MR 252,
- S,Railuay, Bangalore City,
(Retired No,103/3, Ist Lross,
N 8id Byappanahalli Bangalore-3.

» ¢ +RPPLICANTS,
.. .Contd./—
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Sri K.,Suhramany,
94, 5/0 Kumarasuamy,
" aged ebout 62 years,
Shunter MR 779,
S.ReiIUa Bangalo*e City, ;
(Retire dg No.23/5, 12th Cross,
Megadi Hoed Bangelore-23,

|
Sri J.Baniel, §/c Joseph,
g5, . aged about 62 years,
~:8hunter MR 577. S, Reslus v,
Bangalcre City (Re +ire€)
No.5/1, PE! Strect, 10fn frneg,
Tagadl Road, Bangalorec-23,
Sri Awmdul Khaleel,
96. 8/0 Shaik Rahzm, ‘
aged about 68 years,
Driver Passenger MR 216,
S.Railuvay, Bancelonrs City,
(Retlred No,19, 15t Cross Nrwd,
Magadi f ?Oad BangulO‘te—'Zb’.

97, eged about 63 vears,
Driver Passenger "R B15,
S,Railuay. Bangelore Citv.
(Retired), Ne. 12/, I lain Toed,
3rd Cross, HanUmPhthHPUqu
Srirempuram, bapgalore-21

Sri M.Venuoopel, $/5 Mari.

~ Sri Shaik Ameer;
98, $/o Md.Salar,
aged about 66 years,
Driver Passenger MR 470,
S.Railuay, Bengelore City, |
(Retiredg No.786, 6th Crcss,
lnnepalya, Bangelore - 30,

| .
- Ganga Hanuma, S/o Gangathudu,
99, aged abkout 66 years,
Driver Mail MR 31,.
S.Railway, Bangaslore City, '
(Retired , No.4/4, III Cro°e,
- Dayenancanagar, Svlrawpuram,
Bengalore—ZZ

Sri Basheer Ahmed,

5/o0 Azeem Mohideeu, |
100. aged ebout 62 years,
Shunter MR 221, S,Reiluey,
Bangalore City, (Retived)
No.3, SBM Colony,
BrlndaVananegar, 5th Cross, ‘
Mathikere P.0.,, Bangalore-54. «v. APPLICANTS,

. oBOITtdo/‘
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- 10V . Sri L.Nenjaieh, i
8/0 Lingeieh,
aged about G{ngears,
Briver Goods 698
S.,Reiluay, Yesuanthapur Bivision,
(Retired n C/o M.Arumai,
No.1075/8, KN, Extensiof, 5&h Cross,
YeSUPnthapur, Bangalore-27,

108, Sri K.Dasappa, /o Krisnneppa,
‘ eced ahnut 66 vyears,
Driver 3R', MR 377,
Railvay, Yesuenthapu Filuilsion,
gﬂetired C/o P.Ananda,
B.Export 6th Maip, Indust-iel
Sub-Urb Peenya, Bengelore-5h,

108. Sri A.D.Anto, S/o B.D.Rnto.
"~ aged about 64 years,
Driver Passenger MR 247,
S, Ralluax Bengolors Tity,
(Retirsd), No.1098, Fiseline
III Cross, Yesuanthapu-,

Bangalore-22,

108, Sri Syed Hameed,

5/o0 Gulam Jilani

aged sbcut 65 ycers,

Shunter MR 759, S, Railugy'
esuanthpur DlVlSiOD

gRetired C/o P.T.Stores,

p.to RaiIUay Stetion, ’

esvanthapur, Bangalure=2+.

. 8ri k,Yesudas, S/o A.Arokyasuamy,
105, &ged about 65 years
Driver Pessenger, MR 510,
S.Rallway, Bangelore City,
Retired), No.267, 4th Square,
urphy Toun/Hoysalanager,
Ulsoor P.0., Bangslore-~567 008,

10&, Sri M,Veera Raghaven,
5/o Munisuwemy, aged about 66 yeers,
o~ Briver Passenger MR 50z,
P ”~S ilve Bengalore City,
S e;mredy No.1%, Brindevennagar,
T Extension, Near 80 feet Road,
Nathlkere Fele, Bangclore-.d,

Sy
“Ery N

b oop

—

10%. Sri,K. Subramar yem,
- S/ovG.Kanni aged about €5 years,
e Driyer Pessenger MR 304,
.7 S{Radlua; s, Bangalore City,
L (?ﬁtired 4 C/o Nat$ra3, No, 9/3, _ _
=i Railuay Quarters, esuonthapur, o .
Bangalore-22, ey RPPLIBANTS,
‘/ ane ‘ssLCOﬁtd./—

~
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108, Sri M.Nagersaj,
&/o L.Murugesh,
aged about 62 yesars,
Driver Passenger MR 428,
$.Railuey, Bangelore City,
(Retiredi, No,33/2, New No.11%1/2,
9th Mein Roed, Sriramepuram,
Bangalore-21,

149, Sri M,Munisvemy, S/o Murugzeh,
aged akcut 62 vaars,
Oriver Passengar M €b6,
Southern Railway, 2engeliwre GLoy,
(Retired), No.9/k, I Mein,
I Cross, Henumanthepurzm,
Sriramepuram, Bengwlora-%1,

193, Sri A.Arulnethen,

$/o AR.krokyasuanmv,
‘aged about €% years,
Driver Passenger MR 3:5,
S.Rai1lvay, Bangalere City,
“(Retired), C/o James,

" No,139/H, Railuay Ouerters,
Yesuahthanur, Bannelore~2Z,

114, Sri T.Rh.Krishnamurthy,
. 8/0 T«lebyvesuany Pilled,
‘aged about 63 yeers,
“Shunter MR 6&2, S.Railmgv,
Yesuanthapur({Retired),
6th flat, 4th Cross,
Mohenkumarnager, Yesuanthupur Fala,
Mathikere, Bangalore,

9472, Sri H,Honnaieh,
§/0 Merigoude,
aged abkout 61 yeers,
Driver Goods MR 610,
§ R#iluey, Yesuanthepur
{Retired)No,2, II fiain Roed,
3rd Gross, B.K.Nager,
Yesuanthapur, Bangelore-22.

¥ .

11 & Sri N.,hkrumai,
S/o Mannerswamy,
aged about 62 yeers,
Driver Passenger MR 682,
S,Reilway, Bengaloxc CTity,
{Retired), No.1075/8,
KeN.Extensicn, 5th Croés,
Yesuenthpur, Bangalor:-22,

114, Sri N.,Doreisuvamy,
$/o V.Narasimhulu Naidu,
aged about 75 years,
Shunter MR 213, §,Railuvay,
Bangalore Contongent(ietirad),
No.52-H/R, Lakshminarayanzpura,
. Srirampuram, Bangalore-21, «ss RPPLICANTS.
A 4 «.Contd, /-
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. 311 K,Hanumeleal,

115, S/0 Thimmareyappa,

[ eged about 66 years,

Oriver, Mail MR 33, E
S.Reiluay, Bangelote Clby, +--", ’
(Retir8d¥,vNo.§289[FL.N. olony,
Rekkkidnoclain Roed, Yeswantheapur,
Bangalore - 22,

.~ - Sri Matheu, S/o Krishnan,
116. eaged about 63 vesars,
Briver Goods MR 668,
S.Railway, Yesuanthspur,
(Retirsdg, No,11, II Mein,
III Cross, B.K«Nacsr,
Yeswenthapur, Bangelorc-%2,

~ > Sri A,Perumal,
117. $8/o S,Arumugam,
aged sbout 64 yeears,
Shunter MR 447, ‘
S.Railway, Yesuwsnthapur,
(Retired), No.65/G,
Reilway Querticrs, Yesuanthzpur,
- Bangalore-22,

-~ Sri Shanmugenm,
118 S/o J.Subramanye Mudaiiac,
* aged about 63 years,

Driver Passenger, MR 772,
Bangaiore City, 8,Reiluay, .,
(Retired), No,586/1, 5th Main.
Basavanagar, Vibuthipuram ixtension,
Bangalore ~ 37,

. PRbdul Gaffoor,
11e S/o Ballary kbdul Khader,
* aged esbout 62 years,
Driver Passenger, MR 387,
S,Railway, Shimoge Toun,

No.105, 6th Cross, Appli ts in S1.N
Besevenagudi, Shimega Town ~ 577 201, 67 1o 115 in 0.ANo.

.o Sri B.R.Thyegarajen, { 298/92,
120. S/o hnentharaju Pilley,

: aged about 73 years, .

Briver Mail, S$,Railuay :
© Bangalore City, C/o S'é'ﬁ'aasan’Residinq ot
e NBTZ95. 01d No,55, CKC Sarcen, -

xf'\/h@Mb%@ﬁ%GrdSs Road,’

# & Bengalore’~ 560 027,
{8 B,knthony; i
f 35,4 S‘/O‘ "Madui‘qf‘i

Y215 . Py
. '‘.aged abopt 70 years
'\ &\ Shunter MR /343, S,Railuays,

L > Beng¥lore £ity, C/o Phillip Moses,
6. Nos 4878, Kailuay Ouarters,

gﬁﬁbgﬁigigﬁgr, Chitredurga Bisivict. see RPPL]:AQWS.

e .
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124,

125,

1286,

127.

128.

129,

oa: 18 o."

Rangaish,

S/o Thirumelleiah,
aged ebout 69 years,
Shunter, S.tailwey,
Shimoga Town,

Hosshalli, Amruthuxr,

Hobli, Holagunda Post,
Kunigel Taluk, Tumkur District,

K.Raju, S/o Kuppan,

eged ebotit 51 yeers,

First Fireman ML 1141,
S.Railuey, Bangelore Liry,
C/o Station Mastexr,
Nayandahalli Railuey St=tinn,
Bangelore-39,

L.f.Fleury, 3/o 3.L.%leury,
aged about 5§ years,

Mail Driver MR 583,
S.Reiluay, Hariher,

No.16, Rameiah Leyndt,
St.Thomas Town Post,
Khammanahalli, Bengalore-84,

Nega, S/o Siddeppa,

aged about 68 years,
Shunter MR 262, S,Rziluay,
Chicjajuy, Worehzra Colony,
Chicjajur-577 523,

Veradaraj, S/o Kuppusuweamy,
aged about 62 yeers,
Driver Passanger MR 495,
S,Railuey, Bangalore City,
No.24/15, 12th Cross, °
Magedl Road, Bangelore-23,

Smt,Pepamma,

aged @bout 51 yeers,
W?o“late S.Nage,

Oriver Passenger MR 133,
8,Railvay, Arsikere,
Behind St.Marrys Church,
Rrsikere-573 103,

K«R.Seetharamaiah,

S/o0 K.Ramasuamy Shastri,

aged ebout 73 years,

Shunter MR 587, -S,iieiluay,

Mysore, No,521, Rsoka Easteruvss-35,
Hallathkerei, PMvsore,

K.Srinivasalu, S/o V.Krishnasueny,
aged about 62 years,

Driver Goods MR 747, S.Reiluvay,
Byepenghalli, No.8, Ist Street,
Markhem Road, Cross,

Rshoknagar, Bangalorz=-2Z,

+ss RAPPLICANTS
e ,ﬁontd./-
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@130, . Smt,Noreen Fletcher,
aged about 62 yeers,

' U?o late V, Fletcher,
Mail Driver, S.Railuay,
Bangelore City, No,8,
Dewkar Road, 9th Mein,
Mathikere, Bangelore-560 054,

131, Smt,Lekshmammae,

- eged 2bout 42 years,
w"30 lﬂte K.siddaiah,
Driver Gonds, S.Railuav,
Harihar, C/o S.Revanna,
Pointsman Subramerya Rowad,
Railuay Stetion, Nettana Pus:,
Puthur Taluk, South Kararg.

1320 smt.shanthamma,
aged ebout 43 years,
¥/o late Thippesuamy,
First Fireman ML %247,
S,Reiluay, Chicjcqur,
-Jenatha Colony, Hoseragere,
Chicjajur-577 523,

1333 smt.SlRGSUSila Bai, . h
' eged about 54 years, :
M?o late S,Rema Rao,
Diesel Acsistant M 723,
S.Railway, Yeswanthapur,
C/o S.Ravi, Ne,73/3,
Reilway Quarters, Yeswanthapur,
Bangelore-22,

134, Sat,8harademms, ‘
aged about 53 yeers,
g} ‘late R,Remoo,
J¥iver Goods MR 456,
8,Railuey, Mysore,
No.2065, kkbar Road,
fMandi Mohalla, Mysore,

135 Smt,Kanthamma, :
aged about 51\yea§s,
w}’?d late Rajamanickam, :
Driver.boods MR, S.Railuay,
ArsFkereq Nosgp12,
U;'ﬂa“ﬁaik;;ﬂﬂa' er,

gvggaﬂfﬂoad,"ﬂégi‘ere.
ey Ly
136. ?éhbaiahg S/o Rehdbiah,
;agg%e?bput; 68 years,
Briver Passenger 107,
5‘R%}&pay,”ﬁﬁ}éjﬁ ur,
Sghgim\hallif Sgfgdnatialis Fost,
, _Gubbwgiézgk;ﬁﬁéhkur District, " s«s ARPPLICANTS
V/ T ,

' : ...Contd-/-
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137. k.Shiveppe ilao, ; . )
S/o H.hnantha Reo, . ,
aged ebout 63 years,
Driver Passenger MR 47€,
§,.,Reilvay, kFrsikere,
No.436, Bunng Mantap,
'8! Layout, Shivarethri Eswcranagar,
Mysore, '

138, 'Smt.Bebbie Rezoric,
aged ebnut 44 veers,
U?D lete P.Rezorao,
Driver Passenger " 461,
S,Railway, Bangalore City,
No.932/3, Opp.Kiren Builainag,
2nd Mein, 5th Cross,
K.N.Extensicn, Yeswanthepur,
Bangalore-22,

1394 ~Smt.B.S.Susheelemne,
nged about 50 years,
M?q late 8,Shankar,
Driver Goods MR 432,
$.Railuay, hrsikere, o
C/o V.S.Laxmi Ramana, Ne.,32/C,
Railuey uartcrs, Arsikere,

1400 ‘Smt.S.SPtasuethamma,
‘a ed ebout 58 years,
‘M30 lete A.R.Srinivasa Rao, . .
Driver Goods Mt 773, , g
S.Reilvay, Yeswanthapur,
Bangelore. No.794/R, Sth Cross,
KyN,Extension, Triveni Road, w
Yesuapthapur, Bangelore-22,

141, §mt B.Hansabal,

égéé about 55 years,
‘ W/o late G.R.,Srinivasamurthy,
'Goods Driver MR 760, ’ |
$.Railuay, Prsikere, No,7I/J,|
Neu Railway Quarters,
Yeswanthapur, Bangalore-22,

142, Smt,P.Savithri, ~
aged about 52 yesars,
U?o lete P.M.Panduranga,
Driver Goods MR 712,
S.Railwey, Yesuanthapur,
- Bangalore-22, .

143, Smt.Mastan Bi,
aged about 60 vears,
W?o late Mohamed Sherifrf,
Driver Passenger MR 419,
§,Railuay, Shimoga Toun,
Near Anjaneya Temple, Hasgan Road,
w Rrsikere, . s oo RPPLICANTS

'oo.COntd./~
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145,

s 21,

Sri Prased Kiren,

aged sbout 24 years,

S?o late Govindaswany,
Shunter MR 386, S.Railvay,
Rrsikere, C/o §r1nivasan,
Railway Ticket Collector,
Neer Reilwey Under Bridgs,
Hassen Road, Arsikere,

-Smt,Rachel B'Monte

aged about 58 years,
U?o late h.R.D Mcrts,
Oriver Mail MR 2%,
S,.Reiluvay, Bangsalcrec,

" No0.220, VST Road,
Opp.Banasuadi Rai;Uay Btetion,

1458,

147,

148,

149,

Bangalore-84,

Smt,Nishajen,

aged about 58 y=zars,

U?o late Syed Abdaul freszz,
kssisteont Guerd, S.,R2ilvzy,
Bangelore City,

C/o Syed Ghouse Pasha,
No.304/1, Raiivay Gusrterc,
N.G.Colcny, Bangalcre-27,

Smt,Rsiyaian,

aged &bout 60 years,

M?o late Tajpesran

Passerﬂet Deiver M3 17°,
S.,Railwey, Mysore. Nc.6,

RV, LayoJi eshadripurar

Bengalore-20,

Smt.knnamary,

ed ebout 43 years,
uﬁo late kh,Chandran,
Shunter MR 359, S.Rziluay,
Bangalore Cantonment,
Muthamma Garden (Chinnappe
Munireddypalya, Bengalore,

Smt,.Jyothilekshmi,
ed about 50 yesars,
u/

A}
Gardery,

o late Chinnavenkats Remenapba,

Diesel Rssistant MR 567,

S.Reilway, Rrsikere, @fo Jeyappe,

retired postmen, I Cross,

fﬂggﬂn%Line, Hessan Roed,
G &ms@kere._

.é&'f'

Q*(\\

\a

\
RN

\ himoga.. g
pRS
i 4 { \ -_ L / g qf

Baleram Singh S.ke
S/o S.fnejeneyeram Tivri,
R No.8%1, S.Railway,

rsikere, Hosamsne 4th Croea,

ot

© e

«es APPLICANTS
.»Contd,/-
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152,

153,

154,

155,

157. k

cﬂa’ 22 ve

KeMadurai, -

5/0 Kalu Noudaliyar”
nged akout %% -years,
Gaods Driver, MR 680,
&,Railuay, Shimoge Town

R.hLolony, Near Rgiluay Statiun;

himooa Toun-577 201.

HeS 4 Sathye Narayanu,

S(o H.Srinivasalah, -

eged sbout 63 yeers) -

Shunter /MR 797, :
Bangalore City, S.Reilvay,
N0.17, Remakrishnalah Sfrcef.
Seshadripuram,

Bangalors-560 0720,

Kousalya Bai,

ed 52 yEars,
U?o late K.Keroji Rao,
Driver ‘Goods MR 63:,
S-Rallway fiysore,
No. loco Col’mvw
Rallugy AQuarters
Yadava oiri Post,
Nysore»ZP

R. Pramile bai,

ed about 50 years, _
N?o late J.Sathyanzrayara,
Shunter MR 748,
Bangalute City, [failuay,
No., s Beeradevaru Gudi,
Ranasirighpet, 4th Cross,
Béngaiore City. -

Khamrunnise, ‘
ed ahaut 43 years,

‘o late Yusuff Sherlff
hunter MR 835, Snﬂalany,
Bdngelore Cantonment No.99,

C/o Sejjad Sheriff,
Jadidasnagar, 3rd Crdss,
D.J. Halli, Bangalore—45.

B.Ns.Nagaraja Rao,

8/0 BuNeMoorthy Rao,

First Fireman ML 1525
S.Railuey, Mysore, Non11z
Kanakaglri Municipal Fa“m Road,
ViPyaranyapuram,

Mysore-570 008,

rokya Mary,

ed about 60 years,
&?o late M.Chinnaswamy,
river Passenger MR 82,
S Reilway, krsikere

.. RPPLICANTS
...COintd'/“
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159 '

160,

1 5'1/‘»

162,

Residing at
No.152/79, Pushpagiri,

Belvethagrema, .
Mysore-570 015,

VehoSelvarangam,

S/o V.B.Rppaish Mudelier, °
eged ebout 63 years,
Driver Passenger MR 489
S.,Reiluvay, Bangelore City,
No.63, Pillenna Garden,
111 Stege, Rallway Laycur,
Bangalorc-560 u45,

F.Arokya Dess,

S/o M.Francis (late)

aged about 24 years,

Driver Passanger MR 234,
S.Railway, Hariher, I Cross,
01d Arlepur, Guthuor Post,
Harihar - 577 603,

M.Sundare,

aged about 55 ysers, Y,
W?o late G,Ethirajulu Naiol,
Driver Passcnger MR 90 _
S,Raiivey, Bangeicre City,

No,208, RBH Lolony, Whitefield Road,

Madheyepura Pocst,
Bangelore-560 Ddé\

#Haroje,

aged about 54 years,

'M?o late DB Rrumugern,

First Fireman, $,Railuay,
Bangelore City, No,U/41,
Selvanagar,. Okalipuram,
Srirempuram P.0., Bangalore-21,

Shanthamme,

sged ebout 60 yesars,

‘M?o lete Sunder Cabji, -
Driver oods MR 705,
S.Railvay, Harilher,

No.79, Cld Arlapur,

Harihar,

163, -Anthoniamma,
aemnpged about 45 years,

" n
—

-5""."""/?\,\"‘-” ) ﬁ?&‘s’l’:ite B.Sand ngD,
< 01 EHupter MR 805, S.Ralluay,
v, .~hraikepe, Marian Vills,

;%ﬁeh'(dﬁﬁt.marry's Chureh,
r;frsi Qr%.

Tmf‘t’ilt‘-,.-;;\Ph.‘l.léupjj"‘éaa,
- .Jﬂjﬁﬁut 57 yeers,

gter MR 537, quafluay&:
ikere, Behind St.Merry*s.
Church, frsikerc,

. ‘.':. I DU N
e 23 40 -
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166,

167

168.

169 .

170,

171,

v

;. 24 :6

Sallath Mery,

aged ebout 58 ysars,
U o late Arokya Suamy,
Shunter MR 219,
S,lailuay, Harihar, -
C/o Thomes, TXR's Office,
S.Reiluey, Birur.

P.Dhanelaxmi,

aged about 48 yeaxs,

W/o late P,Muniswamy,

Oriver Gonds MR 683,

5,Reilvay, Hariher,

8/c lete Sunder Galiaii.
No.79, 01d hrlaepur,

Harihar.

Kamekshiamma,

aeged about 58 y=ars,
M?o late ChokKalingan,
Shunter MR 227
Yeswanthapur, &o 48
Selvanagar, Behind Bevi Talkics,
Sriranpqren, Bangalurn~21,

S,Raiivay,

C Fletcher,

S/o R.Fletcher,

aged about 62 years,
Driver Passengan MR 391,
‘§,Railuay, Mysore,
No.58/59, Kennedy Nest,
Pushpagiri, Mysore,

Razia Khanum,

ed about 28 years,
U?o late Abdul Hameed,
Shunter MR, S, Ralluay,
Rrsikere, 6/0 Md.Abbas,
Gopal Singh Quarters,
BeH,Road, Arsikere,

Mazbhool Jan,
ed ‘about 49 years

U?o late Rhmed Baig,
Shunter /R 521, S,Railuay,
' Bangalore City, C/o Afroze Beig,
No.99, 3rd Cross Road,
Tadidas Nagar, D.J. Halll,
Bangalore-45,

V.Surapysa,
870 Venkatanarayenzappao,
aged about 72 years,
Passenger Guard EMB 887
5.Railway, Hassan, No. Biu,
9th Main, 4th Block,
., Jayanagar, Bangalore~1;. o

PPPLECANTS

Y .COrltdub/v- :
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175,
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R.Srinivesan,
S/o Remeswamy, -

aged about 64 years,
Driver Goods MR 755,
S$,.laillway, Bangslore City,
No.62, III Cross,
K. N.Extension, Yaswanthepur,
Bangalore = 22,

S.R.Sarasuathi,

aged about 50 years,

U?o late S.Rajagrpala Peac,
Briver Goods MR 737,
Yesuanthapur, S,Resilvay,
No.28, Rnajana Nilaya,

II Nain Road, H.K.Nagar,
Yesuanthapur, Banga'oru <226

Ferida Baru,

agad asbout 35 years, -
W/o late Syed Nisser,
Dizsel Assistant ML 12
S.Railuey, Arsikere, !
Bsoka Wsst Cross-20,
Mysore.

C.N;Sareeranga, ‘
S8/c C,Narasimhachar,

' aged atout 59 yeers

Rssistant Guarc EMT 726,
S,Railuay, Frsikesre.
No.46/2, J1¢ RS Rosd,
Rrsike*c.

E.Chandra Bai,

aged about 54 years,

M?o late Y.Ekambaram,
Driver Goods MR 379,
S.,Railvay, Yeswanthepur,
No.4371, 3rd Cross,

13th Nain, Subramanyanacer,
Bangalore=21, -

Philomine,
ed about 58 years,
U?o late T.Frokyasuamy,

R 'l?

Kamnanahaﬁli, RaT«SUemy Hb1va,
Bangalome 83.
E

‘1at@/f.Krishna Iyengar,

,‘ n~Pas®enger Guard EM3 371,

\\ %

S‘Ralluay, Bangalore Ci+y,

Tre

“NGF4562, Milk Centre,
Uidyaranyapuram, Mysnpe-37C 008, ves

APPLICANTS.
os Contd¢/~'
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179. B.Jayamme, : A |
aged ebout 57 yesrs., :
M?o late N,Besavara},

Driver Passenger MR 79,

S.Railuay, hrsikere,

C/o B.Vasanthekumar,

No,6/C, Reiluay duarters,

Near Childrents Park,

Bangerpet.

180, Zailunnise,
aged ebout 60 yeurs,
U?o Syed Yaseem (lnte),
Driver Goods MR 480,
S.Railuay, Mysore, No.2599,
‘5th Cross, Mousa Diven Khanz fioao,
Mandi Mchalle, Mysoze,

134, |[A.Rahimem Knan,
3 S/o Imen*Khan,
aged akout 69 ycars,
| Shunter Mt 300,
'S$.Railuay, Harihar,
No,452, T Cross, Gandhinsgear,
Harihar. . ,

182, Prapullekshi,
aged about 81 years,
M?o lzte Christopher aAndreus,
Driver Goods, MR 570,
a.nalluey, Mysure (SKLD),
No.94/8, Loso Colony,
Reiluay Querters, Yalavagizl Fcst,
Mysore-20,

183, Gayatri Shanmugem,
aged ebout 3B years,
U?o lete S.Shanmugam,
Briver Passenger MR 205,
S.Railvay, Mysore,
NO.91,'VR6’Railuay Querters,
Mysore=-20, '

184, | N.Narayanaswamy,
S/o Narasappe,
aged about 62 years
Shunter MR 440, S,Railuvay,
Yeswanthapur, No.5/6/47,. ‘
Laxmipurem, Near Railwey Staticn,
Hindupur, '

185, N.Nohizuddin Khaiy,
5/0 M,Abdul Nabikhan,
aged sbout 63 years;
Guard Passenger EMT 461,
S.,Railuay, Mysore, No,2244,
Sawday Roed, Laskhkar Mohalla, .
‘ﬂ Meena Bazaar, Mysore, ooo RPPLICANTS

..Contd./-
¢
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187,
189,
- 129,
190,

191.

192,

e REtdbred Driver
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Victor,
S$/o Joseph,
aged about 67 yesrs,
Shunter MR 315,

S.Railway, Bangelore City,

. Muktha Garden,

Spur Tank Road, Chetpet,
Madres - 600 031,

KQKOEBjETathﬂam'

S/oK.k. Raghavan,

retired Briver 'B' Grede,
Staff No,P,5521,
“Rajeneesh"m Shoranur.

K.Velu, s/o Unnerd,
Retired Guerd 'B! Grads,
S,No.6314, Devekl Sacanem,

- Nedungathoor, Shoraruz =~ ‘e

K.Kesavan,‘s/b K‘Q!‘t’thy
Retired Cuerd .
S1,.No,6066

’

\ ShanthivShaVaﬁ,

Veloor.

P.Paramasuwaran Nair,
S/o Krigshnan Neir,

.

Rpplicants in S1,No,120 tu
1R6 ere epplicasnts in
00&0377/920 ’

Retired Guerd “&" Speciel Gracde,
S.No,5077, Pedinchare Chonal House,

5hpranur-1.

VeCo+Sankunni Neir,

S/o Achuthan Nair,

Retired Guard "A"

Special Geaeve, S,No.6172,
ﬁzikkara House, Kevalappeara,
Shoranur.

P,Sundaresan,
S/o Kunhikoran,
1 ot

oM SN 6439,

,~ Vanajasy:, 4/73,

#ppositeProvidence High School,

Eeﬁﬂhf\%o%d, Calicut.
" Y 'l

A !
7193, ~K.Doral Sgmy pilisi,

N,

:ksigqp,ﬂrupchalau villai.

Retitéd Buard *A" Grece,

7~S,40.10713, Gift House,

Sy

ALs

jakkad, Sheranur.

o mmﬂﬂ‘"

applicants in S51.Nu,
187 to 193 are

applicants in 0.k.44/93,

e e APPLICANTS,
...Contd./-



194,

195,

190,

198,

200.

201.

S.Ne,b 6445,

R,Remar. Nelr, .

$/o K.Nerayanen Neir,

Retired Driver 'B' Staff, | ' :
Ne.P 2314, ' i :
Raviyankandath House, o
ChudUValathomr, Sheranur = 1.

E.Ka Ramankutty Nair,

S/s Kanran Nair, '
Retired Guard Special Grale,
S.Nc,.5096, Mundenath Heuse,
Cheruthuruthy Fost, :
Trichur District.

R.Krishna Naidu,
S/o Ramakunhan Nsidu,
Retired Driver '2',

Mallisseréparambil Huune,‘
Mudaliar Street,
Shoranur - 1. |

L.Manikam Fudaly,

5/0 C.Lakshmanan Mudgly,
Retlrad Driver C°

5.No.P 4026, Nanickanivas,
M.G.Read, 3horanur~3;

T.VeSreeman Pillai,

S/e T.V.Ropan Pillai,

Retirea Driver YA' Grade,

S Nﬁwp 1794

Sunil Uihar, Gsneshgiri,
Shoranur-1, :

E, Paramesuaran, ;
S/s P.N.Sghrasanams lLyer,
Retired 'R' Specipl Grace Guard
5,Nv,1495. Devi Nivas,
Nadungutur, Shoranur-1,

T.Sankunny Nair, $/s M,Pchuthan Neir,
Retired Guard 'A', S.Ne.5459,
Padmalayam House, Paruthlpra,

Sheranur.
C.Balakrishnan, | Rpplicants in Sl.No,
S/o T.Sankaran Nair, ‘ 194 to 201 are

Retired Oriver fe',

Steff No, P 5702,

Krishna Vihar, Uellathcol tagar,
P.0.Chexuthuruthy, :

Trichur District, } ... MRPPLICANTS
: sos COntﬁ. -

appli= ants in D.R.45/93,
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i

203,

204.

206,

207.

208.
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K.Gavirden Kutty Nair,

S/n C.K.Achuthan Neir,

Retired Driver, Staft No.F.2833,

"AR Special Grade, Vedakkekonnsnath
House, Chuduvalsthur, Shorenur - 679 121.

P.Remankutty Nair,

8/0 Z.K.Shankaren Ngir,
Retired Guard "“A®

Special Grade, Staff No.
E 14671, Pullconni HOv,léEJ;
Chuduvaiathux Shoranur-" -

P.Narayana Pillai,

$/o P.Krishnan, Retired
Driver “C%, Staff Na,P 5504,
Poovathingal House,
Kizhekathil, Panntnipra,
Shoranur-1.

S.Raman Nair, S5/e Krisrnao heir,
Retired Criver “CW%,

Staff Ne,P 7065:, Stemiicel ncuse,
Chennthurfezthi Past,

Trichur Distrizti.

V.Narayanan tzhuthachan,

"~ §/6 DyVelu Ezhashachen,

Retired, Lece Shunter,
S,Ney P 8117, Bevasamperambil Houee,
Mannenur Post, via Ravelapala.

K.Chellan, 8/o0 T.Keruupan,
Retired Driver “C", S,NesV3,
Muthukurssi, Kunnath House,
Genashgiri Pest, Shoranur,

K.P.Gopalan, $/e K.Narayanan Nembier,
Retired Guard "B"m S$.No., 7525,
“leela Sadan®,

Railwey Booking GCfiice Reccd,
Shoranur. '

709 ”awm.Kesavan, S/w- Perugan,

\)

-G,
N8 fw G

stired L.F.Man '8',
S'NgZZEEg 10026,
The? athil House,
Cholakulam, Shoranur.

karanarayanan,
pjwindan Nzir K.,

~

/o7 Revited Driyex 1R Stoote),

e

S¥No. P 2911, 'Rama Nivas',
Ring Roed} Manjakad,

re 8

APPLICANTS.

s e e CDntd-/—
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212,

213,

214.

215,

216,

217.

218,

218,

220,
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Kokchuthan Nair,

8/o Rchuthan Neir,

Retired Loce Shunter,

8.No, B 6054, Kadambet House,
Mundamukem Amsom,

Post Ganashgiri,

Shoranur=-3,

C.Manimuthu, 8/0 Chambaka
Mudaliar, Retired Driver pn

§,Nn,P 7492, Nambanthodi rcuse,

No.179, Mudaliar Strest,
Shoranur=i,

K.P.Govindankutty,

Since deceased by Legal Repiesentative,
Smt.Sulochana Amma, H.Nn,5/781,

Namban Thodi, Mudaliar Street,
Shoranur=1,

E.Balasubremania Menon,

S/0 Madhava Rao, Retired,
Oriver "B" Grade, S.Nn, V 6,
"Geetha Nivas", Ponnemsngalam House,
Shoranur,

K,3ankaran, 3/o Mzdhaven k.,
Retired, Oriver "“AM, S.No,VF,4805,

Kayanathuthedi House, Kallippadam P.0.
Shoranur - 2,

V.K.Velukutty, &/0 Kelu Nair K.,
Retired Driver "K', $,No,9730,
Karthika, Kanaleppara,

Shoranur.

M,Velu, 5/o0 Velu,
Retired Driver "“B" Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppara P.0.

P.P.Velukkutty, $/o Snhanku,

Retired Driver "B",

S.No, P 7192, Padincharvettil’
Karakkad, P.0.Kavelapparea.

‘House,

P.T.Ouseph, S/o Thomen, Retired.,
Guard “B"™ Grade, S.No, 9431,
Yayyappilly House, Vappalassery P.0.,
Angamali, Ernakulam.

P.Krishnan, $/o0 Imbichyadi,
Retired, Driver "&" Grade,
3,Nc, P 5730, Krishnaghar,
Nedungathur, Shoranur-672 127,

5.
216
in

Noe, 20$?ti
are epplicants
O.hed6/93,

«ee APPLICANTS

) .Contd./-

[
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221, M,Chendukunhen, '
8/0 M.Imbichikutty
' Retired-, Driver "A"
Special Grade, S.Nn.F 2857,
Pilassery House, P.08.Vengeri,
Via Calicut.

222, M.P.Kesaven Nair,
S/o P.K.Chendu Nair, Retired.,
Fireman “8%, S.No.9461,
Chemmanassery Padinharu Heouves,
Kottnol P.0., Calicut,

223, . P.K.Ramapanicker, | $1,Ne,217 to 223 are
S/o Chamy Panicker, anplicants in 0.R.47/93,
Retired,, Bueed “A™ Greds, ,
S.Ns.B284, Navaratna,
P.0.Kunniampuram,
Ottepalam=4,

224, K.Balakrishna Menon,
5/e¢ P.Madhave Menan,
Retired Driver 'A!
Special Greade, Staff Nn,P 2437,
Kerandathil Hcuse, serancdathil -zne,
Trichur - 1. '

225, M®.P.Chinnan Menon,
S5/a P.Sankunny Meren,
Retired Guard !
Specinal Grede, S.Nn,9333;
Rlongst lshas, ®.0.Pulakea,
Viz.Chelakara, Trichur,

226, M.P.Gopale Pishareti,
S/e C.P.Raghave Pisharcti,
Retired Guard Special Grede,
Penrnima Manjakkad,
Sheranur-679 121.

227, C.Chandrasekharan,
S‘/O N.K.Mennn,
Retired, Special Grade Guerd,
S.Ne.7618, “Gekul®,
Rshak Nagar, Kamboni Roed,
fyyanthele, Trichur~3.

228, V.M.Abdul Kedir,

8@ V+MiMohamed Hejl,
£¢¢;¢R©tiséd;‘ﬁuard fAt Special uraGs,
> ,5Ne.9826, 20/1€3, “THrupatni®,
‘Sif’ Pesthol, Trichur.

. N o~ )

' 98, 0,P.BhasKaran, 5/o 0.5.Paran S1.No.224 to 229 are
Vogr iihr._%é%irgd )Goé_fds,[;uard, S.Nﬁ.[z "980’ appllcants in 00”.48/93.
“ B fgyamgﬁrgfh Houss, P.0.
N Kyorkanchery, Vis, Trichur,
LY Pin=680_B07. ... RAPPLICANTS
\; S :»;,‘;g‘,ﬁ e Contd. -

. o
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230, P.Narayanan, 4
S/o Sankaran, Retired, . 9
Special Grede Guerd,
s,Ne.EE 86, “Ushas™,
Rayaroth Paframb, P.0.Paral,
Tellicherry-670 671.

231, Ve .Sankaran Nair,
§/o T.Nareysnen Neir,
Retired ., Guard YAY Special,
5.Nn.12746, Ashirvad, Perel,
P.0.Koothuparamhe,
Pin-670 643.

232, C.H.Balen Nembiar,.
S/o Kunhikrishnen Adicdi ¥,
Retired Guard, ¢’ “i..0 ¢
S,No,3997, Usha Bhavan,
P,0.Knttayampoil, Vie. Vellicherry.

233, .M,Padmanabhan Neir, o
S/o A.V.Krishne Merncn, Retired,,
Driver 'A' Special, S.hs. P 5754,
Davi Nivas, Kottara*humparsz,
P.0.Azhikode, Cepnanora.

234.  K.K.Susheels, W/ Late
W+ C.Pnand=n, Retired,, Driver B,
S Ne,2635, “Anand® Viher, Ylavil,
Kannur ~ 679 008,

235, M,Narayani, 4/o Late K.P.larayenan
Najr, Retired. Guaxc 'C',
S$.N0y 1903, Madathil House,
P.0,Chirskkel, Cannanore- 670 011,

236, K.Kunhambos, $/n Rppu, Retired.,
Shunter ‘B!, S.Ne.P.5331,
Packkadam House,

P.0.Trikkripur, Kezharged,

237, K.M.Vanajakshy§ W/0 Late C.H.Gepalan,
Retired Guard 'A' Special,
S,Nn39498, Chettiyam Veettil,
Near Railuay B Cabin, Badagara.

238, A.K.John, S/ BuJ.Kurian, $1.Nw,230 te 238 are
Retired., Guard 'RY, applicants in 0.0.49/93,
S.Ne.9€83, Ariyathu Pecantil . »
House, Pallam.P.0.,
Kottayam = 7.

239, R.Mazrappan, 5/e Rama Gowndar,
Retired Dgiver, 'C' °

Staff No. P.2718, EB-118 G,
"Railuay Celeny P.O.,

Erode - 638 0072. «o. APPLICANTS.

» e 1>.C0 ntd. /—

¢
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242,
243,

244,

245,

246,

247,

248,

. 249
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KeCoNallappan,

S/o0 S.Chinnappe Gounder,
Retired Driver A Specisl,
S.Nms, F 2946, Door IT o4,
Parvathi Krishnan Streat,
Kollam Palayem,

Ereds - 2,

P.Karuppannan, S/o Pungiz Gownder,

~ Retired,, Driver 'A',

S.ho, P 3583,

‘Korakattu Ua1381l

Door No.5229/R 14, Caevsry R.3.,
Erode-"7,

M,Kandasemy, S/ Narapka townden,
Retired Oriver 'C', S.No.P 2499,
9%:3¢6; BYN Raed, trede-638 502,

Muthusamy, S/o Palaeni Gopnder,
Retlred Driver'C', S.da,P 37C¢,
Raghavands- Nagsr, frsde~i‘

R.Ramasamy; 8/o Aya- Géuhnen&
Retired. Bhamter '?8', S,.No, 2d3b
Pudhupalsyam, Joor 246
Rklampaleyam P.0., Erode—B.

S ‘Kandasamy, S/o Sengadan,

Retired Driver 'C',

Staff No.,P 4103, Ragavanandar

Nesgar, Door No., PAB 18, Davery R.S.,
Erode-17.

C. Kumarasamy, §/o Chellappsa Gounder,.

Retired,, Fireman 'B', S.No.,P 7885,
Door No, "pp1 283, Pudupalayam,
Allampala'am Post, Erodn-g,

Tede Peerakhan, S/0 T.Je«Jamalluthsern,
Retired, +y Driver 'B°,

S.No, V.38, 0.No.94, Ralluay Colony.
Post, Erode.

Velappa Gounder, K,

-9/0 Kolanda Gounder{

:buthdp@layam, Kattonrs

-fﬂlaﬁpakayam Post,

Erodee!

[ A
P Keruppannan,
IS/o)PaI ni Goundani
Be¢1re .y Shunter B'

T5v8.NoiP.4084, Door No. 191,

Audhpalayam Akkarkam,

N Rlampalayam P.0., Zroco-g,

... APPLICANTS,
...C‘_omtd../- .
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250, A.Nallasamy, '
S/o A2 Gounder,
Re.lrzd., Driver 'B,
S.No, PT3 10237, | - » :
D,No.280, Puthupalayam, o
Alampalayam P.0., S
Erocde-G.

251, N,Kaliannan,
S/o Nallagounder : -
Retired, Diesel Asskstant
5,No. P 4011, Sastri Negar,
D.No.55, Near Warer fank,
Erode 638 002,

252y K.Ramasamy,
S/o Kalianna Goundan,
Retired, Shunter '8!,
S.No,P 3958, D.No.6Z,
Bdappalli R.S. Pest,
Cavery, Erede-7.

253, . P.Sengeda Gounder,
S/o0: Palani Bounder,
Retired,, Shunter B,
S,No, P 4429, D,Ne,55,
Odapalli Yiilage,
Pappapalayam, Cavery R.S.,
Efgﬁ8—7.-

254, P,Muthusamy,

- 8/o Pereni Gourcesn,
Retiredy; Shunter 'B',
S.Np.P 500 Pudhupeleyen,
D.No.263, Agraharam, ’
Alampalayam P.0., Erode-8,

255, V,Sengodan,

S/0 Velappa Gounder,

Retired, Shunter'B',

S.Ne.5133, D.Ne.2/60,

Ottapslli, Pilleyer Wail Strest.
Cavery, Erede-7,

256, |K.Chinnappan,

S/e Komara Samy Geunder,

Retired,, Briver 'CT,

8,Na,P 3531, Avakathu,
Cavery °.0., Colony Road,

Eroce-7,

2570 p.UenkhataChlam,

S/s Peruma Gounder

Retired., Shunter 3B‘,

S.Ns. P 4097, = 1/11 A

Karuthuveli Thottam,

Odappalli, Cavery R.S.

Ernde~7. vse APPLICANTS,.
- : 'K Fontd./-
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260.

261,

262,

263.
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\

'Thenai House

f‘o~ f/ Kaifhdé}
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N.Velappan,

S/o Nella Geunder,
Retired., Shunter '8',
S.No, P 2647,
D,Ne,1/20 odapalli
Cavery R. 5., Erode-7.

T.P.Gevindan,

S/o P.Kunhambu,
Retired Guard Sperial
Grade, Staff Neo.,11159,
Prasanne Nives, F.C.,
Chiraekkel,

Cannanore - 670 017,

K.Sreedhsran,
S/n B,Achuthan.
S.,Nn, P, 318P‘

Opp, Reiluay Station,
Chirakkal P.0.,
Cannapore,

M.Balskrishnan,

S/o NamBikutty,
Retired., Guard !A',
S.No., 15870,
Mangkksth House,
Cood Shed Reac,
Tellicherry,

P.K«Raman Nair,

$/0 P,Kurhambu halr

Retired,, Driver ‘ Special
Greado, S Ne, P 6446
Kavinchalll, P.0.,

kzhikode, C%nnanore-670 009,

V.M.Karthiyani Amma,

U/o Late K.P.Jenardhanan Ngir
. Retired., Special Grade Guard,

5.No.9650, Ashok Bhavan,
Thamarakuzhi, Malepjurem,
Pin-676 505,

ruvan, Retired.,
a&', Preethe Bhavan,
ode, P.0.MNlavil,

Canﬁadbreﬁ

2 fC Kunh)ka han, S/o Raman,

gtire .,/Euard S.Ne,1254,
Zhathu etil House,

. _P.0.Ka dgffboor II Ward,
e, Ebékkat, Pin-670 667

S1,Nu.239 to 258 are
applluanto in 0.k.50/93,

APPLICANTS,
se s Contdc/-
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266,

267.

2680

269.

272,

273,

- Near Akliyath Temple,

Retired., Shunter, S.No.P 7490,

Driver 'A' Speciel,
S.No.-P 4361,

') 36 v

N.Vasu, S/o Rampcthy, :
Retired., Shunter 'B‘,
S.No. P 5024,

Kottiyath House,
P.O0.Muzheppilanged,

Pin- 670 663, Cennancre.

P.K«.Kannan Neir,

S/a Rppu Nair, Retired.,
Shunter 'B', S.Nc.P.77%4,
Veprkulathu Vayil,

P.0.Azhikcde,
Cannanore-670 009,

P.P,Rohini, W/o Late X.Chendt,  S1.No,259 to 268 are
Retired Shunter WB“’ applipan!zs in 0.A051/53.
S.No. P 7173, | ~

Chambakachaiil House,

v+ BeMuzhapilanged,
Cannanore NDistrict.

“C.K.Chandan,

S/o BAmbadi, Retired Shunter'g',
S.Ne.P.8223, Kanavi '“ouse,
Ekkchi, P.0.Peliode,

Via,, Trikkaripur, Kazharged.
l..Narayeni, W/c Late h.Krishnen,
Machirnurem Houszs,
P.0.Cheruvathur, Kazargod,

P.McHygmavathy,

Wle Late TB.V.Bretharamgrbiz,

Retired Zri -~ A Special, Guerd,

S . NO . m” mémn&ﬁb. £,
Govtar ddr s $Hgh Schosl, ‘

T Mendsyv-d. Cannanores

T«P.Leelavathy Ammsa,
W/o Late P.V.Kesavan Nembiar,

- Retired, Driver A Special,

S.Ne,4654, Kesava Nives,
Near Elayapeor Temple,
P.0.Mundayed, Cannanora.

V.X.Balekrishnan,
S/o V.Damoderan, Retized.,

B/9, Reshmi, S.N.Nagar,’ |
P.D:Thottad;, Canriznore~"7. ! sese RPPLICANTS.

a0 .UOntdm/"




P.M.Sreenivasan,

274 . S/o P.Govindan, Retired.,
Guard Special Grade,
5.No.12054, 'Smrithi',

Post Uengeri Mathoth Parsmba,
Calicut,

P.Krishnan,

275, /o K.Perumal Naidu,

Retired., Driver 'A' Speci:l,
5.No.P 4360, 3/275,

Opp. Spares Lend,
Vadakkanchery,

Trichur-680 528,

; A.Bhaskeran, S/o & SEPU,
276, Retired,, Diriver 'C' Grede,
S.No. P 4301,
hyyanatu Parambu Housz,
Ayyappankavu Road,
Kochi-18, °

; K.Chryikutty Kannoli,
277. 5/0 Kandsn, Retired.,
' Driver fC', S.Ne. P 9430,
Kannoli House, Kacheri Amsom,
Desom, P.0.Calicut-673 011,

: C.Madhavi, W/e Late
278, C.K.Krishnan, Retired,,
Driver fC', S.Ne,P. 3737,
Krishna Nivas, Roolayil Feremba,
P.0.Kallayi, Calicut-673 UG3.

o T.Kesavan Neir,

273, S/s N.Govindan Neir,
Retired., Guard ‘'8!,
S.Ne,4956, Santha Sadan,
ChUduualéthur,
Sheranur-67% 121,

o M.Elias Aron Raj,
280.‘ﬂf8/.v5 Mariadess,

" Reti: A Special Driver,
/£ " S.No._P 3702, ED 196 E,
5, Y, 7 Railuay. Colony P.0.,
lﬁ‘( Erode - 638 002,

f ot : =\

% Co Rasappa bov1ndan,
281 ) S/n cC. Chin?appan, Retir
*\. Shunter,-SifNo. P 3631,
'\\”‘414 R’ Ralludy Colony P.O.
~ (Ercde‘-z.

v oo

4
eo,

S1.No.269 to 279 are
applicants in O.A .52/93

... APPLICANTS.
...Contd. /-
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MeKaeimir Leuis, |
282, $/0 K.Maria Louis, S )
' Retired., Guard A Epecial, | \
. S.No.72119, Annedurei Street,

Madar-feduy .7, ]

. Erode-638 002, ‘
" K.Muthusamy, .5/e Kelandai
283, Gounder, Retiged,, Guard ‘B’
S.N0,12011, 17 Ramamcortiy
- Street, Kollampalayenm,
Erode-635 002,
I
K.Sunderesan,
284, . S/o N.Kalyanssundara Mudallar,
Driver A Grade, S.Ne, N 2647, ]|
' N®.48, Lenin Street,
Erdbde Railuay CelonyPest, |
‘Erode=2, : |
. K.R.Lakshmanan, |
285, '$/0 M.Rengasemy Xarar,
RS Retired., Driver *A' Special,
‘Staff NOOP 4467,
Morth Eda Straet,. \
'Bheema Nagar,

Tiruchirappelly,
! Pin—620 . 801 »

'K.Subramaniam,

265, S/o S.Xrishnasamy, Retired..

Driver 'A! Special Grade,

S«No. P 1788, 435, Lenin Street,

Railuay Cmlony Post,
Erode—638 002,

R.,Sethuraman, '
287, $S/0 Rathinam, Retired.,

Oriver 'A' Special,

S.No. P 2888,

Ilemathi Illam,

106, Bharathi Palayam,

Mowlappalayem Pe.0.,

Erede-2,

. M«Ehinneppan,

288, S/w C.Moskken, Retired,,
Didsat Shunter, ‘
S.No, P 7785, 7/8
Railway Colcny,
grode-2g

M.Marappan,
289, S/ M,Mathan, Retired,
Driver 'A! Special

S,Nv, P 3779, 107,

Kemalagam, Barathy Palayam -

- Streef, Mulepalayam PO,
Q/ Erede-2,

«ss APPLICANTS
. ooCh?tdo/"
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N

._2.90" G.Samusl, S/e Gnanemuthu,

Kl
il

Retired., Driver !At
Special, S,No,P 32214,
403-C, Railuay Celony,
Erude-~2, ,

. R.lingappan, S/o S.Gyyavoe,
201, Retired., 'A! Special
Driver, S,No,P. 1714, 19,
Kethukaran Street,
- Kallempalayam, Ernds~Z,

- Te9.8rinivasen,
242, S/0 R,Sueminathan
Retired, Driver 'A' Special
S.Ne.P 4339, 3454,
Railway Quarters, Raiiuway Coiony,.
Erode-638 002.

- . P.Nemasivayam, S/a M.N.8alzrandem.
293, Retired., Driver 'A' Specic

S.N», I 5511, L =18,
Housing tinit, Periar Mager,
Erode-633 001,., Tamilnadu, ;

KeMoMunirej, S/e¢ K.Munusuany,

294, Retired,, Diesel Assistant,’

S.Ne.PT2 10212,
Menickkavasagar Sireet,
Sastri Nagaer, :
Railwav Celnny P.0,.
Erece-2,

L.Anthoni Swamy,

295, S/m Lourdu Suamy Pillai,
S.Ne. B 1419, 41/A
Railway Coleny,
Erode~-638 802,

M.Buepethy, S/a M.P.Mooka
296, Gounder, Retirecd, Driver
: '8! Grade, S.Ne. P 9378,
17/F €ld Railuay Colony,.
-Erede~2, »

V. Balaraman, &/e Venkkatasuamy

ﬁffgzgﬁgﬁﬁéiq%i Retired, Driver !B!
w, e,vﬁ

"~ ,‘G_‘rh‘a'dl \

4

S,te. F 9420,

oo fprEQQé&LC|1ouy, Erede-2,

( o N
. nP;Ré%§s§uamy, 8/0 Perumal Naidu,
29¢. Retiredj Driver 'B! Grade,
. -.S.Nel V{223, No,17/B
”Namﬁsiy%yam Street, érode-?.

s

'
i

-

~.  -i8,Pall, §/c Swami Nathan, S1,Nc.280 ts 299 are
2997~ -Retired, Driver 'B' Greade, applicants in 0.k,53/93,
- S.Ne.® 9513, Docr 414/D,
Reiluay Coleny F.0., :
Erode-2, ... RPPLICANTS.
‘v e Ocoﬁtdc/-
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' P,Pangunni Mencn,
100 5/0 T.CeKs Nair‘ |
+9¥"e  Retired Guerd 'R' Special,
. S.Ne, 15200, "Fcurnami® _
- Nangapna Nagar, P.0. |
. Olavekkot, Pin-678 002,

M. Krlshnan Neir, | _ﬁ
' 'S/a Kunchu Nalr, Retired.. g

)

301. Driler A Spec1a; | b
S.Ne, P €444, Sr! shilam, :

| P.0,0lavakket. E

. V.Sreedharan Naix, | 5

402 S/o F,R.Krishne Pillai :

Retired, Guard R‘aperlaT‘ ‘
i S.NL.?SZDZ, Thuruthel,
Aymanam P.0., Kcttayap.

|
| PJA.Rajam, S/o Puu.ﬁppu
303, Retlred Guard A Specisi,
S,No.16144, Hous= Nn.ub’SUb,‘
| “Reshmi" Neal P.A.Taieny,
vCochin-.l |

. C.Kutty Nurayenan,
303. S/n V.C.Nerayanan Nair, |
| Retired, Guard A Specieal,
S.No.762u' Chembra tcuss,
Shorenur - 679 121. |

355v”“P.K.KnsHy, S/o0 P.K.Koshy, ‘
® Retired Guerd, $.Nc,15205.
' Vazhakaleyil, Ghgadikal F.0.
Chengannur, Pin-689 122, |

. KsLeKurian,

306. S/n0 K.P,Lonappen |
Retired Guard A Special,

§,My, 15216, "Chandiri®,

ngh School Road, \

P«0 Perappur, ula, TrlChUL

Pin«ﬁﬁ' 552 ‘

-~ |I'N Ramakrishnan Nambidi

307, S/p Chit-an Bhattathis Jpad

Retired. Guard 'Af,

' S.No,14044, "Karthika® »
Ramavafmaeram, Trichur--680 6?1.

| VN, Serejeni,
308. W/o Late A Rengeu, th;red
Brivet A épecialw
S.hoF 4367, Sree Rangam,
Pump Engine Road, W
| FlavakKet-678 802 oeo RAPPLICANTS

V : ‘ . .n.CDntd«/"

\ A
¢
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' BRI 4F.M.Ramaohandr,an,
: 309, g/, C.B.Mannediar, Retired,,
Guard k., S,Ne, 15219,
Panikkath House, "
Kellengode, Palghat - €78 506.
_awn. VeMadhavan '

- 30, 8/o Veluch;ml, Retired,,
Oriver A Special,

S.No, P 2193,

Callath House,

Kuthupsramba, Edethara 2.0..
Palghat, Pin-678 611, .
S1,Nos. 300 to 311 are

311; K.N.Kunhimohammed, epplicents in O.A. 54/93

S$/c K.Moideen ‘oya,
Retired, Guara. fC',

S.No, 6633, Cherwdath Huuse,
Kyttamassery, Aluaye--£e3 105,

442: R.Nerayanan, “S/s B.R:.iaram,
* Retirsu Drivetr Gwods,
S.Ne,PTJ 10505, 1°0, .
Jeevanantham Street, .
Poonthurai;Riad, ~rndezZ.

%43. C.Kumarasamy, S/o Chinnapps

©'7* Gounder, Retirsd,, Driver
'B', S.No, P 4206, D,No,E5,
Shelap Pruvae, Sutharrs Purem,
Erede-2,

- T.S.Retaneerthy,

31 S/o T§K.Sondarajalu -
Retired,, Driver tat Specisl,
S.Ne.P 3540, 15, Sundaram
Street, Erode-2,

R.Abdul Jaffar, '
315. S/e Abdul Kader Retived.,
Driver, Geods, §.N0.V 44,
235 Kalyanasundaram Street,
Erede- 638 002, :

. S.hkngamuthu,

316. .5/n V.Sitia Naicker,
o Reired., Driver 18 y

77,5 New B 13¢5, D.No,411 D,

, 7 .Railugy“Loicny,P.0,.,

EI'O‘B‘\‘ ) '\

S VgSethre%, S/e Velleirm,
317, .Retired,, Driver !A!
| SpBCiérlgs.No. P 3542, Telephone Nagar,

-, Mocldpaléyem P.0., Erode. vse APPLICANTS

Vo | © . Contd. /-

¢
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K.Chinnspaiyen,

318. S/o hknumsn, Retired.,
Shunter ’B‘,
S.No.F 7458, 76, L.G.C.5.
Colony. V.0.C. Street,
Follampalayam, Ermsde,

M.Krishnan, S/o0 lunusamy,
319, Retired., éhuntar,

S.Ne,10072, PTJ3, c.Nz, 4135 L,

Railwey Colony, Etroda,

R.Thisqarajan,

320. S/e Ramsswamy, Retired,,
Guard 'A' §5,No,14322,
Thangapattalaikarzr care,
Popnthurai Ro=zd,

Erede,
4219, A.Chinnaiyan, o S1.Ne.212 to 321 are

Driver 'A% S.,No, 3 "1L6
Ne,231 A, Railuay Cclerv,
Erede, :

P.Subremanian, S/c ®.7eleni,
322. Retired Gusrd 'A',

Staff No,7448, 112.

Vinayger Ksil Sireel,

Sgstri Nager, Erede-€38 002,

g O.Kannimuthu,

323. 5/u Subbe Thevar, Retir=d.
Gusrd 'R' §,No.16060,
Sundarammal Illam, 11/8
KIII, Nanjappa Lasynut,
Sulur, Coimbatere-641 402.

R,Anganna Fillai,

S/e Rangaswamy Pillai,
Retired. Guard,

S.No. 15271, 20 heartr Chinre
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Ferryar District,

324,

"V.Mari, S/e Venkatesar,
Retired Guard, 5.No.12563,
No,III, "Thera Illam®,
Kurikaranpalayam,
Mulapalayam Pest,

Erode-2, Periyer Discrict.

325,

%ok V.lakshmanan, 3/ 5. Yacdivelu,
* Retired Guard. S5.Nw,13756.
Bharathipalayam Street,
‘Kurikeran pelayam, '
Mulapalayam Fost, Erode-2.
Y~ Periyar District. eas PARPLICANTS.
' o..Contd./-
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. Ve K.uhunmughasundaram,
397 S/n k.S, Ka*uppanasamy,
. “’*  Retired, y 9pecial grede Cuard,
S.No.3/T 35, 194 E,
Railuay Colony, Near Reiluay
Cnlony Past Office, Erode,

V.KeUnni Nalr,

, S/u K.Raman Nair,

Retired., A531sta1t Cuard.
S.No.1902, Ccntchery Q+“'* .
Exode. :

328,

) R.Lakshmsnan, $/¢ Famasinv,
%29 Retired 'A! épecial Guarda,
*  5,Ne,7218, D.No,1$3,
Sestri Nagar,“Sadayampclaycm
Road, Erede. - Z, ‘

V.Suamyeppah,

330, /o0 G.Visuvasam, Retired
Guard, S.Ne,- 14101,
5 Karuppanasuwamy Koil Tii Siceew,
Surampatti. Road, crode-638 C(Y,
Periyar Bistrict,

4 R.Veeraraghsvan,

331, 5/o V.Rema Jyer, Retired
Guard, 5.Nc.15231, #c.9,
Tayumanava“ Street ’
Pundurei Read, Erode-oSB noz2,

K.Ramalingam, ‘ 1, Nu, 322 to 332 are
332 . s/o V. Kandasamy, Retired.,, ‘applicants in 0.A.56/93,

Oriver 'A', S.Ne, PTJ 10052,
Door Nec.16, East Pettakarr,
Street, Erade 638 002,

: G.R.Samuel Rej,
333, 5/0 G.N. Anandham Pillal,
Retired, Driver 'A' Speciul,
-8iNe, P 2836, 23 A,
P?anchayat Union Street
Manthope Podanur,
801mbatare-23

///Q‘N“\kﬁder R1i, ’
@324h~S[u<K%der Batcha, Retired.,
P4 B ér Special,
: f: 0 (' S4Ne 3726, 168 Main Raac,
A f‘ pndanurIES, Tam11r°du
X f$ "Rl )
Ty N.Marimgithu, $/o Naniappe

&35 ﬁﬁ‘ der Retired, , Driver 'A',
=,~\,gs, GEé 873 95/11 Arthi I1: am,

CaLOWel¥&lore . Road Pedanur-23, '
) Y ¥ ‘ﬁil NadUo h . e APPLICANTS.

‘ '_..‘.Contd./"
B J
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337.

338.

339,

340,

341,

342,

343,

N ) dd e &

S.Velusuemy Pillei,

5/ 0.A, 5ankara1in?am Pillai,
Retired Driver S,Ne.6437.
D, Ne. 360, Selvapuram,

'North Perur, Main Read,
Coimbat-re 641 p26.

K Rangaswemy,

S/o Kuppuswamy Naidy
Retired,, Driver, 'A!
Specialy S.Ne.P ©464,
D.Ne.24, Main Road,
Podanur-23, Tamil Nedu,

K,Ahamed Sheri®f,
S/e A.Kader Batchas, Reiired.,

D-iver 'A! Special,
S.Ng.P 4341, Main Reed,
P-danur-ZS Tamil Nzdu,

Nanaappa Naidqu,

S/ Venkettasuamy Naidu,
- Retired Driver '8,
IS.N.:.‘ r 3498, BaJafu"‘

Street, Pecanur-Z3,

Tamil ‘Nadu,.

Kowvil

K.Pelaniebpan,

5/s. Kuruppanna Goundsr,
Retired. K Bndwsr- 'A!,
S,N. ® 4333, Na, R,
Vilangattur, Kedacharallur,
Eruds - 10. :

- M.,Palaniappean,
/e Mareppe Geunde:,
Retired,, I Fireman 'B',
S,Na. P 4382,
Vellaikattur,
Kedachanallur P.0.,
Thiruchengedu Taluk,

Mm,Chellappan,

S/c Marappa Gounder,
Retired, Shunter,

S, N-.9454, ‘Alampalayarni,
Palllpalayam, Ereade-6,

A. Palanlappan, -
S/- ‘Athathappa Ftu1de”

_ Retired., Bhumter,:
S.Ne,..P:7465, N-.JGA A,
Velankateor, -
Kadachsnallu1, Erode 10.

% :

R L ok T NI SIS LR A
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bl.Na.JSE to 339 are
applicents in 0.k, 57/93

oe» APPLICANTS,
e .Cdntd. /-
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m\\-“—Ret1red., Guard

P.Gurusamy, .
5/9 NPalaniappsa Gounder,i
Retired, Driver 'A',

S.No. N 7160, Nn.1oa,

L G.G.S. CDany,
Kellempalayam, Er#éde-2

344,

R. Kumarasamy,
245 /o Ramasamy Gounder,

* Retired,, Shunter Loco,
S.No.P 6315,
Govindancelayam,
Alampalayam P.0M.
via., Erode.

G.Semuel Durai Sany,
146 $/n Gnanaduref,
* Retired., Driver 'A‘,
Spl, S.No, P 3107, 3%
Upstair 4th Crcse Roag,

Pagramasivapuram, Laloudi-S%

V.Sengodan,
347, S/n Velappa Gounder,

* Retired., Shunter/luco,
S.No. F 3510, Vilanxattur,
D.Me,54, Pulapalayam P.0.,
Kadachanur (Village).

C.Nachimuthu,
548 S/o Ch°1lebpa Gounder,
°* Retired,, Shunter,

1 €U,

S.No.P 4384, Pnclapalavam Fast,

Kadachanallur, Palipalayem,
Erode~6.

. Te.S.Alimoideen,

349, 5/0 T.J.Shirfuddin
Retired., Driver 'A!
Spl. S.No. P 3260,
47, T.JeShirfuddin Street,
Sestri Nagar,
Near Railway Celony,
Erode-2,

ik e S

lech N Ramankutty Nair,

b

450, «fs/o V.Narayanan Nair,

;-. Retired., Driver 'I!,
© o S.Noy P 2310, Puehoalaya.
. HNo.7/538, c-lluge Raac,
palghat Pin 678 COT.
- U N Manadevan,
351 7 8/0.V.R.Narayana Iyer,
'A% Spl.,
S.No, 10472, Ne.%1/780,
Vidya, Slngle Streei,
Uld Kalpathy P.0.,°
Kalpsthy, Palghet -

\+ | 678 003.

S1.No,340 to 349 are

epplicants in O.A. 58&93,

LN
X

LA

. ¢

APPLICﬁNTS
Contd. /-



352,

353,

354,

355,

356,

357,

358,

359.

360,

LN J 46 ’ e

C.Chathu, $/o Appqg{
Retir=d,, Driver 'B',
.. P 5287,

Kurungad hHouse,
Maruthe Toed, Pslghat.

F. Krishnan,

S/n R.Arumughan, Retired.,
Driver 'B', S.Na. D 9449,
Chungath Heuse, Kavilpad
P.0., Palghat-17.r

F.Sukureren Neir,

S/o P.Sankara Menor,

Retired., Psst, Gesz?,
S.Np.15394, Palakkott House,
Thenur via. Porli, .

- Paftghat-678 616.

P.Govindan,

$/5 P.Serkera Mencn,
Retired,, Guard iB',
S.No.2024, Srivelcan,
H.Ne,M,€/33, indire agavw,
Kallepully, Palghet-5,

R.Narayanan,

S/e V.Raman, Retired.,
Driver 'A', 5,Ne., P 5B47,
Chendrika Nilayam,
Korathodi,

. Kadukvankinnan,

Palghat-678 005.

N.Velukutty,

S/e NarayanasWamy
Retired,, Oriver ‘8‘,
S No,PTJ 10113,
Fmbalaparambu,

Near Madrassa,
Kavilpad, Palghet-17,

T.Velayudhan,

S/o Theethy, Retired.,
Guard!C', S.Ns, 16223,
Devi 8Badan, Pottakulem,
Kavilpad P.0., Palaghat,

V,Visuanathan,

S/o Kubhnen, Retired.,
Loco Shunter,

SaNO. p 5184,
Vellankad, Kevilped,
palghat—17n

V.Vasu, S$/o Velayudhan,
Retired,, Driver 'A?',

S.Ne, P 3164, Chandrasoudhem,

Tannissery, Palghat.
‘/, y g

... RPPLICANTS.
® 00 & C.ntdO/-
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V,Madhavan,

361, 57- Velayudhan,
Retired,, Driver 'B',
S.Nu. P 94885, Rahendre
Sadanam, Melepuram,
lavekkct, Pin 679 002,
Palghat.

T.V.Velsyudhan,

362. S/o P,Veerean, Recired,
Guerd 'B', S.No.68%5,
Thurakad House, P.0.
PerunglttukurL551<
Palghat.

V.5ivararan Nair;

363, S/o K.Kesavan Nalr
Retired,, Guard ‘R'
S.No.5852, 72/R,
Instrumentatlﬂn Tewn shi
P.U. KanjkDDB \i;ee St,
Palghat.

T

, S.,Veererzghavan,
364, S/e P, Singaram, Keiired,
Guerd 'R', Sy Ne . 1452
H Ne. H-Z, Housing Unit,
Karamadai Road,
Mettupel aysm,
Pin-641 301, Tamil Macdu,

M,Narayanan Neair,
165 S/. Thavitta T Jer,
' Retlred., Diesel Asst,
- S,No.P 9444,
Nquakkara Hnuse
Puduppaniyaram P Jde,
Palghet~678 733,

KeKsSuvnamania Iyer,
366. 9/ K.S.Kuihna Iyer,
* Retired,, Guard ‘!,
S.Nh, 1849, Ne.3/126,
wﬁft.ﬁapuram Ulllage

57 Alﬂalghét
% o
(7, r7 T

< P”Balakrfshnan

{ xE7. S/u 3, Uthnda uarler,
Cw (s {Rptired,jgnall Guerd,

s w‘S*Nn 14067 HallVaS,
SN &aTlekblangare,
a_ﬁf\ daya@ka9457c 209,

\4\/./

Y, A,Kuharan.
g /i“T.A Anplkutten
Retired,, Driver 'p!',
S,Ne, P 9436 :
Thothuangal Ho&se, Melepurem,
g.o. Clavekko<, ApPLICANTS
- alghat-2, eoo AW .
“/ ° ' ...Qont‘./—



369,

3ave,

371.

372,

373.

374,

375,

376,

Yo

R.Paramasiva Menon,

5/a M.N.Ramen Menon
Retirec,, Drivar tpl Spl.,
S.Ne, F 4684,

Shrvegsilam Madathil Housc,
Vennakkara P.0., "

Neerani, Palghet-4,

P,Thenkaraj,

5/c S.Psnnen, Retired,,
Driver'R' Spl.,

S.Ne. P 2760, 26 N,
Behird Ram Theatre,
?,0.5uramangalam,

Salem -~ 636 005,

A.Ramakrishnan,

S/o kmpu, Retired.,
Guard!A' §pl.,
S.No.6806,
Remanchenath House,
19/360, West Yakkera,
Palghat - 67€ 001.

C7BopalaKrishnan Nair, 971, Ne. 350 to 372 are

S/e -V,Madhavar Nair, e ke A =
Retired, Driver 'Al Spl. anpiicants in O.A.55/93,
SiNo. P 6440,

Cherukara srishne Nivas,

P.)eKannadi, Pelghat,

Pin - €78 721,

S.3surirajen,

5/0 T.K.Sundarare?alu,
Reticed.,, Driver 'A!
Special, S,No, P 2327,
203/Vinayakarkoil Street,
Nedarmedu, Ernde-638 002,

K.Fandurangan,

5/0 M¢Kasthuri Neidu,
Retired,, Driver 'A' Spl,
S.No,P 2902, 17/4,
Ammamandapam Road,
Srirangam-620 006,

VeG,Veerasamy, :
S/e Govindasamy Pillei V.,
Retired, Driver 'A',

S.Ne. 7 1841, 48/2,
Subbaiah Street,
Sangliandapuram,
Tiruchi-620 001,

V.5ithan,

S/o0 Vaiaderi, Retirea.,

Driver 'A', S Ne.M /775,

D.Nc.24, Jeevanda Street,

Poondurai Regd, frnde-2, vos RPPLICANTS
. ooocentdb/-



v

LI 49,.'

P . Balzanisamy,

377, S/o R.Angemuthu,

Ret*red,, Driver 'A?!,
S.No. PTJ 10027,
Vallalar Street,
Municipel Colony Read,
Erode-4.

Ny Prokiasany,

378, S5/o J.Arulanancam,

Retired., Guard ‘AT,
$.No, 5253, 12,
Kemarajar Street,

Nadar Medu,

Vineyakar Koil, Ereds=2Z.

M.Pengasamy,

379, S/o C,Muniea, Retirad.,

Driver 'Af, 5pl.
S.Na. PTJ 12449, 21,
Golden Street,

Thangavil alias Muniszany PFosad,

Dharmanuri~-636 702,

KeMunusamy Naidu,

380, S/ C.Krishnasamy Naidu,

381,

Retired,, Driver 'C!
BFG. 'BY, S.Ne, F 610C3,

D 5, Kaliyanna Gounder Thtftam,

Jerundurail Read, Ercde,
P.Daniel Jayaraf,

Driver fB', S.Nn.F 6441,
No,400 B Railwey Colany,
Ecode,

R.Manickam,

382, S/c M,Angamuthu Naicker,

Retired,, Driver 'A' Spl,
S.No. P 2901, 22/26,

Chinna Mariamman Koil Street,

S/s Peul Pillay, Retired., .

Karungal Falayam, Erede-2,

R.Pongiannan,

283, S/o Ramasamy Geunder,

Vi
4

e

.Retired., Shuntevr,
T giNe, P 7464, D.Ne,3/69

y “Dﬁﬂg%jéfihNagar, Cavery R.0.7.0.,
& «Q" /_r- E?Sd( Cx@gs 007‘
r'e

G&’ ~ k>

“Kanal an/fNivas, 4/3°0,
Bhafatlfi Nagar,

ColgrJabir@Pmmapalayem, Salem.
S o ﬁ-’;,;"g’

S & wettl

S Y% \b

”kr'qbﬁ%samy, .
%! ag§. 5 /0 Q.@J;husémy, Retized,,;
o g ~Driver G, S.\e.P 1157,

'3

31,N0;373 to 383 ars
applicants in 0.A.60/93.

,+e APPLICANTS.,
.'.Contd-/‘

¢
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G.Kennien, -

S/e Cacindarzjelu Naicu,
Retirecd,, Criver tpt
Spl., S.Ne. F 3042,
NG.420 K, Reilwey Culany,
F.rode~2,

385,

R,Rengasamy, ,
1g6. |S/3 Remasamy, Retired,
Criver 'Ct,

S.Ne. PT2 10238,
Kelingarueyar P-layerm,
Fudur Bhezveni tost,
vie Ercde~638 301,

- K.Gevindan,
387, 'S/o Kandha Gouncer, Recirad,,
» Draiver 'B', S.No. © 9480,
Ne.102 C Typs Railuwey Culery,
Erode-%. |

G.Nerayanasamy,

S/e Goindarajaly ieidy,
Retived., Shunting Drivas,
S.Nw,PTJ 12503, 3A87.

Nader Meds, Prondurzail Hozd,
Erade-2,

388,

K, Varsdnarejan,

s/e Keruppan, Retirec.
388, uppan, s

suard 'A' €,Nm,2122,
Thirumurugen Street,
9sstri Negar, Zrede.

.. V.Arjunen,
790 S/e Venkatachalem, Retired.,
*  Guard 'R' S,Ne.12438,
38, Namasivayeam Stree<,
Kellempelayam, Erode-2.

r.fMunisvemy, S/0 Muthu,

381, Retired,, Oriver Special,
S.No. P 9389, M/52,
E.V.R.Periyar Nagar,
Erade,

N,Muthusamy,

2972, S/p Rellappe Gounder,
Re-ired, Driver 'BY,
S,No,B085, 1/113
Cdappalli, Ceuvery R.S.
Erode. '

P.Viswanathan,
183, S/s S,Palenivelu, Retirad.,
Guard 'A', Spl,
S.No.7620, 324 (B!,
0ld Reiluey Cslony,
Railuay Coleny Fost, . :
\/Ermde#z, .o APELICANTS.
N ...Cont}‘./-’

4




394,

385,

396,

397,

398,

308,

400,

Jﬂ“/

D'”Sﬂg.% Kanniah Naidu

\@ ,LLFS _
TESHETer Road Sukkan Thottam,

N
R.Venkatasuamy,
5/0 R .Remakrishna Neidu,
Ret*red., Driver 'A!
Spl. S.No, P 28%2

126, D Reiluay Coiony,
Erode 2.

M.Chinnappan,

S/ﬂ Muthusamy Gounder,
Retlred., Shunter,
S,Ns’, P 6965,
Odappolldi, 1 Uerd 37,
Cauvery R¢5., Erncn.7,

K. Chennlmalai,

S/- Kuppannan, Retired, .
Shunter !'Bf, §.ne, P, 3494,
Nethaji ot:eet '
Kéllemzalayam, Erod\-/

K«S.Abdul Safha“

S/n A,Khader Shar1e‘f,
Retired., Driver 'Af,
S.No, b 2207, 74,
Ambedkar Streat,
Sastri Nagar, Erode=2.

feChinne Govindan,

S/w Muthusamy, Retired,
Guard 'A! Spl,,

S.No.£67%Z, B 4o,

Heusing Unit, Sampath Naaa..
Erode-11,

H.Kannan, S/c R.A, Hammantha Gounder,

Retired, Driver ‘AT,

S.No. B 1418 26 B,

Kheder Nahideen Sah¢b Street,
Erode-2.

N. Ramasarryé 8/uv Nelis Gounder,
h

Retired unter,
S.No, ? 4930 No, 1/56
Puduppalayaw Kattur,
Rlampalayam bOSt. .

== ReKSubramaniam,

b
fﬁFJ ”Retlred“, Driver '3 Spi,
\\( 55 Ne, -PL5509, Ne,%EW,

5 { “ValayalKara gtreat,
5 rodeyw)
‘”Q? )
'*;ﬁf‘i&?" o e Sound
E nnappa cunder,
\aaz*v_ﬁetlreﬁk, Driver, 'P',

25117, Nu.273

Erode,

»«» APPLICANTS.
nocc.ptd /"
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F.Palenisppan, . |

5/o Pongia Gounder, ‘ | '
. Retired., Shunter,

S,No.4019, 85, Gov1ndampalayam,
Alampalayam P 0., Erode.

403,

K.Nellathambi, . S1,Nc,38B4 to 404 are

- s/a V. Kumarasamy, Retired., applicents in 0.A.61/93
404, ' Gugrd, S.No.15721, |

1/2 Eget Street RlamoaJa\an,
Ercde-e,

" PLS. Krishnan,

S/o Subramenia Iyer,
405. | Retired, Guard P',

'S, No. 11723, 1/500,
‘ Chathaeram P.0.,
. Kalpathy, Palghat-678 0034,

 A.Raghavan, S/e Z.hAppra,
406, Retired,, Driver 'C* |
: ' S.No.4105, Alangode Houss, |

Dlavakkou, Palghat-678 Co2.

dney 'O! Mells
407. g":/ H)(ID. 'Mellw, . |
' Retired,, Drluer 'at,
&:Ne. PTI 90351, |
' Carevin - Rsblﬁsnn Raad, |
. Palghat-678 014,

V/Arumughan, -

S/s Ryyapoan, Fetircd,

408, ‘Driver '8!, é Ne.2136,
Prasanthi, Sree Sathya Sai
Negar, Kallekulanqara P.0., |
'Palghat-678 G09,

'R.Palaniappan,
409, 5/0 Rengaswamy, Retired Guard
- 'C' S,Ne,1791,
'Shaini Nivas House Nm.36/664/1_
ﬁlangode, O0lavakkot,
Palghet-678 002,

P Krlshnankutty, :
410, S/o Cheriathu, Retired.,
Guard 'C', S, Nc. 6093,
paoinjakkura House,
P.0. H'alur, vie.lgkkadi
- G679 3C2. \

|

. K.V.Ramanathan, |

411,  S/s K.V.Visuanatha Iyer,

Retired,, Guard 'A'p |
S.Nc.13502, 2/137, |
Neuw Kalpathv P.0., ;
Kalpathv, Palgh t~578 cea. \
ratpathv, Taigha «.. APPLICANT §

‘ s a GCDT]td&/-
| ¢ |
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()

o ‘ I§7Krishnan, :

‘ o Mayand Retired,

412 DriverYA' gél., 7
S.No, F 1871, .
'Sai Nivas! Thekkeperembu
Puduppaniyanam P.0O.,
Palghat-678 733,

T.P.Bslakrishnan Nair,-
412, S/e C,Sekharan Nair,
Retired,, Guard ‘'A!
S.No,10525, Mouthet House,
Menkurissi P,0., Via.
- Merkerai, Palghat~678672,

KeM,Kunchu,
414 S/s Manickan, Retired,,
* Driver '8',
S.Ne. P 4461,
Kallingal House,
Paruthipulld P.O.,
Palghat-678 573,

P.Reghavarkutty,

415, $/o0 V.Pedmanabhen heir,.

‘ Retired,, Oriver ‘A' 3pl.
S.No, P 6977,
Sarayl, "Pudussery P.0,,
Palghut-6738 007,

ViK.Pomekrishrzn,

416, 5/0 K,Sankaran Nair
Retired,, Briyver 'A{,
s,Ne,P 7791, Arupuzhs
Cheruvathur House, Parli P,0.
Palghat~678 612,

KePoKrishnan,

417, S/o Sankaran Neir, Retired.,
Guard 'B', S.No.6766,
Venkateswara 113 am;
P.0.Pampadi, Via, Tiruvilemala,
Trichur District-690 597,

KeVasu, S/o0 Kunjunny,
418, Ratired,, Gode=bhurter '8T,
~2esNe, P 5301, Venkalathodi,

yﬁgﬁzﬂgiépyfém, 0lavakkot P.0.,
A PN Pdlghat-670 002,
/,Pf "\Qf f/ - -. NN\\’ g \

qu R.Koppan,: S/o Raman,
StZe  Retired, Driver 'BAf,

! '

2l IS S.NO.P} 52‘{‘»8,
. - Kakkarankunneth House,
AN Kakkanni/P.0., N{S.S.Engg. -
o _-'\\. COll«ege,’;' ralghat—ﬁ?ﬂ 008. X ’APPL ICANTS.
’G ‘\\/' ‘ /aj! P uCDntd. /-

e

e w it s



420,

421,

422,

423,

424,

425,

426,

427,

42e,

4 54 (X ]

K.Belakrishnan Nair,

$/v T.Govinden Nair, Driver
'BY, S.No,P 74k9,
Thekkumcherod P.0O,,

Vadakkum Mangalaem,

vie., Nttappelam, Palghat Dist.

P..K.Ramechandran, $/o Kannar,
Retired,, Guerd 'A!

S.No, 7192, Alangcd Housa.
Olavaekkot, Palghat-67& NG7 .

KeBalen, S/o0 Kenuen,
Retired,, Guard 'A&°
S.N»,6121, Sri Naraysnji
Nileyam, Rlangod, '
Olavakkot P.0., Palghet -
678 002z,

C.Keishnan, S/o Chupra,
Retired Asst, Guard,
S.No.6333, Kalathilfinuse
Rlangode, Olavakkot P.O.,
Palghat-678 002, :

ReKrishnan, S.Nc,6767,
Esst, Cuard., Rameclan,
Krishna Nivas, Alangod,
Olavakkot P.D,, Palghat,

C.3.Coelho, S/o F.Coelho,
Retirsd,, Guard 'A! Spi,

SNt .14493, Chinnammal Street,
Noorabad, Fodanur-641 023.
Coimbatore Dist.

K.Dhanashu,

S/0 K.M.K.Gangalya, Retired
Driver 'A' S,No,P 6804,
147/A Anthonipurem P.O,
Suramangalsm-635 005

Salem,
KeMayan, S$/o Kandu, Sl.No:ADS t0.427 are
Retired-, Guard(s), applicants in O0.k.62/93,

S.N0.1218, Kozhangottil House,
Rtnirked, P.0.Gendhisevs Saden,
Perur, Palghat,

R.Laxmanan, S/c E.C.Rengesairy
Naidu, Retired., Shunter
Liesel, S,No,9514,

No.5, "Keeraikersa Street,

Ercde-1. +e« RPPLICANTS
v

« aCClﬂtd./- :
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. N.Sengodan, -
429, S/o Nenjeppa Gounder,
Retired., Shunter,
Loco, S.No, F 5250,
Eest Thottipalayam,

) Door No,431, Kadachanur Uillegn
Palllpalayam—c

V,Perumal I,
430, S/o Venkatasamy Naidi,

* Retired, Goods Driver,
S,Nuv, V 12, 3,Ne,91 C,
Lelghba7aer SuramangeLan
Main Road, éalem-:.

V., Kumarasamy, S/o Velapre

431, Gounder, Retired, Shunts: et3t,
S,No. P 4433, Vo.-\g
Alampalayam Post Frode-G.

S.Velappan, S/o0 Sengcda
432, Gounder, Retired, Shunres/
Loce, S. kq.,P4?92 /3=,
Puliamarathu House
Gevirdanpalayem,
Mlampalayam P.C,., crode-3,

P.Kolandai Ggunder,

433, S/o Palsni Geunder, Retired,
Fireman 8, 5.No.P 5362,
Bi;rdndliynoGenBhdibtresty,
Nadérmedu, crode-2.

b4

#,.Sengoda Gounder,

434, 5/0 Marimuthu Gounder,
Retired., Firemen A,
S.No.P 5041, Alempa ayam,
Pudupalayam, Pariakadu,
Pallipzleyam, Erode-6.

S.Veradharaja Mudaliar,
435, S/o Sundar Mudaliar,
-Retired,, Bssistant/Diesel,
vﬁvNep PTJ 10158, 104/ -
a» e alany Colony, "Erode-2.

R \
;zf,i (K bengbAé Gounder,
L7436, . S/c Karuppanaa Gounder,
Sl Retirdd; Ji Driver 'C',

CUEN SN B 4778, No.716 C Typs,
: 45k “Réll ay/ﬁolnny, Erode-2.

& ﬁhﬁdhasuam S/o Ramasamy Maidu,
437“*** ﬁlred., sst. Guard,
S No, 1656, 35, Regogl s Street,

_Erode-z ... APPLICANTS
cesoContd./-

[
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‘ ’ .0

P.N.Belekrishnan Nair,

s/o Ramen Pillsl, Retired,,
Guerd, %,No.6966,

Mangalath Aouss,
Nedungottor, Sheoranur,
Pin-679 121,

438,

K.Narayanan,
4739, 3/0 KeUnnamean, Reilred.,
* Drlver'k' S,No. 4925
Karamanna Hause
Vadanemkurussi, P.0.,
Vadenam Kurussi, via..
Shoranur=-1.,

M.Chinnan, S/o Ramarn,
440, Retired., hsst, Guard,
S.No, 7040, Manichit hodi House,
Nedungotur, Sheranrur-1,
T.Velukutty, S/o T.Neraysnan,
441, Retired., Driver's',
$,Ne,P 5778, Thuvvakkettil
Houss, Neoupgn+tﬂor
Shoranur-1, Falgha t Cistrict,

KeV.Gopinethen, Szo Kumaran,

442, Retired,, hsst, Suarc,
$.No,15447, Kallozhi Uattathrdl
House, Pszruthipra, Shararnr -
| | 679 121,

S1,N0,428 to 442 are
applicants in 0.k.63/93,

‘ R.Balaraman,

443, 5/o K. Rejamennar Naidu,
Retired,, Driver 'Af Spec1al
$.No.P 4660 Sastri Nagar,
Railuay Folony P 0
Erode, ‘

, Ve hchuthan,

444, S/o Venketaraman, Retired,
Driver 'A',6 S, No,B8221,
Reiluay Cnlnny, Exode.

C.T.Hewett, S/o A.M.Heuett,
Retired,, Oriver At SpeCAel, _
S.No, P 2942, 278-H-Type,
Railuay Colony, Ernde-

638 30z,

445,

: ' M Chellappan, ‘
448, 3/0 fMuthusamy Gounder
Retired, Driver'8!'
S,No,P b774 31,
Thiruchengandu Ro»d
Pal;ipalayam, Erode. ee. APBLICANTS.
.+.Contd,/~

t4

¢
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. .. D.D.Rozearie,
9, s/o P.D,Rozario,
* Retired,, Drivar 'A!
Specisl, S.No.P 3029,
30 A, Sastri Nagsr,
Erode,

., K.Merimuthu,
44R S/o Karuppanna aounder,
°*  Ratired, Driver '2!,
S.No. P 5333, No,36,
Kesipalayanm,
Annadurai Street, Erooe,

K,Palanieppan,
448 S$/o Ksruppennen, Retirec
®* Assistant Guard, S.No.’€
9 Sadayan Palayam Road,
Sasthri Nasgar, Evods.

')
55,

- V,Ramasamy,
450 S/n Velapps Gourdear,
‘ Retired,, Loco Shuntpr,
S.No.4919, Pallipalayam,
Rlampalayam,P.0., Evcde,

P.Kandacamy,
451 S/o Paramasiva Gounder,
*  Retireu., Shuntar
S,No.P 9405, Nc.422,
Alampalayam, Pallipalavam,
Erode.

. C.Palenrappan,
452. S/o Chinnathembi, Retired.,
Shunter, $.No.4379,
East Thollipalsyanm,
$.P.B.Mill Colony,
Erode.

_ M.Dakshinemoorthy,

453, S/o Manickam, Retliced.,
Driver 'B', S.do., P 9511,
Kumaramanqalam P.0.,
Thuthiputtu, Pin.-635 811,
Ambur (N.A. A Dist),

N.Balakrishnan,
454, s/0 M, Narasimhan, Retirecd.,
esmmBrard YA, 5,No,12819,
fﬁﬂ}v,wa %TNHB Flat,
v "”Kemafag Nagar, South "Rvenue,
' YNVanmlyur, Madras-600 (41,

g'Ch';iﬁ :pan,
5 SLopelen, Retired.,
\SpecuélgGuard S N0.14573,

’TﬂijL in Street,
Negar, Ralluar Colorny B.O.
ves RAPPLICANTS
«eoContd, /-

¢
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P.%.Sanjeeve Rao, |

- $1.Nos.443 to 463 are

applicants in 0.R.64/93

+es RPPLICANTS

456, /o P.N.Sarvothme Rae,
Retireds, Guard 'k' Speciel, |
S.N0,12522, B,30, | |
Housing Unit, Periyar Nagar, |
Erode-638 001, \
N S.kbdul Jabbar, |

457, Since deceased by legal Representetive,
Smt,Heerajan, 67, |
Kovalam Street, Teachers Crliny.
ERODE - 11, | |
ReNerasimher, ' |

458. /o N.Rengasamy Neidu,

* Retired,, Oriver ‘' Specie’
§,No, P 6978, Shastri Negar,
Kamaraj Street, Erode, \

\
R,Thangavelu, | ‘
459, S8/o0 P,kengasemy, Retired,,
Guard 'A', S.,No.1291&, |
498, Agrahara Street. |
Erode 638 G011, | |
B
K, Palanizsppen, : |
460, S/c Kendappa Gounder, |
Retired,, Driver 'S' ‘
S.No. PTJ 10070, Dr, No. 10/Ms, !
KRPD Rond, Karunkardn Medt:, |
Palllpa]eyem, Erode--628 GCo, |
|
k{James, $/o0 I, brokiesusimy Pills i,
461, Retired., Driver 'H' Spl.. |
S,Nc, P 2819, B/13, Qeeva Nocar,
Rangam Palayam Post,
Erode-638 00s. |
[ |
. A.Karuppannan, |
462, S/o kppzji Gounder, Retired.,
Shunter, S.No, P 5121,
Odeppsalli, Palllpelaqu,
Erode-6,
N.Sengodan, S$/o Nal]a Gounder,
463, Retired., Shunter, S.No, P 52895,
‘ East Tholliye Palayam,
Kedachanallur Post, '
Erode-6. !
L ‘

»o ovn[:ontd./"



‘ K.K.Krishne Iyer,

464, S/v K.Krishne lyer,
Retired.,-Guarj/A spl,
5.No.13745, Chembel Villege
P.0., Ketteyi, Palakkad,
Pin 678 572,

M.Veemban, . _

465. S/o M.Nekelan, Retired.,
Loco Shunter, S.Ms, P 5323,
Mullethody Houce,
Kariannode,P.0. Kotteyd,
Palekkad Distrist.

' C.Gangadharan Nair,

466, S/o K.Kunhen Nambier,
Retired., Assistant CGuari,
$,No,1864, Lakshmi Nivos,
P.0.Puthiperiyaren,
Palghat, Pin-€78 733,

G,Parasuraman;
467.  S/o P.Gopal Pillai,
Retired., Driver 'B',
S,No,P 3067, "Sarvassathl Nivas't,
Reyappan Street, P.d. '
Thabhemengalam, Falghat-
678 102,

C.Narayanan,
~ 58/o A,Chendu, Retired.,
4684  Driver ‘A', S.Nso.P 7473,
'Leela Nivas';, P.0.
- Puduppariyaream,
Palghat-678 733

K,Raghavan,
- &/o M,Krishnan,
469. Retired., Driver 'A!
Spl, S.No. P 2400,
Mullarithodi House,
Karimgode, P.0. .
(Kottayi, Palghat-67% 572 ).

 p.K.Sivasankaren,
/;QE%E@$»§10 p.C.Krishnan, Retired.,
2 oming buard, 8.No,14108, -

,)}Q*/r’*”faPhﬁﬁykulangara,
Y (giﬁmhﬂggéyana House, P.0«,
2O [ Snapndu-676 642.
P — i3
‘ ( = 1k
w‘gﬁyﬁj.g 5.¢Qi§ambaram,
l\\ar}H\{\}r\\S/}‘D( S/tﬁabapathy pill?j,
RN “3Retifed,, Guard S,Nn.14117,

: Wgrfv7¢/éﬂgf arur Road, Lalapet F.Cs,
e _xfichy Dist., Tamil Nedu,

“““ T pin-639 108,

... RPPLICANTS
...Contd./-

¢
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. 'T.Re.Unnikrishnen Nambier,
472. '8/0 Raman Nembier, Retired., |
* iGuerd 'B'm S.Ne..5791,
‘Abhilash, Ravipuram ’
\Kochi-1ﬁ. |
K V.Sarasuathi Amms,
473, U/o Late K.Balakrishna Menon,
Retired , Driver, | |
'S ,No, P 3512 Kallazhi House, |
‘Pudussery, Cheru*hurutn,

| No,464 to 474 . ere
A, Kunhikrlsknpn Nadr
474, S/o PeK.Sankeran Iair, \ G'Qllcaﬂt‘ in 0.k.65/93.
Retired,, 'A' Grace uuprc,
S.Ne.9685, Krishna' Viliar F.0,
Paruthipulll, Palghat.
| \
475, A, Marimuthu, \
w/i M. Prgamuthu hqlhk Yy |
Retired, 'A! Spl.yl
S.No. P 3574, 109,
DhanalaKsHmi illan |
Kumaran Street, 1 ‘
Kavungal Palayam, Evede-3. ‘
| |
4760 M Natesen’ |
S/o Muthusamy Gounder |
Retired,, Driver 'Af Scl., |
S Ne, F 4369 P.L. 1612, \
I.C.Police QLa“tGLS, \
Dhanvandhici Neger,
Pondicherry. |
| ! .
477. G.Kehbdul Sathet, |
5/o G.Khader Badshs Sehib, |
Retired Guard 'A' Spl,
S.Ne, 11786, 17 Syed |
Jalal Khan étreet,.Fort, |
Salem, Pin 636 001, \
, \
478, R,Ramasamy,
- S/eChinnakesavan, Retired,, |
Driver %! S.No. 3/M 1297,
176, Mandsps Ueethi
Erode-1. -
479, M Ibrahim Khan, | |
S/o E., Mohamed Khan‘ \
Retir°d., Driver 'A S
S,Ne, P 3028, L 245,
Shamshad NanZWL, Perear Negar,
Erede-1. , | +». APPLICANTS
v ‘ , | s 02 COntd.'/"

|
| I




¥ e s

481,

482,

483,

484,

485,

486;

oo 81

L.Marudappan,

5/0 L= Pshmanan, Retired,,
Diesel Shunter, SiNo,V.85,
93, Thiru VK. treet,
Kollampalayam, Erode-2,

G.David, $/o D,Gabriel,

Retired., Driver 'A! grade,.

S,No, P 2249, 223,
SastHr1 kagar, 58day8n
Palayam Road, Ercde-2,

C.Subramanian,

5/0 P Chinneppen

Retired,, Guerd ih'

Spls, SeNo, 12327, Plot 31.
16th Aveprue, Banu Nager,

‘Ambathur, Madras-60C 033,

C.Arokiasamy,

/o P.Chinnappan, Petired,,
Drivar 'A' S,Ne. P 21175,
D.No,77, New Street,
Erode-1,

K.Falaniappan,

S/a Kandeppa fuuripr,
Retired., Driver 'A',
S,Nm, P 7882,

Alava Gouncer Kadu,
Manianur, Salem-10,

C.Rengasamy,

S/o R.Chinnasamy \aLJ-,
Retired., Oriver ‘A' Spl,
S.N», P 2831, 32,
Gholsethottam, Udumalpet,
Pin-642 126,

S,Abdul Kareem,

5/0 Shaik Jamaludeen,
Retired., Driver '2' Spl,
S.No., P 2825 "30 Burrah
Sahile Street Mount Road
Nadras 2,

- 6‘((« h ——
~ 48?'”“§:Nfﬁovindarajalu,

s o<R%WarayanasamY Naidu,
f?RetlﬁB@ ODriver 'A
38 E 4661, 51 North Strect,
f|hlqubu%anam, Kumbeakonam,
'pingaﬂg 103,

' Spl.,

/i
A,ﬁe}ﬁranickam,

DrE /OiLate K.A.Anthonysamy,
wwaﬁetlred Driver 'BY,

S No. P 3105 D.Nc. 5

[ )

Sasthri kagar Pillayar Foil
\// Street, Erode.,

- 81,No.475 to 487 are
appllcants in 0.k.66/93,

.o e APPLICRNTS.
...antd



439,

490,

491,

492,

493n

494,

495,

496,

~ §,Nu. F 3789, £o YASES

\ I . [
\
\
\ |
o 62 ’e ‘
| |
Karnﬂmal |
U’ "ike K, SanOdan |
Retlred“, Driver ipt Spl. ‘
S5.No. P 6826, ‘
Maligal Natesan Sforea,

Nadar Medu, Poonthtrai Roead,
Erode, \

A.leyalakshni, ' |
W, 0 Late P. Angdmutnu, \
Retlred,. Drivers 'R! . i
S.No,P 2304, Ne.27.

Pilliyar Koil Strept, |
Sangliandapuram, |
Tiruchirseppalll.,

G Philandam,
U/o Late T.Govindon, Retirec., .
Driver 'R' Spl., S. Mo.P 4EE5; |
No,?d MandikaxgrthLuam,
Kol]ampdlayam, El'oe 2.

R Jaya, \JJ/O [ate \fc ‘
Ramaﬁlnéaw, Retired,
Driver B' Spi., | \

TR Type, Ralluay Colony,
Erode{ -

Dhanalakshmi, : }

U/n Late 8. K Sivyaprakesen

Retlred., Driver 'A',

Spl. S.No.P 2895, ' |

ED 352 8B, Ralluay Colony P. C.,\

Erode. ‘
|

ParVathi Sekthivel, \
¥/o Late M, SakthJVel Retlred
Diesel Rssistant, ' !
S.No. J/M 648, 422 H |
Ralany Colony, Flode.

E |

Nallammal }
W/o0 Late TholaSlappan, ‘
Retired,, DOriver et }
S.No., P 6579, 29, |
Kumaran Street :
Kollampalayam, "Erode, |

K. Lakshmi,
U/n Late K Rawa Retired., |
Driver 'ct, S. Noo v o223, |
212 F Relany uolon),“

Erode, \

. ' }

|

i \

| ‘ ‘
' ' |

| . | |

... APPLICANTS.

. .Contde/-



497, Sampoornam,
W/o Late P-Arumugham,
Retired,, Driver 'A!,
" Spl., Suhe, 3/M 818,
-EB 194 O, Ralluay Colony,
Erode,

498, S,.Geeja Bai
U/o Late M, 5anesan,
Oriver 'R' Spl.,

S.No. P 2894, D.Na.16,
Lenin Streset Church Meri
Reilway Colopy P.0O.,
Erode,

499, Papp 2wl MNo.46k8 to 499 are
S U/- Late K.Kvishnan applicents in 0.A.67/93,
Retired., DPriver ‘C’,
S.No, P 7945,
Noappener Street.
01d Suramangalen,
Salem-635 0085,

500, PJM.,Arokiasemy, -
S/o R.Muthu, Retired.
Driver 'A7 épl
S.No, P 1718, No 752,
5th Mein, 8th Fross,
M.C.Layout, Vijayanegsr,
Bengalnre-AD.

501, N,Marappa Dasary,
S/o Narsyvene Dasery
_Petired,, Driver '8 ,
- 8;No,P 8083, V3/48,
Perla Uadagampetti
Via., Danishpet R, g,
Oma:ur T,K., Salem District.

502, Pushpavalldl,
W/o Late V.R,Velusemv. Retired ,
Diesel Essistant,
S.No, J3/M 1242, B.No, i64,
Vavooce Street
Kollampalayam, "Erode- 2.
T
505» »MeKannian,
,'Q, e ’VS/o K.a.Madhalelmuxhu,
R Retwred Driver 'B',
A © 5. oS vwso D,No.15 F/3
‘ .,’-fEx-serwlce man Colony,
' Susiapuram, Tiruppur,

504, " K, P Antony
.. ... &0 K.Paul, Retired,,
o 7 Gusgrd ‘B! ”pl., S.No. 15212,
“TT=ai1/90 SEED - Colony,
New Fgirlands, A _
Salem-636 016. oes RPPLICANTS
v . A ....'Contd../-'




505,

506,

507.

508.

509,

518,

511.

512.

513.

V]

e 64 L
A, Krishnaswamy Neidu,

'S/e N,Arumanatha Ngidu,

Re*ired,, 9pl, Grade Gusard,
9,No.14310, Kandempsthy Post,
Sglem-636 005,

P.K.3ulechans, |

W/e K.(.Paremesusran,

Retired., Driver 'C',

S.No.P 4800, ED 397 B, |
Railway Colony P.0O.,

Erode-2,

P.A.Raman,

S/e R.Paththorane lyzr,
Retired., Guard '8FY,
P.N:.15243, Dhanalskshmi llem,
Upstairs, Near Tempie
Subramania Nager, Salem-5, . ‘

M.S.George,

S/o X,Simpscn, Retirved,, ‘
Passenger Guard, ‘
S.No,13413, Piot No,a2,

douse Ne,157 A,

Thiruvakevendeanur, ‘

Palemm636 0eCs,

R.Venkatesuaram, ‘

S5/o N.Ramamirthem, Retired,

Guerd 'A', S.No. 15850,

5/437, Auwmedhkar Megao.

Jagir Pmmaepalayam P.O.,, ‘
Salem-5,

C.Fongis Gounder, |
$/o0 Chinnappa Gouwnder,
Retired., Lecc Shunter,

S,Ne, P 4374, Peris Mottur, ‘
Jagir ‘Ammapalayem P.O.,
Salem-2,

K.S.50omgsundaram, ‘
5/0 K.K.Subha Rathinem Iyer,
Retired Cuesrd 'AR' Spl, ,
S.Ne,6711, No,75, |
Vinayakar Koil 3rd Street,
Moolapalayem, Erode-2.

Retired, Driver 'A" Spl,,

S.le.P 3261, 3/1 South Ukkedem,
Coimbatore,

|

K.Kandasamg, S/o Katupparnnar,
Retired.,, Pssistant Guard, ‘
3,No,161€3, Ocsikinethuputhur,
Ramadevem P,0., Ramadevan \iiilage,
via,Kandanpslaysm, Nemakkal Taluk,
Sslem District. |

Julis, V/o Late S.Baggyasamy, |

evseq PPPLICANTS
. ....Contd./-



. L 65 oo.
514, S.Kosalal Chandra,
L/o T.S5.5uaminathan (lste),
Retired,, Guard 'A' Spl,,
S.No.7613, ED 353 A,
Railuay Coleny P.O.,
Erode-2,

515. Plamelu,
U/o Late M,Falanlapran,
Retired,, Driver 'A!
Spl., S.No,P 2893, B 18,
Jeeva Nggear, Renoamp9 a\er
Erode-3.

516, C.V.Narayanan,
/o C.V. Krishnan, Retired.,
Guard 'A' S,.No.3283,
Mythri, Soutn Bazar,
Payyanrur,

hi.No.500 to 517 are

517, Smt. R.K. Parvathi crplic=nts in 0.R.68/93

W/o Late K.S RanoaS?r\
Retlred., Guard Thi ;p*
S.No., ER 1924, Elayo 3tre=t,
Subramanla kager, Salem,

518. V Regupathy,
S/c S.Vsjiravel, Retlred.,
Drlver i Spl., .4,
Kannan Nagar, V.0.C. Nagar
Post, Thanjavur-613 007.

519, R.Mahaboobkhan,
: S/o A,Rahimankhan, Recire<.,
Driver '&' Spl.,
S.No,P 3053, No.82,
Renganagar, Suramangalam,
Salem-5,

520, M.Chinnu, S/o0 M. Mechery,
Retired., Driver 'A!
S.No, P 2815, D. wo._u,
6th Dharma Nagar,
»Suramangalam, Salem-S
ke LU LIPS
52y¢¢\Aﬁ bdul’ughab
/< 13/0 ¢ S ﬁ-\Abdul Rzeez,
fééuf Retired. \Driver TA! Spl.,
¢ S.NEP 36@?”1&0 .101,
'@* ‘”Kennady N gar;
5\ Hl@hUays aégar Road,
‘@,Gxﬁuramahgaléi, Selem,
N PR Piﬂ—636 0605,
»\“ r) F > ;f
522, KivVesar MLi,
S/o Khader Nohldben, Ret*red.,
Driver 'A!', S.No.P 2715
32 Nehru Street, 01d
 Suremangalam, Selem-67%c 30S, * oo dAPPLICAKRTS
A 4 ooﬂontd./"




523,

524,

525,

526.

527,

528,

529.

530,

531.

e. 65 ..

M.Ramasamy, .
S/o0 Munusemy, Retired.,
Shunter(Loco), S.Ns&.PTJ 10196,

D.No.122, Peryar Street. 0ld
Suramangelem, Salem-3,

K.Pelani, $/n Kolendai,
Retireds, Leco Shunter,

S, No,P 5256, 5/89

Anna Nagar, Jagir RAmrapaleyam;
P.0., Salem-636 302,

K.Govindasany,

S/c Kendasamy Neicker,
Retired,, Loco Shunter,
'BY, S.No.P 9477,
D,Ne.21, Bharmanagar
3rd Street, Selem-b5.

K.Ramakrishnan, $/c P.Kuppan,
Retired., Driver 'R' Spi.,
S.No,P 2764, 4/85,

Lekshumi Illam, Jagir '
kmmapalayem P.0., Salem=7,

Noﬁnnamalai, S/O [ M‘}thU,
Retired,, Driver ‘A"
S.No. P 5192, D.No A4,
Periya® Street, 01d’
Suramanyalam, gelem;s,

Periannan S.,

S/o Srzeraryan, Retired.,
First Fireman, S.No,P 745,
15, MariZamnan Stroet,
Solam Pallem, Salem-5,

P.Subramani, ,
S/o Peleni Gownder, Retired.,
Lotu:Shunter 'B', -

- S5;No P 7455, Pillar Street,

Solampallam, Szalem-5,

M.Arumugam, S/ Marappa Gounder,
Retired,, Shunter ‘B!,

S.No. P 8078, A/65 Keel Sireet,
Ariyagounder Patti, )
Suramangalam P.0., Salem-5.

M.Chellakannu,

S/o0 Munusamy, Retirecd.,

Loce Shunter 'B',

§.NO,P 7946, B 39, back of

the Ram Theatre,

Suremangalam, .
Salem-5,

eeo RPPLICANTS
o ,Contd.../-
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g P.Jaganathan,
'!32 S/o R.D.Ponniye, Retired
* Driver 'A', S,Nn,5551,
B.No.50, Muniappan Street,
Kichipaleyam P.0.,
Selem-5, :

- . A,Perumel,
S/o B.Hanuman, Retired.
533, 1] ’
Loco Shunter 'B',
S.Né, P 8079, 131 A
Raiivay Colony, KT
Salem—s.

’

R/hmmebl
S/o0 K.Raman, RetJIJﬁ.y
534. Driver 'A!' 5pl,
S.No. PTJ 10057, O,No.8%,
A Masque Street,
01d Suremangalam, Saler
Pin-636 COS5,

V,Kandasuamy,

535, S/c Vellaiya Gounder;
Retived,, hsstt., Luerd,
S.Mo.7246, Thirumagal Straset,
D.No,133, Bedipaickan Patil,

Salem-5.
: Yesoda,
536. U/' LPL,E T b Sr‘nJ.\IBQPr,
Retirec,, Oriver 'A' Spl,

5. No, P ie46, 10 Nehru Street.
GCld vuramangdiam, Sa3ltm-3,

Janaki "hailammal, 3i Nm,518 to 537 are
537, W/o Late A Argunan, Retlred., applicants in O.k.
- Driver 'B', 5,No,P 3080, Ne,69/93.

4/248 A, Bharathi Nagar,
Jagir Ammapalayam P.O.,
Salem-2,

PeVePachamuthu,
538, S/o P.Uelusamy, Rctired.,
Guard 'A' Spl.,, S5,Ne,1223,
386, Sakthy Vinayagar Knil
4¢&trg&§_ Peonthureai Roag,
@&W;Ra dex .qk

£ eiingady,
539:.! S/éwﬁﬁﬁ.Etlgbnly, Retired,
'o( ppfysr 1% %l.,

'»f\e» S Noi 903? 36, :

| 9&;&1Vat ¢m Rlagephram,
s ‘\\sa18m919. éf

- - o S
“&z'RfVenkagéjZn,

- #M.Rengasary, Retired.,
Driver 'A' Spl,, S.Ho. P 3052,
Plet Nn,8/2, IInd Cross Street,

Prithivi akk m, Ambsthoor : .
Maéras-sg. o ’ ... @PPLICANTS
V e .Contd./—

D




66 :
e 0 B N .
: Ry Thirumeledi,
544 Renresented by Lokanayaki
* as Guardiaen,
'S/o R.Rengasamy Naidu

‘Retired., Driver 'A! éplm

'S.Ne, P 2864, 2 A |North
Vellalei Street, |
Pandamangalam, \Wor

‘Tiruchy-620 003,

iver,

v M,Anthony,
540, S/w L.Nathalaimuthu‘
° !Retired,, Driver fAT,
Spl. S.No,3030, Nu 518,
Netaji Roaed, Marapalam,

Erode-2,
‘Savarinayagan &, ©1.M2,8538 to 543 are applicants
5473 '8/0 Rrokiam, Retired., in U.A,Nu,70/93,

RAssistant Guard,
‘S.Nn, 7122, West
‘Marianathapuram,
Dindigael-6.

V,Achuthan Nair,
'S/w-P,Nareyenan Nair,
'‘Retired Guerd 'A' |Specisal,
'§,No.7628, 5/1584 'Anugrah!,
Rsokapurem, Calimgt-673 Co1,

544,

T7Kunhiramsn,

'S/e Narayenan Nembiar

545.  Retired,. Guard '8,
S,Ns.6302, Kuttiyil House,
P.0.Meladi-673 522,

. M.Viswanathan,
546, S/0 K.Belakrishnan Nair,
Retired,, Guard 'A' Spl,
'S,No.15164, H.No,1/4599,
M"Asuathi" East Nadakauu,
Calicut-6.

. T.P.Padmanabhan Nair,

547, S/0 T.V.Appu Nair, Retired ,
‘Guard 'A', S,No.1937,
‘Usha Mandir, P.0.Mankavu,
Calicut-673 007.

'K,Krishnankutty Ngir,

548, S/o Unnichathan Nair,
Retired,, Guard 'B',
S.Ne.1502, Uadakk%yil Houaz,
PeB¢ MeIEKunnamangalam, ,
Calicut, «eo APPLICANTS

V . ....Contd./—
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V.Regheven Neir,

S/t Gzvindsen Nair, -
Retired,, Brekesmen,
3,Nc, 3024, Ragheve Nives,
Chiramangalam, P.0, Neduve,
Persppenangadi, Malstar.

549,

U.K.Bheskeran,
/0 U.K. Velu, Recired.
SEUR Guard 'R' Spl., S. No.?bi’,
Urpekendy House, P.C.Tarur
' -676 302.

KeCsGavindes Nair,

551, S/e .C.Raman Nair, Retirec,,
Driver tg', 8, ”-.7180,
Edavath House
P.O Thalakdlathur.

Calicut - 672 317.

K.Chendukutty,

S/o .Chexku, Retired,,

Asst.Cuarc, 5.Ne,16%C,

Koyime KanL) Hou°

Pe0sEYathur, CeJiuuﬂ-
573 AUl

552,

. T.Sybram=nian,
5573 5/o0 P, Mumden, Retirei,
* Guard 'AR' & N., GP 688
Menicwam hou ce,
Nesr Wegter Tenk,
P.O.Puthiyere, “alic:t-
673 (04,

-

KeKe Paremesuaran Nalt,
554, S/o . K. Esuaren Nglr,
Retirea,, Brekesman,
S,.Nn,14606, Kulengs:-e,
P O.Lakkidi, Pelghaz.

fﬁﬂﬁﬂegbuthen S1,No,544 to 555 are
555 \,57 NfKOUQBH Neir, applicents in 0.h.71/93,
;/Q\ @tired‘, Qerd vy

j é\f .N”'%U 4&4 Srezvelsan,
+a H.@};% Pe_ghet -

»T’ 678 613,

\ G Jesemmﬂl

X q\k/q Late 4Solnmrn Recired.,

~ diiremanng No.P ¢819,

QBNN-ﬂ%J" K.C.Reed,

S n thi Nell Fc 5 ' :

Frodoo638 009, oo ... BPPLICANTS,
«..Contd,/-
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557,

558,

556,

560, .

561.

562.

563,

564,

[ 70 [

K.htheppen,

S/o Kelleppe Gounder,
Retired, Shunter 'B!,
S.Nc.P 9453, D,No,110
Arupnu Meles near,
pelpess Road,
Peondurei Road,

E - ode~2,

. M,Zulekhebi,

W/e Lete S.K.Syed Anamao,
Retired,, Uriver 'B!,
S.No.PiJ 1012%, L,%88,
Meriyer Nager, Housino Urid, -
Erode-636 0U1,

S,Arunacnealeam,

S/o R Sutie Pilllei
Retired,, Guarc '&f,

Spl. S.N0,8995, D No,%7,

New Street Lene,
Trichirepelly, ¥.C,-£00 002,

N.p.VadivelU,

S/e ®Pennusemy, Retliocd,,
Driver fB', S.Nc,v/17 .
Nctchipeleyem, L.Puthur{P.0;
Erede-638 002,

C. asupethy,
S/o T,Chinnesamy Desiker,
Retired., Guard 'A!,

S.No.12152, 73, Kosemads Strezt,

Tiruvennemelel ..,
Tirdvennamelei, N.A.District,
Pin-606 €01,

M.H.Abdulrahimen,

S/~ Mahammed Husssin,
Retired,, Driver ‘A,
S.No,P 2294, Mennarkulsm,
Neer Indien Overseas Benk,
Tiruchireppelly-620 020.

Ke Natchimuthu,

S/o Keruppan,, Retired.,
Fssistent Guard,

S.Nv,7118, Periasamy House,
Pelemapuram, Five Regod,
Karur, Tiruchy Dist.

N'VOPEUITGj,

S/o M.Vedheneyejem,

Guard 'B', (Retired),
S.No.13886, Arul Illam,
117, Cauvery Neger,
Kulitelei, Tiruchy-335104,

}/ .

... RPPLICAKTS
...Contd./-
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| | : oo 1
KoM .BDevanathar,
565 S/o P.Meenakshisundarem,
‘ Retired,, Guerd 'A' Spl,,
S.Ne, 10&38, No.222,

Lenin Street Ralluay Cclony
P.0., Erode-

S.John
566 S/o A, éuemlnatha Pilled,
‘ Fetired,, Guard Spl.,
S.No.14326, No.25,
Sth Cross, Paramasivaniir:n,
Lelgudi, Tricny District
pin—621 67 .

- . V.,Srinivasen,
567 5/0 R.Venkaterame Iye:.
e Retired Guarc 'A' Spi,
§.No,9456, No,18,
Or.Ambedkar °oad
Bhuvaneswari Pager,
N Caimbatore,

. ViMearimuthu,
568, S/o Venkattacnslam T.,
Retired,, Driver 'R!,
S.Nm,P ©465, Kaliiikadu,
Omelur Pest, Salem District,

E.Periesamy, $/o Ellappsan,
Retired,. ARsst. Guard,
569, . o A
S,No, 7545, Avinashi,
Coimbatore District,

K.Ragothame Rads,

570, " S/0 K.Kuppu Rao, Retired.,
Guerd 'A', S.Nn,10694,
Plet No.8G, Flat Nc.s3,
Kalyan Nager, Sanjive Neddy
‘Nager P.0., Hydersbad-500 038,

KeVeMohan,
571, 9/o0 P.K. Veratﬁara?alu
. Retired,, Driver 'Af épl
S No.PTJ' 10372, 19/8,
Mariemmankoil Street,
Salem, Pin-636 00S.

T

;m‘ A

Jﬁ‘ V“”““ . Whangaraj,
O ~S/o\C Manickemn, ReleaH
; Dm@%eﬂ Rssistent,
;%f( (f SS/AJ?ariammnnko*l Stizet,
g f@ Sa¢em?536 0C5,

b ”ﬁuvr\R M Diammal
\ €\~573 ,/1,5 te P Nurugesan, Retirecd,,
N ¢ - Guefr 'CY, S.No,16321, 46,
'*ﬁ \mw.,/ﬂnna Street, 01d Suramangaldm,
Salem-5,
v

'S1,No,556 to 570 are

applicants in 0.k.72/93.

... RPPLICANTS,
.o Q.Jﬂtd-/-



574,

575,

57@.

577

578,

579,

580.°

581.

" 1Cataerene

oo T2

| _
K.'H.Rahima,

W,'s Late C,Nagasundaren,
Retived Diesel Assistant

S No.3/m 497, 30, Nehru Street,

01d Saramangelam, Salem-5.

I

Krishnammel, -

W/e Laté Knnthan,
Retireds, kssistant Gueard,
5,No.6058, O,No,5, Meiee'h
Streect, 0ld Suramengalem,
Salem—3. ‘

W/o Late B.K.Peter
Retired,, Driver ‘A',
Spec¢ial, S,No.P 1796,
130 A &nthonispuram,
Suramangalem, Salcm,

|

N.Gepalasamy,

S/s larey=znasamy Rzju,
Retired., Guard,

S, No,1300g, HIC 238 F
Hnusing Unit, hnna Mager,
Trichy-620 015,

‘NeKupp=n,

S/c Narayana Naiker,
Retired,, Firemen,
S.No,F 9423, ~:/16Z,
Sivathpuram P.0., =
Salem, Fin.636 3C7,

|

®5vindemmal,

W/o Late K‘Arumugam,
Retired,, II Firemen,
S.No, PTJ 17449,
Ammapalayam, 2alem.

|

Narayee kmmel,

W/o Late R.,Thangamutnu,

Retired,, Driver 'B' Grade,

S.No, P 6437, 60 Z, 33h,
5.K.C.Reed, Frode-638 CO9,
I

Kousalya,

W/n Late C,Ponnusemy,
Retired,, CGuard 'h',

Spl. S.No,15313, 30,

|
|
S1,Ne,571 to 579 are
app%icants in 0.k .73/93
\

LIC Nagar, Meslepelavam FeDe,

Erode-2,
V/

| .« KPPLICANTS,
nuOQcontdt/-
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@ . E,Remen, S/o E.Semi
. Retired., Driver 'C‘,
582,  s,No., P 4242, Edethottethil
_ House, P.0,Kadalundi Nagaram,
Malappurem District,
. Pip-676 312, Kerala.

- K.Remean,: S/s Chandu,
583, Retired,, First Fircman,
S,No, P 7147, Vakeeri
Meethel House, F.0-,
Palath, (via)Kakkodi,'
Pin - 6723 611,

Mrs.B.Sarojini,m/olLatg Si1,K.biadiachzalam,
‘584, ?i‘d”&iﬁiﬁ-aiéiiiﬁ’ ’ © §1,N2,580 to 584 are
Nidemangslam P;Oi ' applicants in 0.A.74/93.

S L.Vasudevan Nair,
585, S/ N.,Gopalan Nair, Retited,
. Gpard 'A', S,Nn, 7519,
“Sokhaleyam®, C/c Statien
-Master, Vaniyamkalan r.0.,
- Malepurarm Distrist,
Pin - 679 335,

M.Kutty Malu,
S§/n Lete M.R.Senkaren,
Retired,, DOriver,

- 9,No,5707, Madathil House,
Eremnlladam Veyal, P.0.
hrekkinar, Kozhikecde,

Pin < #93 028 (Steaff M;,.173773%)

586,

A M.Schuthan Nair,
58%  -S$/s M,Krishnen Nair,

: Retired,, Guard 'A!,
Kariyatkuni House,’
Narakode, P.0.Keezhariyvor,
Kozhikode - 673 324,

P KeNeSankunni Menon, S1,No,585 to 588 are

© - BAS, S/6 V.Madhava Menon‘ applicaents in 0.k.75/93,
Retired., Driver 'A}, SR : ,
S.Np., 6966, Rohini Vihar,
P.0.Chettipadl, Fin-676 313,
Parappanangadi, Malapurem

District,.

; /_,_;‘__

;“7ADMJN&§: tappan;,
?Q§5§957“75~3g,gﬁaman, Retired.,
/807 D Iseman 'RY, S.Na.P 8177,
ﬁ{f( Fi%Pakkaeddvath House,
5*( _ P.0\Erflyallur, _ _
5%?%“‘\ Calfeye. vves APPLICANTS,
& a{?\)‘ }A?/ . "'...Clontd'./-—

ey




590,

591.

597,

594,

595.

598,

5917,

598,

: : s 74 e : Co
FOM‘JBnU’ ' '
W/o Late’ h.M.Thenden, TLebopsE &390 ero eppiicente @
Retired., Loco Shunter, n Yehed .

S.Ne,P B183, ' 1
kdhikerimanemel House ' \
Pu0shriyallur - 673 34, : o

C.K.Veleyudhan, ‘ ]
Retired,, Shunter/CHTS, ‘
Muzhithottu Parembi, |
Eest of Cemetharl Reed, .
Cochin - 100 ‘

P.M.Kumeran, 5 N» 591 & £92
Retired., Driver, ii.ﬂéa;7;/93. are applicants

Southern Railuvay,

Puzhakkel House,
Mudeppalore, (Vie)
Rlaethure, Palghat District.

M.Moses,

Retired 'O Grade/Gu-vd/CLd,
Mathal College,

Memmeth Veyel, , S
Pattathanem, Quilon, ‘ S

¢

V,ARrijunan,

Retired,, Oriver 'B'/QLN,
Karmaleyem,

Pattathenam, Quilon,

P.Mercita €1.,Np,593 to 595 ars
/o Late Shri Dominic Sebestien, applicants in 0.A,78/83,

Retired., Driver 'A'/dLi'.,
Pathen Parambsa,

Near Transprmrt Office,
Quiloneg '

MsKeGane safn,

S/e M.N.Krishnemoarthy,

29, Ramanujem Street,
Kallukuzhi, Trichy-2C,
Retired Guard/Special Grakas,
Southern Railuay.

M.M«SThangepragasem,

S/o Michel, 2 k/4-B,

First Strest,

Annai Nagar, Malligeipurem,
Trichy-1., Retired Driver 'A!
Grede, Southern heiluay,

FiI.Vincent,

S/o k.J.Ambrese,

27, Poonthottam,

Kemp's Town, Trichy,

Retired Guard/Specizl h Greds, |

Southern Railuey, ves HRPPLICANTS,
'd ...Contd, /=



® .. V,Subramanian
599, $/o E,'enkatraman,
. 21, Thondaman Colony,.

Metar Fectory Road,
K.KsNagar Post,
Trichy-21, Retired
Passenoer Guard
< Ralluay.

. S.Antony, ‘

600. S/o Sovrimuthu Pillag,
41, Malliyepuvam,
Maln Read, Trichy-1.
‘Retired,, Shunter '6' C:ace,
Southern Railuay.

R, Gopalan,
/o D Ranaghardrar,

601,
125, Mariemman Koil S%reet,
‘Penmalalpauty, Goldan ROLK,
Trichy-4, Retired,
Passenger Guarau, Scuthern
Railwav.,

+ f[.KeQrinlvasarn,
602 q/o T.V.Krishnasamy, --.

° 131, East Chittrs Strest,
Srirahgem p.8., Trichy,
Retireo Gustd/Speciel
Grada,_Southern RBlanY.

o R ﬁlagarsamy,
603 S/o Rengasamv Naidu,

* 328/B, Railuay Colony,
Trlchy—ZD, Retired Laco
Shunter 'B' Grade,
Southern Railuay
(Trichy. DlVlSlon).

oM, Issac Chelllah
604 S/o S,Mapuel (ldte)
' Retired 'A' Grede Cuard,
Southern Railway, 19,
Keela Kesa Street, '
Beemanagar,'T;ichy-1.

S M K831m
s S/ Sheik' Nasthan,
Mvvm>59%5/17_E Innamthar
;;j«Thb pu; Tennur Post,

¥ %ra)g, Soubhe&n Rakluc/.

= N. &hdaram, 5/0 haga r1]¢alu

aqﬁg,zggneral Bazaar Strest,

enpifr. Post, Trlchy—17
gtg}ed Driver/B G:ede,.

ern RE&lUBYo -

é”
c%
(-’-
T

... APPLICANTS
[ oocontdO/_



607,

608,

608,

610,

611,

612.

13,

614,

ST T R TERESR T e T

E.Abdul Rezak,

S/o Mohamed Esuff,

55, Mcolekollel Street,
Tennur Poet, Trichy-17,
Retired Shunter/B Crede,
Southern Railway,

I Innasimuthu,

S/o0 Inresimuthu,

Kalkothanur Villege,
Purothavkudi Post-621 32%
Ilénge Kuchi, Trichy Qictzi-t
Retired Driver/ B hrecs,
Ssuthern Rail@ay.

S.Ruben Gregory,

S/o0 D.T.A.SUndaram Pille®,
S/A, Convant Ryad,
Contonement, Trichv-1
Retired Guard/Special Grede,
Southern Railuay,
M,Kareem Balig,

S/0 V.Munveer Beig,
Np.13, tensiosper atiest,
Kejapet, Trichy=1,
Retired Guerd,/A Grade,
Qouthern Railuay,

D.Antonisamy,
$/o S.Deraisami Pillei,

“7-B, st Street,

Dsraisamjpitza; -
Ttichy-1, Retired Driver,
B Grade, Southern Railuay.

T.R.Ethirajan,

S/s Thiruvengedathan,

53, North Chithre "Street,
Srirangem, Trichy-g,
Retired Passenger Guerd,
Southern Resiluay,

Ke.A.Raghavasimhan,

5/0 C.Ananthacharier,

1, South Devi Street,
Renganagar, Srirangam,
Trichy-6, Retired Guard/
R Grade, Southern Reiluay,

S.Murugesan,

S$/o K.Subramanian,

Plot No.5, Thaimanevar Streert,
lyyappa Nager, Trichv-21.
Retired Pessenger Guerd,

~Seuthern Railuay,

..+ RPPLICANTS.,
...Contd./--
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R.Visuanathan,
' S/e N.R.Radhekrishnen,
615. 5.t, Sasthe Street,
Baleji ‘Nives, ARyyeppe Naaar,
Trichy-21., Retired Guard/
Specia. Grade, Southern
Railuay, :

Gersld Eduerd Rodriques,
61¢. S/e Gereld tduerd, ‘

24/A Ardhi Bhaguen Streect,

Tendral Nager, '

K.K.Nager Fost,

Trichy--21.

. R.Rengasamy, .
617 S/o Ramesamy Kavander,
. 62, Railway Coleny, .

Bells Ground,
Trichy-1., Retired,
Shunter B Grace,.
Ssuthern Railusy,

- P,Raman, S/n Pitchsi,
612, 118, P2ria Melouperai,
Trichy-1, Petired.,
Eireman/R Grade,
Southsrn Reiluay.

- G,Sethuramar,
618, 9/0 Gopalsamy Naidu,

‘ Crauford Reilugy Cmlony,
Trichy-20, Retired
Driver/k Grade; Southerr’
Railuay.

S.Thangarsj,
S/e.M,S5ebastian,

5/24, Thirunagar,
Penmalai, Trichy-4,
Retired., Shunter/d Grace,
Southern Railuay.

620,

} D.Devadoss Alfred,
€21. - S/o B.P.Devasirvatham Pillai,
" 137, Muthureja Street,
gaaliar Chatrem, Trichy-1.

gémy, .
jgevi Neidu, A
fThanamani Culiny,

h

.o APPLICANTS
..<Contd./-



623,

624,

625.

626.

627.

6223,

630,

631,

63, Uest Uttre

fe 78 e

S.Krishnan,

S/o T.E.Sarangapeni Neidu,

61 Drgrvethi Amman Koil Street,
Srirangam, Trichy-6, ’
Reti~ed Guard/k Special Grade,
Southern Reiluvay.

T.V.Naganathan,

136, North Chithirai
Stieet, Srivangam,
T-ichy-6, Retired,
Guard/R 2pecial Grade,
Scuthern Railuay,

R.Narayanasamg, )
187, Chitral otreet,
Srfrangam, Trichy-6
Retired Guard/8 Grade,
Scuthern Railuay.

KeN«Subramanian,

Nerth Chithirzal Street,
Srirangam, Trichy-¢€
Retired Cuamd/A Grade.
Scuthern Railuway.

L«M«Rangenachan,

S/o T.Lachumanan;

71, Kandi Street,
Srirangam, irichv-6
Retired Guard/B Grade,
Snuthern Railuay.

S.R.Yamunachari,

S/e T.RengaSUamg Thethacnasier,
treet,

Srirangam, Trichy-6,

Retired Guard/R grade,

Southevy Railuay. .

a,Veerappan, .
S/o G.Soundarara Pillsi,
143, Main Road,
Sangiliendapuram,

Trichy-1. Retired Driver/

R Special, Southern Railuay.

&.M.Jeseph, S/o A.Aubross,

. No,18, Pattakara Street,
‘Palakkarai, Trichy-1.

Retired Guard/h
Southern Railuay.,

S&.h.Adaikalasamy,

S/o S,Akrul Pillai,
26, Sekkadi ‘Street;
Palakksral, Trichy-1,
Retired Guard/B, '
Southern Railuay,

v.., APPLICANTS.
o0 nCC)htd./"

R )

R aaE s



632,

633,

634,

sS%;

636,

637,

"7900

KeR +Setvarengenm,

No.48, Palayakevil Strest,
Palakkarsi, Trichy

Retired Special Greds Guaxd,
Southern Reiluay,

C.Antunyeamy,

S/e P.S.Chinniah Udayar,
15, Sugadoss Mandy Street,
Baéu Roed, Trichy-2,

k.Syed Jaffer,

8/e Syod Ahomad,

6, North Swankare Street,
Near Babhu Road,

Trichy-8, Retired Uriver/
A, Southern Reiluay,

V,Periyasamy,

S/o G.Veithialingam,

32, ‘Kazapettal Lire,
Bazaar Street,

Trichy-1, Retired Guare
A, Southern Railuvay,

V.Rlagirisuamy,

S$/o N.S.Veerasuamy Naid,
8, Dcctor Issac Lane,
Sangiliandepuranm,
Trichy-1, ®etirsu Gocds
Guard, Southern Railuay,

S,Abdul Subhan,

S/0 Shaik Bahjca, |
38, Sathyamoorthy Street,
Senthaﬁneerpuram,
Trichy-4, Retired Guard
R Grade, Southern Railuay,

H.Rmmer Basha,

S/c Md.Hassain, 23-A,

Varathamasemet Street,

Sangiliandapuram,
**Triechy-1, Retired Driver/

‘-ﬁwﬁvsgﬁﬁythern Railuay,

i,

-~

D.Dharapal,

'S/o RiDursiraju Chettiar,
“15, Kejapettai Main Road
Trichy~1, Retired Guard/h,

f‘quu;hgrngRailuay.

o
LT 8 .‘“ﬂ'br"_ab am Lo*h,
) 1/8,20.MK, Colony,

‘€ircuit House Road,

No.5, Toll Gate,
Tricﬁy-ZO, Retired Driver/
R, Southern Railuay,

e e s s APPLICANTS
s ee .Jhtdo/—

¢




o 8. * 9
. A,Ramu, | '
641 S/o Appavu Karukachi, | , '
" 69, Neu Street, \
@lkakedsi, Contonement,
Trichy-1, Retired Driver,/!
B, Southern Railway

R.Kaliamoserthy, |

642, S/D K.Ramasamy, ‘1, \
. Kannagl Strest, |

Subramaiisnuram,

Trichy—ZG., Retired

Shunting Oriver,

Southern Rgiluay,

M.Oeraisamy, |
. S$/0 V,Maruthamuthu,

23~C, krna Nagar, |

Subramaniapuram,

Trichy—ZO.z Reti.rad

Driver/B, Southern Reilue,, |

643,

_ R.Mazharul Hegq, |
644, §/c S,ARhcul Razek, 24, |
' Syeda Mohamed Rouwthe: &tzeet%
Beemenajar, Trichy-1,,
Retired Guard-R, Southern |
' Railuey.

A.bnthony Louls,
645, ' S/w C,Arckiasami FilYz., :
. 91, Keele Pedayschi Streaet,
Near bda Street, -
Palakkarai, Trichy-1

Retired Guard/A, Southern
Railuay. |

‘ ., P.Venkatesan
636. " 5/0 C.Perumsl Naid, |
65, Highuays Cclony,
. Subremaniapuram, Trichy-20,
Retired Driver/A Spi. |
Southern Railuay,
; K.Meenakshisundaram, |
647. 'S/o M.Kumerasamy Pillai, |
51, Rnnamalei Street,
Erode, Retired Guard-A,
‘Southern Railuay,

P.Brputham, S/e A,Peter, |
47-8B, Annen Iilam
648.  pzed Nagar,
Suramangalam Post
Salem—S, letired 6river/
B, Southern Reiluay ... APPLICANTS

‘c/‘ ‘ 'K} CD ntd . ./"‘

’ \



s
F

/

649,

650,

651,

652,

653,

654,

K.Periasamy,

/e E, Kolandan, 23,
vac Street,
Kollampalayam, .
Er+de-638 002.
Periyar District,
Retired Guerd/k,
Southern Railuay.

V,Palanisamy,

S/e N.Velu Peaknadi,

106/92-- {, Nanjundepuren Rouad,
PodanuL, Coimtatcre Cistric 't
Retired Guard/R ¢pl,
Southern Railuay,

R.Venkatachalam,

S/o K.Ramasamy “dayar,
117- Rn, 01d Pagnur,
Remjee Nagar Post,

Trichy-8 Retirec Shunter-
Briver, Scutherr Raiiuay,

S Sowsalmary,

570 G .Saverinuthu,

5/218, Muthukulam Villegs,
N.Ke ttupatt1 Post,

Via. Ramies NageL,
Trlchy-,, Retired Crives/
B, Southern Reiluay,

R.J.Ramenathan,

"3-A, Pachaleppg Mudald Streat.
Kumbak-nam, Thanjavur District
Retired Guard/A, Southern
Reiluay.-

K.hbdul Wahb,

S/o Khader Shau Routher

32, Periyar Street,
Subramanlapuram :
Trichy-20, Retired Shunter/
B, Seuthern Railway.,

uﬁ"*“

k,

O
\.

\ﬁ

V/

M;S\E:balan,

,5A S'?%alluay Quarters,

. Kumbakbnhm-612 oo1.,

Retired £Uﬂrd Southern
Ralluay.i

SNSantLagl,

Gaw S/ o7 Tnnasimut
vaKalkothancor, :
TPt ethaku”d Post,

Via.Elanoa<U“1cni
Trichy Dletrlct, Retlred
Fireman/B, 50u+h9rn
Ralluay.

cee APPLICANTS
50‘C.ntd /—



6570

|A,Jac annathan, |
s/, A.Prakiyam, 11/A,
Savariarkoil Street,
Woraiyir Post,

 Trichy-3, Retired

658,

659,

660,

661,

662,

663,

664,

W

‘Fireman/ﬁ, Seuthern Railuay,

'S.hpdul Kereem Sehib,

S/w Sheik Ahmed, 73,
Centval Bezar, Tennur Posb,
'Trichy-17, Retired.;
Specinl Ditrcu/k

' Southern Ralluey.

R.,Sounderarajulu,

'S/o G,Rajemanner Naxdu,

25, Genersl Bazzar Strec.y,
 Tennur Pest, Tricny=i7 ‘
Retired Guacvd/R Speciey,
‘Snuthern Railuev.

- R,Vairaperumnmeal,

'S/o Ramasamy Pilisi,

28, Krjishpapurair,

Middle Street, Tharanei.r,
Thanisvur Roed, Trichy-8,
Retired Driver/C,
Scuthern Ralluay.

M.,&8ilvasubramanian,

L'S/o S,Menickam Pillni,
House Ns.20/C-1,
bnna Nagarw,
Subramaniepuram,
Trichy-20, Retired Shunter/
B, Scuthern Railuey.

\'P.Padmanathan,

S,/o0 K.Farthasarethi,
21/3, Poonnaiy= tclany,
Devaraya Nagar,
Trichy-21, Retired Meil
Guard/A.Spl. Southern,
Railuay.,

Sch oMEhbDOb Ali Khan’
¢/o B Sher hli Khen,
16/5, Fourth Street,
RenganagaT, Trichy-21
Retired Passenger LUard;
‘Southern Reilway.

S,Dekshinamoortiny,
$/o K.Somasundarai Fiilal,
17, E.B.%olony, Khajemelali,

' Trichy-23, Retired Guard/A

Scuthern Railuey.
|

... APPLICANTS
voofontds/-




(v 'U Krishnamurthy,

‘ - S/n C.Venugopsl Raju,

14, Kumaran Street,
NEIBkaIkandarkottal,
Trichy-11, Retired
Guard/A, ﬁouthern Reiluay.

R.Amalanathan, ,

S/o Rayappa Asariyar,

70, Krishnamoorthy Nsager,
Meter Factory Roead,
Trichy-21., Retired drivar/
R, Southern Reiluav,

666,

,T.K.Rajagopalan,

S/o T.V.Krishnasamy Iyengar,
2, First Street, Kallulwehi,
Illupur Road, Trichy-20
Retired Passenger Guard,
Southern Reilueay.

667,

K.Karumbairam,

S/6 S.Kumbalingam Pillai,
46-B, Ramakrishne Nagar,
KalTukuzhi Trichv=2G, B
Retired D“lver, Scuthexn
Railuway,

668,

G, Kuppussmy -

5/o Gevinda Rsary,:

6/R, Samynathan Streat,
Welakalkandhar<ottal Pust,
Trichy-11., Rezired DrJVP“/
A Sruthern Ra’luay.

669.

T. U Arunachalan o

5/0 T, Venkatashal am Pillai,
56-K, Mudaliar ftreet,
Uurwvur Fost, rlchy-B.,
Retired: Guard/?

Southern Qallua/

670,

R/Kr;Shnasamy, ; §
S/o=h,Ramasamy yyangar,
”///fﬁ,msr\i?r‘mvaSa Pi_lsai Street,
NEaDES%Ey@narayana Temple,

671,

. ;:,.

/,@‘{ f@e,st Marb \i am, Msdras - 600 033
[ ¢ Retired\Paﬁﬁenge~ Guard,
o ?&uthern R%llua\
vﬁ<€>> 553. % . .
SUTRY W%Ramesamy eicrer, .
5\20, S/c“Tnlium 1ai \aicker,

S \WND, 25,~F%;s+ St-eet,

; G‘Va’duggpé"ttl Vil age,

TKrSwtRanur, Tricr é
Retired’ Fireman,
Rallua}’. el

Jistrict.,
cythern

31,Nu,596 to 668 =re
applicants epn 0.K.79/93,

'wees APPLICANTS.
) .‘.Cdntd‘/‘
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673,

674.

675,

678,

677.

673.

67g°“

6¢0,;

LI P4 L

KoM.Abdul NMajeeth,

S/e KeThangameera Mohicuen,
B.249, B.H.E.L, Tounship,
Ranipet-632 406, Nevth Azcot
Distrist, Retired Shunter,
Southern Reilway,

N.Krishnasamy,

S/w Narayanasamy Pillai,

27/3,; Sakthi Vinayapar Strewr,
Crauford, Trichy-12.

Retired Orjver/R, Sauthsin

Railuay,

G.Amirthalingam,

S/o M.Ganapathy,

Periyar Strect,
Kelakalkandarkctted,
Trichy-11., Retivad Drivsr/A,
Scuthern Railuay,

S.Andrew, S$/c 3. Samined,
Guru Illem, 3rd Stireet,

-E«E.Colony, Maherajapuran,

Villupuram, Ssuth Rruot
Dlstrict,, Re+tirad CTassenaeT
Driver, Soutkern Railuay,

T.Rergasamy,

5/s 3.Thangavelqy Peari,

25, Sundaram Pillai Thottan,
Edainalaipacts Fuihur,
Trichs12,, Retired Shunter,
Southesn Reiluay,

M.Gevindaraju,

8/0 Mutrukrishna Neidu,
Nathersa:alliVasal,

Samyaar Thoppu, House No,37,
Trichy-8, Retired Shunter,
Southern Railuay,

A.hbdul Ravaman,

-5/0 G.hkbdy: Kareem,

6/8, Jalla. Pakkiri Street,
Maduraei Rozd, Trichy-8,
Retired Driver/Specisal Grada,
Scuthern Relluay,

K.Raiagonal,

S/o 2.Krisinasary Naidu,
91, SINCO Zoleny,
Edaralaipat:. Puthur,
Sundaram Pillgt Ttottam,
Trichy-12, Fetitred Shu:iter,
Southern Ra:luay,

erec APPLICANTS.
u‘.Contd./—
¢ ‘
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G éKuppusamy Nalcker,
: S/o M.Gengathare Naicker,
681, 69, Illengao Street,
anmalaipatty, Tr1chy-4=
Retired Shunter/B
Southern Ré&iluay.

..~ C.hpndi, S/e Chirnaiyan,
682, N,Kuttesppattu,
Ramjee Nagar Post,
Ambedkar Nagar, Trichy-Y,
‘Retired Shunter, ¥
Southern Railuay,

. A.M.Skill, 8/0 E,3piil

‘683, 124, Crauford Colony,
Crauwford, Trichy-12,,
Retired Shunter,
Southern_ﬁailuay.

S,Abdul Xareem,

S/o Sheik Ibrahim,

55/p4, S*ngarathropu
Trlchy—l Retirec Rhunter
Driver,/B, Southern Ruiluway,

684.

&5
s

J.Issac, §/e R,Jgseph’pillayl

685, 36, RaghaVachary Street,
Sembiam Post, Peranbur,
Madras-605 311 Fetviied

Driver/Spl. Soutwerﬁ qalldgy.

r. R. Gopalakrishnan,
' 5/0 S.Rathakrishxen, 273,
~ Sethurama *Pillai Zolony,
s - Trichy-20, Retire3 Shunter,

- Southern Ralluey.

L N, Jayaraman, C
607, $/¢ N.K.L.Naresa hyyar,

D'.A ORGQU )
8-, Vecanzyagum
g“ﬁ, Vth Line,

N a@ﬁtt ne £11 0oc1, -
GQ;Retlr&d fer /N Spl,
iluay,,

689 ;- 5/0 KoL Sadeya Mudeliaz,
o 321, VYsndiyar Colony,
Thillal Neyar, Velar Reau,
Thanjavur, Retired Gu,rd/A
V/Southern Railuay.

98-, Narasimma Arﬁary Colony,
TRo%tal Road, Thanjavur --
etired Fass., Cuerd,

&, . APPLICANTS.,
++Contd, /-



A.VelaKutham,

S/o R, nnamelei,

€90, 12/VI 2364, Pookksara
Vasthe New Street,
Thenjasur - 613 001,
Retired Driver/A
Southern Railuay,

R.Murugaiyan,
- S/o Remasamy Konar,
691, Nenin Nagar,
Udayamarthandapuram Pcat,
- 614 706, Thircthureipononl
Teluk, Retired Suerd/C,
Southern Railuay,

b4

R.Gopalekrishnran,
S/a K,Ramanujam Naidu,

692, Plot No,19, Abraham Pandither
Nagar, Via, Sivaii Nacar,
Thanjavur - 1,, Retire!
Driver/R, Southern Paiiuay.

P.Srinivasan,
663. S/o Pschaiyappa Mudaliyear,
. 112, B/4, Mudalivar Streot,
Mudaliyar Chethiram,
Trichy-1, Retired Guard/A,
Southern Railuay,

G.Kalysnasundaram,

694, 8/o M,Gcuindasani Filla:,
Moocppanar Street,
Pmmanpetei, Vediespuzanm Poat
Pin.~ 613 205, Thanjavur
District, Retired Guard/A,
Southern Railuay,

KeSanniyasi,

355, S/o Kesave Padayachi,
18, Kamper Street,
Senthaneerpuram, Trichy-4,
Retired Driver/C,
Southern Railuay,

KeSankaranarayanan,

ce 5/0,U.Lnganathan,

ECq .

T T C.99/ﬁz North East Extension,
7th Cross, Thillezi Nager,
Trichy-18, Retired Guerd/Spl,
Scuthern Railuay,

S.Periyasamy, S/o Sangiii,

Docr No,59/9, Mudaliyar

Chetram, Muneessarsn Koil

Street, Tiichy-1., Retired

Oriver, Southern Railuay, ee« APPLICANTS
\*/ -...m.‘Contd./—

617,
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KeNendaegopal,

S/o \.Krishr.asamy,

43, Brindaven Street,
Indira Nagar, LIC Colony,
Trichy-21,, Oriver/Rk.Spi,
Retired, Scuthern Railuay,

638,

T.R.Balasubramenian,
S/o Rathinam, 168,
North Street,
Tiruvaiyeru 613 20¢
Retired Dr.yer/&
Southern Railuay,

699,

S,Masthan,

S/o R, Babu Sahib,
Retired Passenger Orfver,
Southern Reiluay,
Meenkara Street, Ternur,
Trichy-17,

700,

P.Gouwrisundaram,

S/o0 §,Periasamy, 106-4,
Manickapuram Nacu "Street,
Melapuaur, Trichy-1.,
Retired Guerd/A,

Southern Railway,

761,

T({Ramactigrdran, :
702, S/e6 M Thangavelu, 5,

* Bharathy Desun Streei; ‘
Kilperumpakkam, .7 ..
Viilupuram - 605 602,
Retired Driver/s,
Southern Railuay:

.}

7035 -S]Q}Packri;Thevar;
2/257, Teluk Office Road,
Yhiruthuraipoondi 614 713,
) Retired Driver/A,
LI Southern Railuay,

//i;5MINw;FrQ;Ugém,;S/O Vaiyapuri,
RN "””Péf%a andavar Koil Street,
,/4$7@4; (“Iné“kbiathur, Trichy District,
(S0 C}fﬂétigég Shunter, Southern

[ ‘., < Railuay'.
i{\w( e,\‘,.,sy‘;\.} . )’: o _
OO M Nazdr/fAhamed, . o - o
e >”s\]~o?Afb¢{ 1 Gafor <ahib, - .
‘ﬁb5¢“»437;5//EUnd Nffice, :

\c'('[ngﬁ ur, Trichy-17,
T €tired Driver/Spl,, o
Southern Railuway, © eees APPLICANTS
V:.- . i ) . ) ¢..C0n'td../"'
C - : - . ,lA ) ) 4 . 4
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708,

709,

710.

711%%

7124

713&;

v

207,

714 o -

'0:0' 85 "o e

V.,Velu,

s/o Vaiyapuri,

Frathiyur, Iniyanur‘Road,
House No,33, Trichy-9,
Retired Shunter,

Southern Rzilway,

. 9,Marimuthu,

| S/o M.Singara Padayachi,
278/C, Railuay Colony,
kallukuzhi Trichy-20,
Retired ahunter,
Southern Railuey,

P,Mamundy,

S/o Pelsniyandi, 47-A,
Mudukkupatti,

Pudukottai Read,
Trichy-20, Rﬁtlred ShurJ
Scuthern Ralluoy.

T, Innasimuthu,

5/c S.Themas, 13,

West Mariyanathanuranm,
Dindigul, Retired Shunter,
Southsrn Railuay, ¥

‘A, Sesvarinuthy,

S/o ARrulappan, 9/5,
NiM.Caluny 6th © Cross,
Trichy-20, Retived ;nurt'
Southern Ralluay.

[ Nuthusamy

.S/o R,Thanarikavander, 31,
P¥B.S.Colany, Pudukottei
Réed, Trichy-20, Retired
Shunter, Southern Railuay.,

T Paldnlyandi
S/o Sataiyan, 31/3,
Palaniyandavar Koil Street,

Innamkolathur, Trichy District.

Retired Shunter, Southern
¥ Ralluay.

KoM, Arumugham,

4/93, Palaniyendsvar Koil
-Street, Innamkolathur,
,Trichy. Retired Shinter,
Southern Palluay,

“5 ‘Kendasemy,

iS’o Subbaraja Gevander
-Kadechansllur Post,

42, East Thottipelayan,
Erode -6, :Retired Shunting
Driver, Southerh Reilway.

S/o Kuthian elias Maleyendi,

L IR 3

LI

APPLICANTS

Contd./~
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718.
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VeThiagerejen,

§/0 Venketachelam,

136, R.M.S.Colony,
Nanjeekottel Roed, ‘
Trichy - 6, Retired Draver/:
K.Specisl, Southern Reiluay,

FGoRouse, S/0 Sumuel Rouse,:

35, Kenadi Street,
Subremenispuram, :
Trichy - {0,Retired Shunter,
Southern Reiluay,

R.Ve.Ponnaiyan,

$/0 R,Vadivelt, 14=F,
Saint kntony's Uhurch icon-,
Negepattinam = 517 UG1 '
Retired Driver/p,
Southern Railuey.

NeRzjamanickam,

S/0 Nereyenesemy Pilles,
18, Nethaji Street,
Kamere jepurem,
Rajakilpakkam Past,
Madres - 600 073
Rotired Driver,

Solthaerin Reilury,

By kdvocete Shri KeSugboa Ri.1)
57/90,416/90, 320/32, 298/52

S1,Noss 669 to 718 are
applicants in 0,F, 80/93

, An D.f.Nos, %95 to 403/91,
and 377/92, . _

By kdvocete ‘Shri R.Bheskeren in O.koNos, 44/93 to 76/93,

By Auvocete Shri FeShiven Pitial in O.k.Nos, 77/93 & 78/93,

By kFdvocete Shri Viicyem vey

Versus

Chairmen,

)_;- nh of Indie
sented by the

sro in Udk.Nos, 79/93 & 80/93

Respondent = 1 in O.k.Nos,

395 to 403/9%, 79/93 & 80/93

Resnandent = 2 in D«h.Nos, 57/90,
416/90,320/92,298/92,377/92 ehd
44 tb 76/934

Resbandent - 1 1n O.k.Noss 57/90,
415/90,320/92,298/92,377/92 and
44 to 76/93 |
and Respondent - 4 in D.k.No8,
395 to 403/91,

s..0 Respondents,

Contd, /-
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Union of India Respondent — 1 in O.k.Nos
through the Generel 77/93 and 78/93
Maneger,Southern Reilurys, Respondent - 2 in O.k.Nos.
P~rk .own, Micres - 3 395 to 403/91,79/93 & 80/93.

Respondent — 3 in O.k.Nos.
57/50,416/90,320/92,298/92,
577/92 =nd 44/93 to 76/93.

The Chief Pecrsonnel Officer,Respondent - 2 in O.A.Nos,
Southarn Reiluey, 77/93 =nd 78/93
Park Toun, Medres - 3

Divisionel Reiluey “Qesnendent - 3 in O.k.Nos,

Meneger,8octhern Reilwe y-, 340 19 (Lg3/21,

Mysore. Roenoodent - 4 in O.FJNos,
©7/90,416/90,320/92,298/92
ano 377/92

Senior Pivisicnel Aacpondent - 3 in 0.F.No.77/93

£BReRERAR T LEET T

Reiluey,
Palghet
The Divisional Personrel Hespondent - 3 in O.k.No, 78/93

Officer,Southern Relluay,
Madurei Division,
Madurei,

The Divisicnel deznondent - 4 in O.koNos,
Sunerintendert, L4792 o 16/93

Southern Reiluzy,

Divisionel Office,Palghrt,

The Division2l Reilucy essondent - 5 in O.k.Nos,

e nager, 520092,298/92 and 377/92.
Scuthern Reiluery ,
Bengelivre, sa.se0.0+ Respondents,

(By kdyocete Shri K.R.D.Kerentt for Shri k.N.Venugopele
Gouds, Rriluey hkdvyocete for cispondents in all the
epplications).

1100 antd/-
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ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chairman:

These cases' have been plated before the Full Bench as per
. the directions made by the Chairman by his order dated 23.10.1992

“in ‘exercise of the powers conferred by Sectz.on 5[4)[d]) of the

Admmistrative 'I‘rlbunals Act, 1985, after tra.nsferrmg the mses‘
of the M_adras and Ernakulam ,Benche_s and -clubbing then with the
cases of the Bangalore Bench. The reason for the reference is
| tﬁe conflicting views taken by differen t benches, one view having
been taken by the Ernakulam ‘Be'nch in its order made in appiication
K~269/88 dated 20.4.1990 and a’ contrary view taken by the P{:inci-
pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A.
' Nos.351 to 423/88 respectively. . We shall now proceed to state

briefly< the relevant facts as follows:

2. .T.he applicants in ell these cases are employees of the Indlan
Railways serving in different' Divisions as Drivers, @ards, Shun-
ters, etc. who belong to the category called the running statf.
The applicants retired from ser\}ice ‘between 1976 and 4.12.1988.
They have in these cases prayed for directions to t_.he respondents
“to 'grant them pension and other retirenent benefits- by taking
mto account runnmg allowance not exoeedlng 75% of thelr Py.

A TR,
, Rt T —~=
" »“”""”%smﬁents oppose the applications oontendmg that running
. '4/\ :
N

= 77
s
;’/é\q}f r - allc es not exceeding 45% of their pay can be taken into acc-
W Loy
{ s ) 2
;, o < i ou%)t f r computmg retlrement benefits to those who have retired
A (87 N .
p R

\ \ %before 1.4.1979 and not exceedmg 55% of the running allowance.

RN 10\[,'"(.] “g"/ fo#’those retiring after 1.4. 1979, To appreciate the rival con-
\\\; Lt -
" veme T

tentlons 1t “is necessary to advert to the relevant provisions
govemlng the applicants conditiomsof service in regard tQ pension

v and other retirement benefits. : (2
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3. In pursuance of the recommendations of the Third Pay Commi-
ssion the pay scales of the employees of the Indian Railways
including those of the running staff were revised with effect
fron 1.1.1973 by the rules called 'Railway Servants Revision
of Pay Rules, 1973' [hereinafter referred to as the 'Revision
of Pay Scale Rules'] made by the President in exercise of the
powers conferred by the proviso to Article 309 of the Constitution
of India. It is enough to state that there was . considerable
increase in the substantive pay of all the membars of the running
staff. So far as the grant and guantum of pension is concerned
the same is regulated by statutory provisions made under the
proviso to Article 309 of the Constitution. Pension and other
retirement benefits depend upon the average emoluments that the
retiring employee was drawing before his retirement. Statutory
rules govern «xx determination of average emolument for grant

of pension and other retirement benefits. The relevant statutory

‘rules that were in force when the revision of pay scale rules

came into force on 1.1.1973 are extracted as follows:

"2544, [C.S.R. 486) - Emoluments and Average Emoluments: The
term "Brnoluments”, used in these Rules, means the emoluments
which the Officer was receiving immediately before his retirement
and includes:- o :

[a] Pay other than that drawn in tenure post;

[b] Personal allowance, which is granted [i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the specific sanction of the
Government of India, for any other personal considerations. :

Note: Persomal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a tenure post shall
be treated as personal allowance for the purpose of this article.
Personal pay granted on any other personal considerations shall
not be treated as personal allowance unless oth@rwise ‘directed
by the President. -
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[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an

officiating- capacity to an office which is substantively vacant -

and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[f] duty allowances [special pay]; and

[glli] For the purpése of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above. ’

(ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "Emoluments' means:

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
saichever are more favourable to him.

Z oo, |
Q&\‘ 25544;2{";%,8.& 486-A): Same as otherwise provided in Rule- 2544-B

£ “[C.S.R.~ 86-B]. In respect of Officers retiring from service

on for,uaft\e; -the 1lst November, 1959, the term "emoluments' means
tgaef' gmlument.é which the officer was receiving immediately before
his retirement and includes:-.

[2
e }

Q“-’z\{a} ! sul;)étantive pay in respect of a permanent post, other

O~ than a tenure post, held in a substantive capacity;
NI e

*wf.o;-se“:-.'ﬁ"’[b]'ﬁ personal allowance which is granted in lieu of loss
of substantive pay in respect of a permanent post,
other than a tenure post;

[c] special pay attached to a post other than a tenure
post, when the special pay has been sanctioned perma-
-nently and the post is a held in a substanfive capacity;
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[d][1]_For the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B] one-half of:

i. the difference between the total emoluments referred to
in items [a]), [b] and [c] above and the pay actually drawn
in higher officiating or temporary appointments;

ii. Special pay other than that referred to in rlause [c] above.
iii. pay drawn in temporary or officiating appointments;

iv. personal allowance other than that referred to in clause
[b] above;

v. the difference between the substantive pay and the pay actu-
ally dravm in higher tenure appointment{s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s}, does not qualify for
the grant of a special additional pension.

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolunents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above.

[e](1] For the purpose of calculation of average- emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximun of 75% of other emoluments reckoned in terms
of [a] to [c] and [G][1] above.

[2] For the purpose of emoluments of fordinary] gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and [d][2]
above drawn during the same period.

Note[1]: If immediately before his retirement or cleath, an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty.

Provided that the amount of gratuity is not increased on
account of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-~
ting or temporary appointment but for his proceeding on leave.

Note [2]: In case where a temporary officer who quits service
after completing three years' service is appointed substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantive capacity.
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2544-B [C.S.R. 486-B).[1]: If an officer holding a permanent
post 1n substantive capacity:-

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borme on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for nmot less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent. post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A ([C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of 1leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that bhut for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cun-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less than 22 days. ‘'Average emoluments" shall mean the average
of the emoluments as defined above calculated upon the last three
years of service.

7

‘b\/ AD M " G \\3 In the case of running staff emoluments for [ordinary)/Gra-
AN a ’t\;\y Death—cum-retirement gratuity will also include the monthly
4 o' , \average of running allowance drawn during the 365 days of running
g/ -V -0 du‘tyg immediately preceding the date of quitting service limited

RTINS T to-75% of the emoluments as defined above. For the purpose of

. e éaldulatlon of averags emoluments the actual amount of the running
L i :alléwance drawn during the month limited to a maximum of 75%
D /_of fother emoluments as defined above shall also be taken into

N T P }c’{count.

v
4
K:'"""

Note[1]: If a Railway servant, immediately before his retirement
or ceath, etc., has been absent from duty or on leave with allo-




wances [including leave preparatory to retirement] or on foreign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.

Provided that the emoluments shall not' be increased on acc-
ount of increase in pay, not actually drawn ard that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

[2] Pay drawn in tenure appointments will count for persons
governed by the Railway Pension Rules, 1950.

It is clear from Rule 2544[g] that one of the campornents that
constitutes average emoluments is the actual armount of running
allowance drawn by the Railways servant during the month, limited
to a maximumn of 75% of the other emoluments reckoned in terms
sub-clauses _
of /[a] to [f] of the said rules. The expression 'emoluments'
used in the rules includes pay and some other allowances. When
the revision of pay scale rules were promulgated and brought
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission ,no steps were simultaneously
taken to amend the statutory rules regulating grant of pension.
LN
Persons retiring after 1.1.1973 who had received the benefit
of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay amd the actual amount of running
previous -
allowance drawn during the /month limited to a maximum of 75%
of the emoluments which included the enhanced revised pay. On
21.1.1974 the Railway Poard by their letter No. PC III/73/RA

directed as follows:

"The question of revision of rules for the regulation of
various allowance consequent upon  the introducticn of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-
-on, the Board have decided as under:- :

k;@a/ ¢
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(1] Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Running Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same , may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay. Scales.
2. The payments as above will be provisional subject to adjust-
ment on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension, the existing quantun of running
allowance based on the prevailing percentage laid down for various
purposes with reference to the pay of the running staff in various
scales of pay was allowed to continue. Thus the limit of 75%
prescribed by Rule 2544[g][i] was directed to be continued.
The expression ‘authorised scales of pay' in the context of the

revised pay scale rules which came into force on 1.1.1973 has

to be understood as pay authorised by the statutory rules that

~-were, in force on the date of the order, 21.1.1974. The order

. \f\&\i \v,«f;ia;::e,@(\sz‘\lﬁ.wn did not, therefore, in any manner affet the statu-
CL)&('/ t|£>ry ;;P%géx_{i&ption regulatingcomputation of emoluments and average
n -7 . et 3
swi'\ . g]pélmmr))t?' Econtained in Rule 2544 for the purpose of .grant of
Cis\\ ’ i‘étir;ﬁéé%ﬁ)enefits. Any decision to modify the same would have
G~ N

1N

—

L éffeﬁt;;l%‘;lly when the relevant statutory rules are amended in

T 2

Sty e dr®

accordance with law. But what the Railway Board did was to
attempt to modify the statutory rules by an executive order made
on 22.3.1976 bearing No.PC II/75/RA/I paragraphs 1 to,5 of which

read as follows:

Py
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"The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes oconsequent upon
the introduction of revised pay\ scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry., It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay s‘cales:

i. Pay for the purposes of passes and PTOs shall be pay plus

40% of pay. ‘ |

ii. Pay for the purpose of Lee‘xve salary, Medical attendance
and treatment, Educational Assistance and retirement benefits

shall be pay plus actual amount of rumning allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of flxatl‘on of pay in stationary posts,
Campensatory [City] Allowance, House Rent Allowance and

rent for Railway quarers shall‘ be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms
of para 2 of Railway Ministry's PC III/73/RA dated
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be
treated as final. |

4, The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance drawn

in the preceding month for the purpose of computation of emolu-

ments for quantifying pension was reduced from 75% to 45%. The

statutory rules prescribing the max‘lmum limit of 75% were, however

not amended. _ . \

‘4. But as the authorities threa‘tened to give effect to the

Railway Board's order dated 22.3.19?6 in preference to the statu-
I
tory rules Shri Dev Dutt Sharma and ‘other aggrieved persons chall-

‘enged the Railway Board'sorder dated 22.3.1976 in the High Court

|
lof Delhi in C.W.P. No. 915/78. Consequent upon the establishment

of the Central Administrative Tribunal with effect from 1.11.1985

ithe said case stood ‘transferred tJD the Principal Bench of the
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accbrdance
with law. The Railway Board's létter dated 21.1.1974, as already
stated, 4id not affect the statutory rights regulating pension.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. Ve should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect fram 1.4.1979. This order also suffered fraom
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of reducing the statutory
limit of 75% fixed with relation to the ruming allowance by

Rule 2544[g].

‘méa Shrl M.C. Srinivasan and 23 others filed an application
on_ 4 53?E§8 before the Ernakulam Bench of the Tribunal in O.A.
“~
NS

NowK-269£§ for a direction to grant them pension by adding runn-

1n9 all 7 upto a maximun of 75% of their pay for computation

ion in accordance with the judgment of the Principal

ﬁBench.@ﬁ’T No.410/85. During the pendency of the said application
el

the statutory rule 2544 was amended by the President in exercise

i
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of the power conferred by Article 309 of the Constitution. By
the said amendment said rule g[i] amd g[ii] of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing the limit
of ruming allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was given fetrospective
effect fram '1.4‘1979. For the sake of convenience we shall
extract the amendments as follows:

"Subject: Amerdment to Indian Railway Establishment Code-
Volume I & IT.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 ard 2544 of Indian Railway
Establishment Code, Volum I & ITI [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures At
'B', 'c' and 'D'.

2. The amendment will be effective from 1.1.1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4, Hindi version is attached.
. Sd/-[X.Venkatesan ]
Director, Establishment [PfA]
DA:As above Railway Board.
No.E[P&AJII-86/RS-15 New Delhi, dated 17.12.1987"

"ANNEXURE 'D'

ADVANCE CORRECTION SLIP NO.405 R.II

RULE 2544

Sub-rule g[i] and g[ii] may be substituted by the following:

.
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gli) "For the purpose of calculation of average emoluments:-

actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay'.

glii) "For the purpose of gratuity and/or death-cum-retirement

gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 452
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC TIII/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.19761.

EXPTANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Comeission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

53/ -[K.VENKATESAN ]
Director, Establishment[P&A]
: Railway Board."

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&TT.

In exercise of tha powers conferred by Proviso to Article
302 of the Constitution of India, the President is pleasad to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction slip No.437,
433, 43% R.I amd 407 R.II, enclosed as Annexures 'A', 'B', 'C!
anci 'D' respectively,

The amendment will be effective from 1.4.1979.

This issuss with the concurrence of the Finance Directorate

Hindi version is attached.

Sd/-[K. VENKATESAN ]
Director, Establishment [P&R)
above Railway Board.

7 N0 E[P&A]II-86/R5/15 New Delhi, dated 17.12.87"

L
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"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544
Sub-Rule g[i]) and g[ii]) may be substituted by the following:
gli] "For the purpose of calculation of average emoluments:-

55% of hasic average pay, in the revised scales of
pay, drawn during the period;"

glii) "For the purpose of gratuity and/or death-cum-retirement
gratuity: 55¢ of basic average pay, in the revised
scales of pay, drawn during the period.:

AJTHORTTY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981]

The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's dacision
on the recouwendations of 'Rumning Allowance Committee [1980]".
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will rot adversely affect
any amloy2z, to whau these rules apply.

Sd/-[KVIZIKATDSAN

Director, Establishment [P2A]

Railway Board.,"

The amencment to the statutory rules having been effected during
the pendency of the OA the applicants amended their application
on 20.9.19€9 challenging the two amendments in so far as they
ware given retrospective effect from 1.1.1973 and 1.4.1979 respec-
tively. Thair principal contention was that they, as pensionars,
have acguire2 vested rights to receive pension in accordance
witn the rules in force on the dates on which they retired and
that those rights of theirs cannot be taken away by the subsequent
amendments made to rules on 5.12.1988 by giving retrospective
effect to the same. This according to them is urjust, manifestly
unreasonable and arbitrary and thus violative of Article 14 of

¢
¥ the Constitution of India. The Ernakulam Bench consistingy of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
a consequential direction to the respondents to grant or refix
pension and other retirement bhenefits to the applicants as if
the amencdment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declare?in\i(;u}chat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to

count the running allowance subject to a maximun of 75% of their

pay and allowances for the purpose of computing their pension.

7. Tne aforesaid decision of the Ernakulam Bench in 0.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L. iallick an¢ others in 0.A. ¥0.1572/22 ané connacted

applications challenged the Railway Roard's order dated 22.3.1976

and the amerndments to Rule 2544 before the Principal Bench of
e the CAT at New Delhi. They also prayed for a direction to compute
/‘?ff‘: P retlral and other benefits in terms of the order of the Railway
s .

, B“oarchdated 21.1.1974. That application was opposed by the res-
{) S N bs'i:

N z- ) ponﬁéntl:fs therein wviz., Union of India represented through the
SN D I
” — . ~ - . N s
T Cnélrjr:@n, Railway Board ang the General Manager, Nortnern Railway.
RN i L R
~ a /_-“'“/_,'/-}"v . ) .
;t.,,JWIt*.;yas surprising that these respondents did not bring to the
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notice of the Principal Bench that the velidity of the amendment
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effect. On the date

on which the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
long before the Principal Bench decided the  cases on 23.10.1991.
The applicants were obviously wware of the decision. That nay
be the reason for their not bringing tne decision of the Ernakulanm
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. MNo.1572/88 and other comnected
cases wer2 neard and disposec of on 23.10.1921, All these appli-
cations were dismdssed repelling the challenge to the amendment
to the rules. The Principal Rench took the view that the vested
rights of the pensioners were not affected nhy the amendment of
the rules on the ground that the total awmount of pension and
retirement bhanefits they would have received bh=fore the amendment
wae not reduced by the amenced rules. Following this decision
of the Principal Bench aoplications Mo.251 to 423/83 filed by
similarly situatad persons before the Xhmedatad Bench were cis-
missed on 28.2.19%2. It is surprising that the Union of India
which was one of the respondents hefore the Ahmedabad Bench did
not bring to the notice of th2 said Bench the decision of the

Ernakulam Bench in 0.A. K-269/88 to which it was a party.
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9. It is for the first time after all these cases were referred
to thz Frull PBench, transferred and clubbad together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision. of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special leave Petition and the
application for stay are pending and that the Suprems Court has
not granted any interim order staying the operation of the order

of the Ernakulam Bench.

10. It was contended by the learned counsel appearing for the
Union of India and other contesting respondents in this hatch
of cases that we should defer consideration of all these cases
and await the authoritative pronouncement of the Supreme Court
where they had challengsd the decision of the Ernakulam Bench.
In this connection reliance was placed on the decision of the
Supreme Court reported in AIR 1986 SC 1223 D.K. TRIVEDI AND SONS
V. ANMBALAL, MANIBAI PATEL AND OTHERS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of. certain statutory provisions and directed

M-z—; 'fmu,t*ge petitioners to approach the Supreme Court as similar matters

P\' AIJh

5’7;'\,/"'*
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N, C .
«vfer\e *pa,ximg there, It is in these circumstances that th 2 Suprene

\,oart- %bserved that the course adopted by the High Court was

s L b
A

"',‘ not) correct and that if the High Court thought that the point

a},a\
N t\\\ 5a1sed/ #by the appellants was the same as was pending in the Sup-
C” \-\~.~._, g ’\(‘ <
RN ,,/“”'*F ) “re® Court it ought to have stayed the hmmg of the writ peti-
’l‘%?;wr‘““

tions until the Supreme Court disposed of the other matters.
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These obseryations, it is obvious, were made having regard
to the context and the circumstances of the case. VWhat binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, should defer consideration until

the Supreme Court tenders the decision. The question whether

the hearing of the case before the High Court should be stayed

awaiting the decision of the Supreme Court depends upon the facts
and circumstances of each case. In the present hatch of cases
we are ooncerned with the valuable rights of the aprlicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before the Supreme Court from 24.7.1990
and the operation of the order of the Ernakulam Bench has not
been stayed. Even then the applicants herein have ﬂot_been given
the penefit of th2 decision of the Ernakulam Bench in regard
to computation of their retirement benefits. Having regard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision
of the Supreme Court.

11. On behalf of the applicants it is contended that we should

the

dispose of thesc cases in the light of the decision of Trnakulan
Bencn whicn has struck down the amendnent to Rule 2544 to the
extent retrospective effect has been given affecting the rights

of the applicants. On bhehalf of the respondentsg¢ however , 1t

N is maintained that the Principal Bench and the Ahmedabad Bench

9
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having taken a contrary view and upheld the validity of the
. amendments we should dismiss these applications following the
said decisions. They further contend that on merits the decision
of kErnakulam Bench is wrong and that the view taken by the

Principal Beuch and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bench decided tne two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bench is bound by judicial discipliné to follow the earlier
decision of another Bench vide: ALR 1989 SC 1933 UNION OF INDIA
AND AnOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:

“we are of tne opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it sihould be a decision rendered by the Full Court or a
Constitution bench of tine Court."
1f only the respondents haa fairly placed tne decision of the
Ernakulam bench before the Principal Bench and the Ahwedabad
bench, those Benches would not have examined the validity of
tne impugned statutory provisions, the saie having already been

struck down by the Ernakulam Bench which had the competence

to do so. ‘ine respondents are now trying to take advantage

ot tie failure on their part of performing their duty of placing

1} che respondents had acted fairly and diligently,

J7decisions would have been avoided.

e

that the orders of the Principal Bench and the Ahmedabad Bench

that . . )
have the effect of declaring/the impugned amendment to the Rules

e ..
to tne extent that they give retrospective effect are valid.
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At the outset we would like to say that the applications filed
by the aggrieved parties having been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions of the rules
are valid. The decision of tne Ernakulam Bench which struck
down the awendment to tne rules in so far as they gave retrospec-
tive effect is not an order in personem. Tne Ernakulam Bench
has neld that under the proviso to Article 309 of the Constitu-
tion the Président has power to promulgate rules with retrospec-
tive effect. It, however, struck down the amendment of the
rules to the extent they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which they retired,by amending the rules
subsequently witn retrospective effect. As the impugned provi-
sions were struck down as violative of Article 14 of the Consti-
tution the legal effect is that the impugned amendments were
void ab initio vide DEEP CHAND v. STATE OF UITAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rignts conferred
by Article 14 of the Constitution that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendmeints
giving retrospective effect was not in existence from its incep-
tion. In Black's Law Dictionary, 5th Edition, it 1is stated
that Judgment in Rem is:-

“An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by & tribunal having compe-
tent authority."”
In Halsbury's Law of England, 4th Edition, Vol.lo the meaning
of "Judgment in Rem'" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rem
¥) may be defined as the judgment of a Court of Touwpetent
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Jurisdiction determining the status of a person or thing,
. or the disposition of a thing, as distinct from the parti-

cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'.
(Emphasise supplied)

As the decision of the Ernakulam Bencn declares the status of

the impugned statutory provision, it is a Judgment in rem.

14, As on the date on which the. Principal Bench and the
Ahmedabad Bench disposed of the applications before them the
amendment giving retrospective effect to the rule having already
been declared void by the Ernakulanm Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
already been struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bengh and the
Ahmedabad Bench diswissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have already been declared void by the Ernakulam Bench. Wien
a statutory provision is declared as void or struck down, the
saine can be revived by getting the said decision reversed
by way of review or on appeal to the higher court. The only
other way to resurrect sucn a provision is by resorting to appro-
priate amendment of the Constitution or modifying the statutory

provision as to render it intra vires. The Supreme Court has

Lo s

in ALK 1989 SC 1933 UnlON OF INDIA v. RAGHUBIR SINGH AND

statute 1is declared invalid in lndia it cannot
ated unless constitutional sanction is obtained
by a constitutional amendment or an appropriately
version of the statute is enacted which accords
Mstitutional prescription”,

K

o
1

Tribunal was competent to declare the impugned statutory provi-
sion void as offending Article 14 of the Constitution. The

. ; , e .
w/statutory provisions declared void have not been shown to have
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench

“has been dismissed. Though an appeal has been filed against

the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. 1t is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of

resurrecting the impugned statutory provisions which have been
i

already declared void by the earlier decision of the Ernakulam
Bench. In the liéht of our above findings it follows that there
is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Principal Bench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as valid, it follows that thére are no conflicting decisions

requiring resolution of the conflict

15. Assuming that! there are two inconsistent decisions,

we snall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

tipal Bench and the Ahmedabad Bench have rendered their decisions

@itnout noticing the earlier decision of the Ernakulam Bench.
In such a sitvation it is well settled that tne later decision

rendered in ignorance of the earlier decision has to be regarded
as per incuriam and not binding on the court in a susbsequent
case. Tnis principle has been succinctly stated in Salmond
3u Jurisprudence, 12tn Edition, page 151 at para {5, as

follows:- ¢

-
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"(5) Inconsistency between earlier decisions of the
. same rank. A court is not bound by its own previous deci-
: sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court (R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the iHouse of Lords. There may at first sight seem
to be a difficulty here; how can a situation of conflict -
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
tnat the court acts in ignorance or forsetfulness of it.
If the new decision is in conflict with the old, it is
given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prin-
ciple laid down by a Bench of two judges does not get reversed
or superseded by a subseyuent decision of a Bench of the same
number of judges. Applying tnis principle it has to be held
that what holds the field as a binding precedent is the decision
of the Ernakulam Bench and that the subsequent decision of the
Principal Bench and tne Ahmedabad Benchhave to be regarded as
per 1incuriam and not binding in subsequent cases. This being

atie leval position the decisions of the Principal Bencn and
) Abqli!%,\t»‘

@7 the -Anfledabad Bencn have to be ignored and the Ernakulam Bench
< f-f d -~ Tl Yy
L - - % . L. i P
ﬁ Of decision\€115ﬁe should be regarded as holding the field as a
}39'( N < :

>§f}pn¢geoent),1nh regard to the validity of tne impugned rule in
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>~ so’ far as,lﬁfglves retrospective effect.
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“ﬁﬁtiﬁ;fh&g?ﬂs tne Full Bench is not bound by either of the deci-

sions, we shall now examine as to which of the decisions lays

down the law correctly. The Ernakulam Bench has rightly proceed-

[ &
., ed on the basis that the President has under tne proviso to

L
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Article 309 of the Constitution power to promulgate rules with
retrospective effect. This, however, 1s subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
gyiven to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension 1is
a valuable right which a Government servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of sucn a valuable vested right after retire-
ment, in our opinion, 1is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
Tnat is precisely wnat the Ernakulam Bench nas said in its deci-
sion. The Principal Bench and Ahmedabad Bencnh nave not taken
the view that such vested rights can be taken away by a subse-
quent amendiment to the rules by giving retrospective effect
to the same. What tney have said 1s that the vested rights
of the applicants before tnein have not in any manner been cur-
tailed by the impugnea amendments to tne rules. By the revision
of Pay Scale Rules the pay scales of tne members of the running
staff were enhanced with effect from 1-1-1973. \Under Rule 2544
the members of the Running staff were entitled to computation
of their pay and retirement benefits taking into account tne
running allowances wiich tney were receiving subject to a maximum
of 75% of tneir pay and otner allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L
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45% from 1-1-1973 to 1-4-1979 and 557 from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Kule 2544 as it then stood, entitled to take into account
running allowance in the matter of computation of pension and
retirement benefits upto the maximum of 757 of their pay and
other allowances. As their pay was revised with effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other allowances that they becaue
entitled to receive in accordance with revision of Pay Scales
Rules wnich cawe into effect from 1-1-1973. When the maximum
is reduced from 75% to 45% upto 1-4-1979Y or at the rate of 55%
from 1—4—1979.it requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1983
in tne matter of receiving pension and retirement benefits were
adversely affected. The Principal Bencn wnose decision has
been followed by tne Anmedabad Bench has, however, held that
the amendment with retrospective effect has not adversely
affected the quantum of pension etc. What the Principal Bench
has done is to compare the pension one would get taking into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, witih tne pension wnich he would get after
1-1-1973 taking into account tne higher revised scale of pay
and tne running allowance subject to a maximum of 457 or 55%
e,
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accrued in their favouron their retirewment between 1-1-1973
and 4-12-1988 was sought to ve affected by awending the rules
on 5-12-1988 with retrospective effect reducing the maximui
limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically reduces the pension and retirement
venefits that stood vested on the date of retirement. It is
impossible, therefore, to agree with the view taken by thie Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
right of the pensioners wno retired between 1-1-1973 and
4-12-1958 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation in
nolding that the decisions of the Principal Bencn and the Ahmeda-
pad vdench witn great respect are wrong and that tne decision
of the Ernakulaus Bench is right. The Ernakulam Bench has, in
our opinion, rigntly declared the amended provisions to the
extent they have been given retrospective effect as void as

offending Article 14 of the Constitution.

17. As the decision of the Frnakulam Bench is in appeal before
tne Supreme Court we would like, in tne interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be vound by the directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liavle to ve suitably

ad justed.

is. for the reasons stated above, all these applications
are allowed with the following directions:

1) the respondents shall recompute tne pension and
other retiral benefits of the applicants or tneir
1L.Rs in accordance with Rule 2544 as was in force
" pefore it was amended by wnotificationg dated
5-12-1988.



(2)

(3)

(4)

(5)
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The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

If the amounts due to the applicants/L.Rs are
not paid within the prescribed time’the amounts
due shall be paid with interest at 12% per annum
from the date of this order till the date of

payment.

The applicants shall be entitled to costs at
the rate of Rs.500/- in respect of each applica-

tion.

T'ne payment of pension and retirement benefits

-, a5 per the aforesaid directions shall stand regu-

ed/adjusted in accordance with the orders
ctions as may be issued by the Supreme Court
4P No.10373/90 against the decision of the

Rulam Bench of tne Tribunal in Application

S Sel =

e \‘J'uo\yk / yr -
MEMBER(A) VICE-CHAIRMAN, CHALRPIAN,
bsv. I]QL"E cx)FTy

&7

. ”Q’f\auv(L\!-l‘v' /r
sEeTION ofFieEt (& (/g ¢
. IR AT ’/9(1

EodTe il AR

P e

RN ’ ¢

&



